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 MR.  SPEAKER  :।  shall  now  put  the

 Demands  for  Grants  on  Account  (Genera!)
 for  1986-87  to  vote.

 The  question  is  ;

 “That  the  respective  sums  not  ex-

 ceeding  the  amoUnts  on  Revenue

 Account  and  Capital  Account  shown  in

 the  third  column  of  the  Order  Paper,
 be  granted  to  the  Presidedt  out  of  the

 Consolidated  Fund  of  India,  on  account

 for  or  towards  defraying  the  charges

 duting  the  year  ending  on  the  31st  day
 of  March.  1987,  in  respect  of  the

 heads  of  demands  entered  in  the  second

 column  thereof  against  Demands  Nos.  1

 to  107”,

 The  Motion  was  adopted.

 13,38  brs.

 APPROPRIATION  (VOTE  ON

 ACCOUNT)  BILL,  1986*

 [English]

 THB  MINISTER  OF  FINANCE  (SHRI

 VISHWANATH  PRATAP  SINGH):  I  beg

 to  move  for  leave  to  introduce  a  Bill  to

 provide  for  the  withdrawal  of  certain  sums

 from  and  out  of  the  Consolidated  Fund  of

 India  for  the  Services  of  a  part  of  the

 financial  year  1986-87.

 MR.  SPBAKER  :  The  question  is  :

 “That  leave  be  granted  to  intro=

 duce a  Bill  to  provide  for  the  with-

 drawal  of  certain  sums  from  and  out

 of  the  Consolidated  Fund  of  India  for

 the  services  of  a  part  of  the  financial

 year  1986-87”.

 The  Motion  was  adopted.

 SHRI  VISHWANATH

 SINGH  :  ।  latroduce*®  the  Bill.

 I  beg  to  move*®  :

 eonceeemerre  tence  el  -  -  -  -  -  -  -  -  -  -  ाााणणा
 *published  in  Gazette  of  India  Bxtrao-

 rdinary  Part  11,  Section  2,  dated  13.3.86.

 ®®yntroduced/moved  with  the  recom-

 mendaligh  of  the  President,

 PRATAP

 Rly.  Convention  Com.,
 D.  G.  (Rlys)  1986  87,
 Suppl,  D.G.  (Rlys)  1985.86,
 aid  Demands  for  Excess
 Grants  (Rlys)  1983.84

 “That  the  Bill  to  provide  for  the
 withdrawal  of  certain  sums  from  and
 out  of  the  Consolidated  Fund  of  India
 for  the  services  of  a  part  of  the  financial
 year  1986-87  be  taken  into  consider-
 ation”’

 MR.  SPEAKER  :  The  question  .  ?

 “That  the  Bill  to  provide  for  the
 withdrawal  of  certain  sums  from  and
 out  of  the  Consolidated  Fund  of  India
 for  the  services  of  a  part  of  the  financial
 year  1986-87  be  taken  into  consider-
 ationਂ

 The  Motion  was  adop‘ed,

 MR.  SPEAKER  :  We  will  now  take  up
 clause  by  clause  consideration,  The
 question  is  :

 “That  Clauses  2  to  4  and  Schedule
 stand  part  of  the  Billਂ

 The  Motion  was  adopted.

 Clauses  2  10  ।  and  Schedule  were  added
 to  the  Bill  Clause  1,  Enacting  Formula  and
 Title  were  added  to  the  Bill.

 SHRI  VISHWANATH
 SINGH  :  ।  beg  to  move  :

 “That  the  Bill  be  passed”?

 MR.  SPEAKER  :  The  question  is  :

 ‘*That  the  Bill  be  passed”?

 The  Motion  was  adopted.

 PRATAP

 eee  eee  -  -

 13,40  brs.

 RESOLUTION  RE  :  THIRD  REPORT
 OF  THE  RAILWAY  CONVENTION
 COMMITTEB

 DEMANDS  FOR  GRANTS  (RAIL.
 WAYS),  1986-87.

 SUPPLEMENTARY  DEMANDS  FOR
 GRANTS  (RAILWAYS),  1985-86,  AND

 DEMANDS  FOR  EXCESS  GRANTS
 (RAILWAYS),  1983-84,

 LEnglish]

 MR.  SPBAKER  : The  House  will  now
 take  up  the  Resolution  regarding  approval

 ||
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 of  the  recommendations  of  the  Railway
 Convention  Committee,  1985  and  discussion

 and  voting  on  Demands  for  Grants  (Rail-

 ways)  for  1986-87.  Supplementary
 Demands  for  Grants  (Railways)  for  1985-86

 and  Demands  for  Excess  Grants  (Railways)
 for  1983-84  for  which  four  hours  have

 been  allotted.

 Hon.  Members  present  in  the  House,

 whose  cut  motion  to  the  Demands  for

 Grants  have  been  circulated,  may,  if  they

 desire  to  move  their  cut  motions,  send  slips

 to  the  Table  within  15  minutes  indicating
 the  serial  numbers  of  the  cut  motio1s  they
 would  like  to  move.  Those  cut  motions

 only  will  be  treated  as  moved.

 A  list  showing  the  serial  numbers  of

 cut  motions  treated  as  moved  will  be  put

 up  on  the  Notice  Board  shortly.  In  case

 any  Member  finds  any  discrepancy  in  the

 list  he  may  kindly  bring  it  to  the  notice  of

 the  officer  at  the  Table  without  delay.

 THE  MINISTER  OF  TRANSPORT

 (SHRI  BANSI  LAL)  :  Sir,  I  beg  to  move  :

 “That  this  House  approves  the

 recommendations  made  in  paragraphs
 10  to  13,  15  and  16  contained  in  the

 Third  Report  of  the  Railway  Conven-

 tion  Committee,  1985,  appointed  to

 review  the  rate  of  dividend  payable  by
 the  railway  undertaking  to  General

 Revenues  as  well  as  other  ancillary
 matters  in  connection  with  the  railway
 finance  and  general  finance,  which  was

 presented  to  Parliament  on  the  21st

 February,  1986.”

 Sir,  by  a  resolution  adopted  in  the  Lok

 Sabha  on  20th  March,  1985  and  concurred

 in  by  Rajya  Sabha  on  28th  March,  1985,

 the  Railway  Convention  Committee,  1985

 was  constituted  on  the  21st  May,  1985.

 The  Committee  was  appointed  ‘to  review

 the  rate  of  dividend  which  is  at  present

 payable  by  the  Railway  Undertaking  to

 Genera!  Revenues  as  weil  as  other  Ancillary

 Matters  in  connection  with  the  Railway

 Finance  vis-a-vis  the  General  Finance  and

 make  recommendations  thereon’,  for  the

 Seventh  Plan  period  (1985-90).  This

 Committes  selected  16  subjects  for  exami-
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 nation  covering  various  facets  of  railway
 working  and  report  thereon  ina  phased
 manner  after  consideration  of  memoranda
 by  the  Department  of  Railways.

 The  Department  of  Railways  submitted
 an  interim  memorandum  requesting  the
 Committee  to  permit  the  continuance  of
 the  financial  arrangements  between  the
 Railways  and  the  General  Finances  as
 recommended  by  the  Railway  Convention
 Committee;  1980  for  the  years  1985-86
 and  1986-87  pending  their  final  recommen-
 dation  for  the  Seventh  Five  Year  Plan.
 The  Railway  Convention  Committee  1985,
 have  since  considered  the  interim  memo-
 randum  and  have  agreed  to  the  proposals
 made  therein  by  the  Department  of  Rail.
 ways,  subject  to  retrospective  adjustments
 after  the  final  recommendations  of  the
 Committee  are  available  in  the  course.

 With  these  words,  I  commend  the
 Resolution  for  the  consideration  of  this
 House.

 MR,  SPEAKER  :  Resolution  moved  :

 “That  this  House  approves  the
 recommendations  made  ion  paragraphs
 10  to  13,  15  and  16  contained  in  the
 Third  Report  of  the  Railway  Conven-
 tion  Committee,  1985,  appointed  to
 review  the  rate  of  dividend  payable  by
 the  railway  undertaking  to  General
 Revenues  as  well  as  other  ancillary
 matters  in  connection  with  the  railway
 finance  and  general  finance,  which  was
 presented  to  Parliament  on  the  2{st
 February,  1986,

 MR,  SPEAKER  :  Motion  moved  :

 “That  the  respective  sums  not
 exceeding  the  amounts  shown  in  the
 third  columo  of  the  Order  Paper  be
 gtanted  to  the  President  of  India  out
 of  the  Consolidated  Fund  of  India;  to
 defray  the  charges  that  will  come  in  the
 course  of  payment  during  the  year
 ending  the  31st  day  of  March,  1987,
 in  respect  of  the  heads  of  Demands
 enteted  in  the  second  columg  thereof
 against  cDmands  Nos.  1  to  ‘1622

 ie
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 1985-86  and  D:maads
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 Demands  for  Grants  (Railways),  1986-87  submitted  to  the  Vote  of  Lok  Sabha

 गतल्स्यएयल्गणल्तल्ुतयएयतयएएतए।।ल्ए।।ल्एएल्ल्एल्एएल्एएल्एल्एएल्एएल्एल्एल्एल्एए लत

 of  Name  of  Demand

 (1)  (2)

 ।

 -

 Railway  Board

 Miscellaneous  Expenditure  (General)

 General  Superintendence  and  Services  on  Railways

 Repairs  and  Maintenance  of  Permanent  Way  and  Works

 Repairs  and  Maintenance  of  Motive  Power

 Repairs  and  Maintenance  of  Carriages  and  Wagons

 Repairs  and  Maintenance  of  Plant  and  Equipment

 Operating  Expenses—Rolling  Stock  and  Equipment

 Operating  Expenses—Traffic

 Operating  Expenses—Fuel

 Staff  Welfare  and  Amenities

 Miscellaneous  Working  Expenses

 Provident  Fund,  Pension  and  Other  Retirement  Benefits

 Appropriation  to  Funds

 Amount  of  Demands
 for  Grants  submitted
 to  the  vote  of  the
 House

 6,47,24,000

 40,81,52,000

 267,40,84,000

 $70,17,73,000

 431,66,98,000

 606,81,75,000

 323,82,98,000

 490,30,15,000

 549,91,59,000

 1104,46,80,000

 192,37,99,000

 295,45  ,45,000

 349,20,84,000

 1635,00,00,000

 Dividend  to  General  Revenues,  Repayment  of  loans  taken  from

 General  Revenus  and  Amortization  of  Over-Capitalization

 Assets—Acquisition,  Construction  and  Replacement  Revenue

 Other  Expenditure

 614,93,22,000

 24,99,50,000

 MR.  SPEAKER  :  Motion  moved  :
 “*That  the  respective  supplementary

 sums  not  exceeding  the  amounts  shown
 in  the  third  column  of  the  Order  Paper
 be  granted  to  the  President  of  India

 out  of  the  consolidated  Fund  of  Jadia  to

 defray  the  charges  that  will  come  in
 course  of  payment  during  the  year

 ending  the  3ist  day  of  March,  1986,
 in  respect  of  the  heads  of  Demands
 entered  in  the  second  column  thereof—~

 Demands  Nos.  1  and  3  to  16§.”?
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 Supplementary  Demands  for  Grants  (Railways)  for  1985.86
 Submitted

 ta  the  Vote  of
 Lok  Sabha

 No:  of  Name  of  Demand  Amount  of  Demands

 Demand  for  Grants  submitted
 to  the  Vote  of  the
 House

 (1)  (2)  (3)

 Rs,

 1.  Railway  Board  38,99,000

 3.  General  Superintendence  and  Services  on  Railways  4,67,94,000

 4  =  Repairs  and  Maintenance  of  Permanent  Way  and  Works  30,20,89,000

 §.  Repairs  and  Maintenance  of  Motive  Power  18,82,92,000

 6.  Repairs  and  Maintenance  of  Carriages  and  Wagons  3,22,84,000

 %7.  Repairs  and  Maintenance  of  Plant  and  Equipment  26,82,23,000

 8.  Operating  Expenses—Rolling  Stock  and  Equipment  3,67,87,000

 9.  Operating  Expenses—Traffic  15,97,68,000

 10.  Operating  Exnenses—Fuel  58,16,09,000

 11.  Staff  Welfare  and  Amenities  8.32,42,000
 क  |

 12,  Miscellaneous  Working  Expenses  26,59,09,000

 13.  Provident  Fund,  Pension  and  Other  Retirement  Bencfits  68,57,89,000

 14.  Appropriation  to  Funds  3,66,26,000

 15.  Dividend  to  General  Revenues,  Repayment  of  loans  taken  from

 General  Revenues  and  Amortization  of  Over  Capitalization  17,$1,92,000

 26.  Assets—Acquisition,  Construction  aud  Replacement
 Other  Expenditure  7,000  ह

 MR.  SPEAKER:  Motion  moved  :  Rood  the  excess  on  the  respective
 “That  the  respective  excess  sums  not  grants  during  the  year  ended  on  the*~
 exceeding  the  amounts  shown  in  the  31st  day  of  March,  1984,  in  respect  of
 column  of  the  Order  Paper  be  grantad  the  following  Demands  entered in  the
 to  the  President  of  India  out  of  the  second  column  thereof  -  Demands

 Consolidated  Fund  of  India  to  make  Nos.  4,  9,  1०  and  13.”
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 (Riys)  1983-84

 Demands  for  Excess  Grants  (Railways)  for  1983-84  Submitted  to  the  Vote  of
 Lok  Sabha

 No.  of  Name  of  Demand

 Demand

 |  2

 4.  Repairs  and  Maintenance  of  Permanent  Way  and  Works

 9.  Opcrating  Pxpenses—Traffic
 10.  Operating  Expenses—Fuel
 13.  Provident  Fund,  Pension  and  other  Retirement  Benefi’s

 13.45  hrs.

 [SHRI  VAKKOM  PURUSHOTHAMAN

 in  the  Chair}

 SHRI  R.P.  DAS  (Krishnagar):  Mr.

 Chairman,  Sir,  I  would  like  to  first  point
 out  two  things.  First,  is  the  circular  rail-

 way  of  Calcutta.  The  circular  railway
 bas  now  become  a  truncated  raiiway  in
 Calcutta  because  the  entire  portion  had

 yet  to  be  done  but  that  could  not  be  done
 for  reasons  beyond  our  thinking.  Ia  the
 last  Session  ।  had  made  some  points  and
 the  Minister  of  Sta  ८  for  Railways  referred
 to  one  point  concerning  circular  railways

 namely,  that  there  are  certain  constraints
 for  which  the  extension  of  the  ‘circular

 railway  could  not  be  taken  up.  He  said

 that  circular  railway  as  approved  by  the

 Planning  Commission  for  inclusion  in

 1984-85  budget  and  out  of  that  only  10
 km  long  section  from  Ultadanga  to  Prinsep
 Ghat  has  already  been  completed.

 This  section  was  also  commissioned  to

 traffic  io  1985.  It  has  now  been  proposed
 that  the  line  be  extended  from  Ultadanga
 Road  to  Dum  Dum  to  coanect  wiih  the

 existing  suburban  section  so  that  substan-

 tial  relief  may  be  provided  to  the  commu-

 ters,  But  there  are  some  encroachments  on

 that  section  aad  these  have  to  be  cleared.

 There  are  some  problems  in  this  the  respect
 and  the  Government  is  very  much  aware  of  jt.

 Afier  the  pactition,  people  came  over  from
 the  other  side  of  West  Bengal  and  they  have

 AMount  of  Demand
 submitted  to  the
 Vote  of  the
 House

 3

 Rs.

 76,82,023

 1,86,86,993
 26,35,69,139

 5,67,21,760

 been  settled  on  this  portion.  These  people
 have,  therefore,  to  be  shifted  elsewhere.
 For  doing  (tbat,  some  alternative  arrange-
 ment  has  to  be  made.  The  State  Govern-
 ment  had  approached  the  Ccntral  Govern-
 ment  for  funds  so  that  these  people  could
 be  shificd  elsewhere.  1  would  request  the
 Minisier  to  consider  this  proposal  in  all
 Seriousness  and  some  measures  should  be
 taken  so  that  these  people  can  be  shifted
 elsewhere  and  the  section  freed  of  encroa-
 chments  and  the  line  cxtended  upto  Dum
 Dum.

 Beyond  Prinsep  Ghat.  on  the  southern
 side,  this  line  has  to  be  extended  upto
 Majherhat  railway  station.  Until  and
 unless  this  section  is  completed  upto
 Majherhat,  the  Calcutta  circular  railway
 would  nct  be  comp'eted.  The  Minister  says
 that  there  are  other  constraints,  He  fur-
 ther  says  the  alignment  that  passes  through
 the  port  area  where  elevated  structure  has
 to  be  provided  for  the  line  and  thi.  part  of

 _the  work  will  therefore,  involve  high  cost.
 There  is  no  doubt  about  it,  but  all  these
 constraints  would  have  been  discussed  at
 the  Planning  Commission  level.  And  since
 it  has  been  approved  by  the  Planning
 Commission,  the  elevated  structure  has  to
 be  provided  and  the  line  extended  upto
 Majherhat  so  that  the  circular  riilway  could
 be  completed.

 The  Minister  also  says  about  some

 other  constraints  that  is  that  the  aliz  iment

 adjacent  to  Prinsep  Ghat  has  been  occye
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 pied  for  construction  of  second  Hooghly
 Bridge  and  the  Bridge  Commissioner  has

 expressed  his  inability  to  allow  passege
 through  this  area  until  the  bridge  is  com-

 pleted.  This  was  the  opinion  of  the  Bridge
 Commissioner,  Therefore,  This  portion
 can  be  left  for  the  time  being.  In  the

 meantime,  the  elevated  structure  can  be
 taken  through  the  port  area.  Now,  in  the

 meantime  the  second  Hooghly  Bridge  is

 going  to  be  completed  and  after  that  ths

 left  out  portion  could  be  taken  up  foe

 Completion  of  the  Circular  Railway  pror
 ject.

 We  are  of  the  opinion  that  the  Calcutta
 circular  railway  should  he  completed  as

 early  as  possible  and  the  traffic  problem  in

 Calcutta  solved  to  the  extent  possible.

 Secondly,  I  would  like  to  draw  the
 attention  of  the  railway  Minister  to  the
 D.O.  letter  dated  27th  February,  1985
 that  he  wrote  to  the  Chief  Minister  of
 West  Bengal’s  letter  regarding  various

 railway  projects  in  West  Bengal.  These

 were  all  about  construction  of  a  new  BG.-
 cum-MG  line  connecting  New  Jalpaiguri
 with  Siliguri  Junction  via  Rangapani  to
 avoid  traffic  conge.tion  and  also  of  a_rail-

 way  Jine  from  Budge  budge  to  Namkhana.
 This  is  a  very  old  scheme.  For  this  line  also
 sanction  was  obtained  from  the  Planning
 Commission.  There  was  a  clearance  from

 the  Planning  Commission  for  work,  but

 nobody  knows  as  to  why  this  has  been
 abandoned.

 The  third  one  was  regarding  construc-
 tion  of  a  railway  link  Raniganj  to  Bankura
 via  Mejia.  The  question  Of  construction
 of  this  railway  line  has  been  raised  many
 times  in  this  House  but  of  no  avail.

 This  is  a  very  big  area.  Mejia  has  a
 coal-field  and  a  thermal  power  plant,  which
 has  been  sanctionad  by  the  Planning  Com-

 mission,  15  to  be  erected  at  this  place.  The
 DVC  has  taken  up  this  work  very  earnes-
 Uy.  Fhecefore,  I  request  that  the  const-
 ruction  of  this  line  sbould  be  taken  up
 immediatly,  But  the  Hon’able  Minister

 नद.  stated  in  his  reply  to  the  state  of  West
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 Bengal  that  it  would  not  be  economically

 profitable.

 The  fourth  project  which  I  would  like
 to  refer  do  now  is  the  modernisation
 of  Bandel-Katwa  section.  This  is  one  of
 the  most  important  sections  of  West  Bergal.
 This  section  is  situated  on  the  western  side
 of  the  Ganga.  Right  fromthe  18th  cen-

 tury,  this  area  is  one  of  the  most  advanced

 areas,  so  far  as  education  and  other  econo-

 Mic  aspects  are  concerned.  People  have
 to  come  to  Calcutta  daily  from  these  areas
 for  job  and  other  purposes.  Asthere  are
 so  many  daily  commuters,  it  requires  im-
 mediate  moderanisation  and  it  require
 electric  trains  also.  We  are  given  to  under-
 stand  that  some  work  has  already  been
 taken  up  for  modernisation  of  this  section
 The  section  at  Katwa  is  bcing  reorganised
 for  the  last  four  years.  People  of  the  area
 are  given  to  understand  that  the  Govern-
 ment  might  take  up  the  work  of  modernisa-
 tion  this  year.  So,  the  platform  has  been
 raised  aad  some  other  constructions  have
 also  been  made.  The  next  important  sta-
 tion  is  Nawadweep.  Kalna  is  also  in
 this  section,  That  is  why  this  portion  is

 important,  and  many  daily  commuters  have
 to  travel  from  this  part  to  Calcutta,  There-
 fore  a  double  line  is  a  must.  But  the  note

 says  that  it  would  oot  be  possibl  to  include
 the  clectrification  of  Bandel-Katwa  Section
 in  the  work  programme  of  the  Railways,
 I  do  not  understand  why  it  is  not  possible.
 If  you  go  into  the  requirements  of  the  area
 and  if  you  have  any  regard  for  people’s
 need,  you  possibly  have  no  alternative  but
 to  take  up  this  project.

 The  fifth  line  is  the  Tamluk-Digha  BG
 rail  line.  This  also  is  one  of  the  most

 important  projects,  I  would  like  to  point
 out  one  thing  in  this  regard.  The  Union
 Minister  replied  to  a  letterof  the  Chief
 Minister  of  West  Bengal,  it  would  not  be

 possible  for  the  Government  to  take  up
 this  Project.  Our  Cnief  Minister  wrote
 back  to  the  hon.  Transport  Minister,  Sbri
 Bansilal  that  the  Railway  Ministry  ia  their
 letter  dated  of  6.4.84  had  requested  the
 State  Government  to  take  immediate  steps
 for  requisition  of  about  1380  acres  of  land
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 under  the  provisions  of  the  West  Bengal
 Land  (Requisition  and  Acguisition)  Act,
 1984  for  construction  of  Tamulu-Digha
 Broad  Guage  railway  line.  At  the  instance

 of  the  Railway  Minister,  the  work  was

 almost  completed  by  the  State  Government

 and  the  Railways  have  taken  over  a  big

 portion  of  land  in  that  area.  Now  the

 Union  Government  says  that  there  is  no

 justification  for  taking  up  this  project.  Why
 हि  there  no  justification,  when  the  Central

 Government  itrelf  had  written  to  the  State

 Goverrment  10  take  up  the  work  and  when

 the  State  Government  has  actually
 taken  up  the  work  2  The  present  Railway
 Minister  has  said  that  no  on-going  project
 would  be  abandoned.  In  this  case  it  seems

 as  though  this  line  has  been  abandoned.

 Therefore,  ।  would  again  request  the  Hon.

 Minister  to  consider  the  matter  and  see

 that  the  work  is  taken  up  as  carly  as

 pos  sible.

 SHRI  ANANDA  PATHAK  (Darjeeling:
 I  beg  to  move  :

 ‘That

 “Railway
 ह  |  00.”

 the  demand  under  the  head

 Board’  be  reduced  by  Ks.

 {Need  to  provide  improved  sitting

 arrangements  at  Jalpaiguri  station.)  (1)

 “That  the  demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs,

 100.””

 [Need  to  replace  the  old  track  between

 New  Jalpaiguri  and  Dalkhola.]  (2)

 ‘That  the  demand  under  the  head

 ‘Railway  Board}  be  reduced  by  Rs.  100.”

 [Need  to  iatroduce  a  direct  fast  train

 from  Jalpaiguri  to  New  Delhi  via  New

 Jalpaiguri.}  (3)

 ,
 “That  the  demand  under  the  head

 Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  introduce  a  superfast  train
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 between  Jalpaiguri  and  Sealdah  via  New

 Jalpaigurt.]  (4)

 “That  the  demand  under  the  head
 ‘Railway  Board’  be  ieduced  by  Rs.  100,”

 [Need  to  restore  A.T.  Mail  and  Vaishali

 Express  Ex-Siliguri  Jn.  under  Northeast
 Frontier  Railway.)  (5)

 “That  the  demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs,  100.”

 {Need  to  provide  a  sew  rail  line  bet-
 ween  Maida  and  Balurghat  via  Tapan  and
 Hilli.]  (6)

 ‘That  the  demand  under

 ‘Railway  Board’
 100.7?

 the  head
 be  reduced  by  Rs.

 [Need  to  provide  a  new  rai!  line  bet-

 ween  Eklakhi  (Malda)  to  Dalkhola  via

 Itahar  and  Raigunj.]  (7)

 “That  the  demand  under  the  bead

 ‘Railway  Board’  be  reduced  by  Rs.  100.’*

 [Need  to  allot  reservation  quota  of

 some  berths  in  Vivekananda  Express  to

 New  Jalpaiguri  station.)  (8)

 “That  the  demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.’

 (Need  to  raise  the  status  of  Jalpaiguri
 Road  Station.]  (9)

 “That  the  demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  modernise  and  provide  all

 facilities  to  passengers  at  Jaipaiguri  sta-

 tion.)  (10)

 “That  the  demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  provide  new  tacks  from  New

 Jalpaiguri  to  Kishangunj.]  (11)
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 [Shri  Ananda  Pathak]

 “That  the  demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  fill  up  all  vacancies  in  Rail-

 ways  through  Employment  Exchange. ]  (12)

 “That  the  demand  under  the  head

 *Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  regularise  the  services  of

 casual  workers  within  a  specified  period.]

 (13)

 ‘That  the  demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 {Need  to  run  Darjeeling  Mail  on  time.]

 (14)

 “That  the  demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 to  modernise  Tindharia  Rail-

 District.]
 [Need

 way  Workshop  in  Darjeeling
 (15)  नि

 ’

 “That  the  demand  under  the  bead

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  modernise  Darjeeling  Hima-

 layan  Railway.]  (16)

 ‘‘That  the  demand  under  the  Head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 {Need  to  restore  crane  transhipment

 works  at  Siliguri.)  (17)

 ‘‘rhat  the  Demand  under  the  head

 ‘Railway  Board,  be  reduced  by  Rs.  100.”

 [Need  to  absorb  crane  transhipment

 handling  workers  at  New  Jalpaiguri.]  (18)

 “That  the  Demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  departmentalise  catering  in

 all  long-distance  trains  under  North-eastern

 Frontier  Railway.)  (19)
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 “That  ithe  Demand  under  the  head

 ‘Railway  Board’  be  rdcuced  by  Rs.  100.

 [Need  to  reschedule  the  timing  of  Tin-

 sukia  Mail  for  the  convenience  of  pagen-

 gers  getting  down  and  bording  at  New  Lal.

 paiguri.]  (20)

 “That  the  Demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”’

 [Need  to  provide  more  co.nters  with

 adequate  staff  in  the  City  Booking  Office,
 Siliguri.]  (21)

 “That  the  Demand  under  the  bead

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  provide  adequate  sitting  and

 toilet  arrargement  in  City  Booking  Office,

 Siliguri  ]  (22)

 “That  the  Demand  under  the  head

 “Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  provide  terminal  facility
 and  shed  at  Haldibari  for  Cleaning
 and  checking  of  daily  Darjeeling  Mait.]
 (23)

 “That  the  Demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  provide  better  toilet  facilities
 in  Darjeeling  Mail.]  (24)

 “That  the  Demand  under  the  head
 “Railway  Board’  be  reduced  by  Rs.  100.”

 [Need'to  improve  existing  1st  class
 coach  and  increasing  the  number  of  such
 coaches  in  Darjeeling  Mail.]  (25)

 “That  the  demand  under  the  Head
 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  increase  the  number  of  Ist
 class  coaches  in  811  trains  leaving  New

 Jalpaigu'i  for  Sealdah,  Howrah  and  Delhi.J
 (26)

 “That  the  Demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs,  100,”
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 [Need  to  relinguish  unusable  railway

 land  at  Siligur!  for  development  woik.]

 (27)

 “That  the  Demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 {Need  to  check  misuse  of  the  vast

 chuoks  of  railway  land  at  Siliguri,  Jalpai-

 guri  and  New  Jalpaiguri.)  (28)

 “That  the  Demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 {Need  to  relinguish  unusable  railway

 land  adjacent  to  Jalpaiguri  station

 for  the  const:uction  of  a  market-complex.]
 (29)

 **‘JThat  the  Demand  under  the  head

 *Rallway  Board’  be  reduced  by  Rs.  100.”

 {Need  to  relinguish  a  small  portion  of

 land  at  Kurseong  for  the  construction  of

 motor  stand].  (30)

 “That  the  Demand  under  the  head

 ‘Railways  Board’  be  redueed  by  Rs.  100.”

 [Need  to  restore  the  passenger
 and

 goods  trains  on  narrow  gauge  line  in  Dar-

 jeeling  Hills].  (31)

 “That  the  Demand  under  the  head

 ‘Railway  Board’  be  renuced  by  Rs.  100.”

 [Need  to  increase  the  reservation  quota

 of  Darjeeling  Mail-  and  other  trains  at

 Jalpaiguti  and  Haldibari  stations].  (32)

 ‘“rhat  the  Demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  allot  quota  of  reservation  of

 berths  in  Darjeeling  Mail,  Assam  Mail;

 Tinsukia  Mail,  Kamrup  Express,  Kunchan-

 junga  Express  to  Mal  station],  (3  3)

 “That  the  Demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need to  restore  the  out  agency  N.F.R.
 at  Kalimpong].  (34)

 ~
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 द
 “That  the  Demand  under  the  head

 Railway  Board’  be  reduced  by  Rs,  100.”

 [Need  to  restore  enquiry-cum-rese  r-

 mation
 office  at  Siliguri  junction  station].

 (35)

 ;
 “That  the  Demand  under  the  head

 Railway  Board’  be  reduced  by  Rs.  100,”

 {Need  to  restore  Siliguri  Town  Goods
 Office].  (36)

 ‘That  the  Demand  under  the  head
 ‘Railway  Board’  be  reduced  by  Rs.  100.’*

 [Need  to  restore  New  Jalpaiguri-Haldi-
 bari  Express].  (37)

 “That  the  Demand  under  the  head
 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  toremove  the  obstructing  rail

 gat:  near  Siliguri  Road  station  and  divert
 the  line  from  Rangapani].  (38)

 SHRI  V.S.  KRISHNA  IYER  (Bangalore
 South)  :  I  beg  to  move:

 “That  the  demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  withdraw  the  hike  in  railway

 passenger  fares  in  express  and  mail  trains.]

 (39)

 “That  the  demand  under  the  head

 ‘Assets-Acquisition,  Construction  and  Re-

 placement’  be  reduced  by  Rs.  100.”

 {Need  to  provide  sufficient  funds  for

 taking  up  electrification  of  Bangalore-Jolar-

 pet  line.]  (40)

 “That  the  demand  under  the  head

 ‘Assets-Acquisition,  Construction  and

 Replacement’  be  reduced  by  Rs.  100.”

 {Need  for  conversion  of  Bangalore-

 Miraj  and  Banglore-Salem  meter  guage  in-
 to  broad  gauge  lines,!  (41)

 ‘That  the  demand  under  the  head
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 {Shri  ४.  S.  Krishna  Iyer]

 *Assets-Acquisition,  Construction  Raden-

 placement’  be  reduced  by  Rs.  100°”

 (Need  to  provide  adequate  funds  for

 conversion  of  Mysore-Bangalore
 line  into

 broad  guage  line.]  (42)

 “That  the  demand  under  the  head
 *
 Assets-Acquisition,  Construction  and  Rep-

 lacementਂ  be  reduced  by  Rs.  100.”

 [Need  to  provide  adequate  funds  for

 laying  a  new  railway  line  between  Chitra-

 durga  and  Roydurga.]  (43)

 ‘IThat  the  demand  ‘under  the  head

 *Assets-Acquisition,  Construction  and
 Re-

 placement’  be  reduced  by  Rs.  100.’

 [Need  to  check  railway  accidents.]  (44)

 “Phat  the  demand  under  the  head

 “assets-Acquisition,  Constructson  and  Re-

 placement’  be  reduced  by  Rs,  100.”

 [Need  to  lay  new  railway  lines  between

 Hubli-Karwar  and  Kottur-Harihar.]  (45)

 “That  the  demand  under  the  head

 “assots-Acquisition,  Construction  and  Repl-

 acement’  be  reduced  by  Rs.  100.”

 [Need  to  run  Karnataka  Express  daily

 between  Bangalore  and  Delhi  ]  (46)

 “That  the  demand  under  the  head
 *
 Assets-Acquisition,  Construction  and  Re-

 placement’  be  reduced  by  Rs.  100.”

 [Need  to  connect  Chamaraja  Nagar  and

 Mettupalay am  by  rail.)  (47)

 “That  the  demand  under  the  head

 *Assets-Acquisition,  Construction  and  Re-

 placement’  be  reduced  by  Rs.  100.”

 [Need  to  take  up  the  Konkan  Railway

 from  Mangalore  Side  connecting  Mangalore

 god  Udupi  first.)  (48)
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 ““That  the  demand  under  the  head
 *‘Assets-Aoquisition,  Construction  and  Re-

 placement’  be  reduced  by  Rs,  100.”

 [Need  to  take  up  theconstruction  of
 an  underbridge  near  the  Palace  in  Banga-
 lore.]  (49)

 “Thai  the  demand  under  the  head
 ‘Assets-Acquisition,  Construction  and  Re-

 placement’  be  reduced  by  Rs.  100.”

 [Need  to  improve  catering  arrangement  5
 in  the  trains.]  (50)

 ;
 “That  the  demend  vurder  the  head

 Assets-Acquisit ion.  Con.truction  end  Re-
 placementਂ  be  r  ecuced  by  Rs.  100.”’

 [Need  to  check  ticketless  travel  in  the
 trains.)  (51)

 “That  the  demand  under  the  head

 *Assets-Acquisition,  Construction  and  Re-

 placementਂ  be  reduced  by  Rs.  100.”

 [Need  to  introduce  one  more  _  Brinda.
 van  Express  between  Bangalore  and  Mad-

 ras.]  (52)

 SHRI  BAJU  BAN

 East)  :  ।  beg  to  move  :
 RIYAN  (Tripura

 “That  the  demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Re.  1.

 [Failure  to  introduce  direct  train  from

 Dharmanagar  to  Guwahati.]  (53)

 ‘“That  the  demand  under  the  head

 ‘Railway  Board’  be  reduced  to  Rs.  100.

 {Need  to  re-introduce  the  Lalgola-
 Ranaghat  local  train  to  cope  up  with  the

 morning  as  well  as  afternoon  rush  of

 the  two  districts  of  Nadia  and  Murshida-

 bad.]  (54)

 “That  the  demand  under  the  head

 ‘Railway  Board’  be  reduced  to  Rs.  100”

 [Need  to  put  the  Bhagirathi  Bzpress

 at  a  more  convenient  time  between
 16:30



 369.0  Res.  re:  Thiid  Report  PHALGUNA  22,  1907  (SAKA)
 of  Rly.  Convention  Com.,
 D.  G.  (Riys)  1986-87,

 and  17.00  hrs,  in  the  interest  of  the  long
 distance  passengers. ।  (55)

 “That  the  demand  under  the  head
 ‘Railway  Board’  be  reduced  to  Rs.  100.”

 [Need  to  introduce  a  fast  passenger
 train  between  Parakka  and  Howrah.]  (56)

 “That  the  demand  under  the  head
 ‘Railway  Board’  be  reduced  to  Rs.  100.”

 {Need  to  take  suitable  measures  to
 stop  selling  of  Tail  tickets  by  unauthorised

 Persons  at  Kishanagar  railway  station  under
 Sealdah  division.]  (57)

 “That  the  demand  under  the  head
 "Railway  Board’  be  reduced  to  Rs.  100.”’

 [Need  to  repair  the  Krishanagar  station

 approach  road  without  delay]  (58).

 ‘That  the  demand  under  the  head
 ‘Railway  Board’  be  reduced  to  Rs.  100.”

 to  pfovide  more  local  trains
 section

 [Need
 between  Barasat  and  Hasanabad
 under  Sealdah  division]  (59).

 “That  the  demand  under  the  Head
 ‘Railway  Board’  be  reduced  to  Rs.  100.

 {Need  to  replace  the  old  unserviceable
 Carriage  now  put  on  run  in  the  Barasat-
 Hasanabad  section]  (60).

 “That  the  demand  under  the  head

 ‘Raitway  Board’  be  reduced  to  Rs.  100,”

 [Need  to  introduce  more  direct  trains

 between  Sealdah  and  Hasanabad].  (61)

 “That  the  demand  under  the
 head

 ‘Railway  Board’  be  reduced  to  Rs.  100.

 [Need  to  take  the  work  of  electrifica-

 tion  from  Barasat  to  Hasanabad.]  (62)

 “That  the  demand  under  the
 head

 “Railway  Board’  be  redaced  to  Ra.  100,
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 [Need  to  construct  a  double  line  upto
 Bangaon  under  Sealdah  Section.]  (63)

 “That  the  demand  under  the  head
 Assets,  Acquisition,  construction  and

 replacement’  be  reduced  to  Re.  1.

 [Failure  to  take  up  the  techno-  econo.
 mic  survey  of  Agartala  Safroon  sector  with
 immediate  effect.]  (64)-

 ;
 ‘That  the  demard  under  the  head

 Assets,  Acquisition,  cons(ructicn  and
 replacement’  te  reduced  to  Rel.

 [Failure  to  expedite  the  Cn-go0ing  cons.
 truction  work  from  Dharmanzgar  to
 Kumarghat  and  get  it  done  within  the
 stipulated  period.]  (65).

 द
 “That  the  demand  under  the  head

 Assets,  Acquisition,  construction  and
 replaccment’  be  reduced  to  Rs.  100.

 [Need  to  expedite  the  techno-economic

 survey
 of  Kumarighat  Agartala  sector.}

 (66.

 SHRI  K.  RAMACHANDRA  REDDY
 (Hindupur)  :  ।  beg  to  move  :

 “That  the  demand  under  the

 *Railway  Board’  be  reduced  to  Re.  1.”

 he  ad

 [Failure  to  meet  the  demand  bearing
 the  cost  and  maintenance  of  railway  level
 crossing  between  Tanakal  and  Mulakala
 Cheruvu  to  go  to  villages  of  Bisavaripalli
 and  others  in  Anantpur  district  in  Andhra
 Pradesh. 1  (73)

 “That  the  demand  under  the  head
 ‘Railway  Board’  be  reduced  to  Re.  ।"

 [Failure  to  provide  a  new  railway
 station  at  Balasamudram  between  Tanaka}
 and  Mulakala  Cheruvu.]  (74)

 “That  the  demand  under  the  head

 “Railway  Board’  be  reduced  by  Re.  100,”
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 [Stri  K.  Ramachandra  Reddy]

 Need  for  electrificarion  of  Kazipet-

 Sanatnagar  railway  line  in  Andhra  Pradesh. 1
 (75)

 “That  the  demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  for  location  of  a  loco-shed  at

 Cherlapalli  in  Andhra  Pradesh.]  (76)

 “That  the  demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  clear  the  Jaying  of  Krishna

 Canal  Guntur  Tenali-Repalli  line  in

 Andhra  Pradesh. }  (77)

 ‘‘That  the  demand  under  the  head

 ‘Railway
 Board’  be  reduced  by  Rs.  100.”

 Need  to  allot  more  funds  for  complet-

 ing  the  new  line  from  Adilabad  to  Pippala-

 kutti  in  Andhra  Pradesh  in  time  1  (78)

 ‘‘rhat  the  demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Necd  to  run  a  super  fast  express  train

 between  Waltier  and  New  Delhi.!  (79)

 ‘That  the  Demind  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  run  a  link  express  train  from

 Waltier  to  Kazipet  to  connect  Andhra

 Pradesh  Express.]  (80)

 ‘“‘rhat  the  demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100”

 [Need  toexpedite  the  construction  of

 new  broad  gauge  line  between  Nadikudi

 and  Gudur  via  Kalahasti.]  (81)

 ‘“That  the  demand  under  the  haad

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 (Need  to  expedite  the  construction  of
 new  broad  gauge  line  from  Krishna  to

 Vikarabad.]  (82)
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 ,
 “That  the  demand  under  the  heed

 Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  expedite  the  construction  of  a
 new  broad  gauge  line  from  Macheria  to
 Raichoor  via  Gadwal.]  (83)

 मर
 “That  the  demand  under  the  head

 ‘Raiiway  Board’  be  reduced  by  Rs:  300.”

 [Need  to  expedite  constructidn  of a
 new  broad  gauge  line  from  Nidubralu  to

 Nizampatnam.]  (8  4)

 “That  the  demand  under  the  head

 ‘gailway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  expedite  the  conversion  into
 broad  gauge  line  between  Pakala  and

 Thimpathi.]  (85)
 *

 “That  the  demand  under  the  head
 Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  expedite  the  construction  of  a

 parallel  broad  gauge  line  from  Pakala  to
 Katpadi.]  (86)

 DR.  SUDHIR  ROY  (Bardwan)  .  I  beg
 to  move  :

 “That  the  demand  under  the  head
 ‘Miscellaneous  Expenditure’  (General)  be
 reduced  by  Rs.  100.”

 {Need  for  introduction  of  three  more
 passenger  trains  daily  on  Bankura-Damo.
 dar  line.]  (87)

 ‘That  the  demard  under  the  head
 ‘Miscellaneous  Expenditure’  (General)  be
 reduced  by  Rs.  100.”

 [Need  for  introduction  of  four  more
 passenger  trains  daily  on  Burdwan.Katwe
 line  (Eastern  Railway]  (88)

 “That  the  demand  under  the  Head
 ‘Assets-Acquisition,  construction  and
 replacemedt’  be  reduced  by  Rs,  100.”

 [Need  for  construction  of  a  flyover  on
 Lilnah  rallway  level  crossing  (Rastern  Rajl-
 way)]  (89)
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 ‘That  the  demand  under  the  head

 ‘Assets,  Acquisition,  construction  and

 replacement’  be  reduced  by  Rs.  100.”

 [Need  to  expedite  the  construction  of  a

 fiy-over  at  Chhata  Pathar,  Asansol  (E.R.)
 (90)

 “That  the  demand  under  the  head

 ‘Asset,  Acquisition,  construction  and  re-

 placement’  be  reduced  by  Rs.  100.”

 [Need  for  construction  of  a  fly-over  on

 the  Kalna  Road  !evel  crossing  near  Burd-

 wad  railway  juoction]  (91)

 “That  the  demand  under  the  bead

 Assets,  Acquisition,  construction  and  re-

 placement’  be  reduced  10  Rs.  100.”
 >

 {Need  for  conversion  of  Bankura-
 Dsmodar  railway  line  into  broad  gauge.]

 (92)

 “That  the  demand  under  the  head

 ‘Asse8ts,  Acquisition,  construction  and

 replacementਂ  be  reduced  by  Rs,  100.”

 (Need  for  construction  of  a  new  rail-

 way  station  near  Banka  bridge  between

 Burdwan  and  Gangpur  (93)

 “That  the  demand  under  the  head

 ‘Assets,  Acquisilion,  construction  and

 replacement’  be  reduced  by  Rs  100.”

 (Need  for  conversion  of  the  Burdwan-

 Katwa  line  into  broad  ,auge.]  (94)

 SHRI  K.  RAMACHANDRA  REDDY:

 ।  beg  to  move:

 “That  the  demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 (Need  to  construct  a  railway  0४६१०

 bridge  at  Dhronachalam  in  Kurnool  dis-

 triet-of  Andhra  Pradesh.]  (95)

 “That  the  Demand  under  the  head

 Railway  Board’  be  reduced  by  Rs.  100.”

 [Need to  construct  a  railway  0४61०

 bridge  at  Kamalapuram  in  Cuddapab

 district  of  Andhra  Pradesh.)  (96)

 Suppl.  D.  G.  (Rhys)  374
 1985-86  avd  Demands

 for  Excess  Grants
 (Rlys)  1983-84

 “That  the  Damand  urder  the  head
 “Railway  Board’  be  reduced  by  Rs  100."

 [Need  to  allot  more  furds  for  the  1811०
 way  bridge  at  Nidadavole  is  Andhra  Pra-
 desh.]  (97)

 ;
 “That  the  Demand  under  the  head

 Railway  Board’  be  reduced  by  Rs.  100,”

 [Need  to  allot  more  funds  for  the  cons-
 truction  of  railway  bridge  at  Kavali  in
 Nellore  district  of  Andhra  Pradesh.|  (98)

 ““That  the  Demand  under  the  head
 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 {Need  to  allot  mere  funds  for  cons.
 truction  of  railway  bridge  at  Pendurthi  in
 Andhra  Pradesh.]  (99)

 “That  the  Demand  under  the  head
 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  allot  more  funds  for  construc-
 tion  of  broad  gauge  line  between  Manu-
 guru  and  Bhadrachalam  road.]  (100)

 “That  the  Demand  under  the  head
 ‘Railway  Board’  be  reduced  by  Rs.  100”

 [Need  to  complete  broad  gauge  line
 between  Motamarri  and  Jaggayyapeta  in
 Andhra  Pradesh.]  (101)

 “That  the  Demand  under  the  head
 “Assets—Acquisition,  Construction  and
 Replacement’  be  reduced  by  Rs.  100.”

 to  locate  a  coach  factory  at
 in  Andhra

 [Need

 Kazipet  in  Warangal  district
 Pradesh  |  (102)

 “‘That  the  Demand  under  the  head
 ‘Assets—Acquisition,  Construction  and

 Replacement’  be  reduced  by  Rs.  100.’

 [Need  to  allot  more  funds  for  the  loco-
 shed  at  Guntakal  for  expansion  of  its

 capacity  to  hold  150.0  diesel  engines.]
 (103)

 “That  the  Demand  under  the  head.
 ‘Assets  Acquisition,  Construction  and  Ree
 placement’  be  reduced  by  Rs.  100.”



 313  ८५.  re:  Third  Report
 of  Rly.  Coiw:zntioa  Cam.,
 D.  G.  (Rlys)  1986-87,

 (Shri  ह,  Ramachandra  Reddy]

 (Need  to  allot  more  funds  for  whecls

 reconditioning  in  the  broad  gauge  !oco-shed

 at  Gooty  in  Andbra  Pradesh.]  (104)

 ‘“‘That  the  Demand  under  the  head

 *Assets—Acquisition’  Construction  and  Re-

 placemant’  be  reduced  by  Rs.  100.”’

 [Need  to  allot  more  funds  for  electri-
 fication  of  Gudur-Renigunta-Tirupati  line.]

 (105)

 “That  the  Demand  under  the  head

 “Assets-Acquisition,  Construction  and  Re-

 placement’  be  reduced  by  Rs.  100.”

 [Need  to  allot  more  funds  for
 electri-

 fication  of  Kazipet-Secunderabad  line  in

 Andhra  Pradesh.]  (106)

 “That  the  Demani  under  the  head

 ‘Assets-Acquisition,  Construction  and  Re-

 placement’  be  reduced  by  Rs.  100.”

 [Need  to  morc  funds  for  electrification

 of  Waltair  and  Kirandul  line  in  Andhra

 Pradesh.]  (107)

 ‘That  the  Demand  under  the  head

 ‘Assets-Acqui‘ition,  Consrtuction  and  Re-

 placement’  be  reduced  by  Rs.  100.”

 [Need  to  expedite  the  construction  of

 second  line  (bro.d  guage)  between  Bellam-

 palli  and  Ballarsha.]  (108)

 “That  the  demand  under  the  head

 ‘Assets-Acquisition,  Construction  and  Re-

 placement’  be  reduced  by  Rs,  100.”

 Need  to  expedite  the  construction  of  a

 double  line  between  Sirpur  and  Veerur  in

 Andhra  Pradesh.]  (109)

 ‘That  the  Demand  under  the  head

 *Aasests-Acquisition,  Construction  and  Re-

 placement’  be  reduced  by  Rs,  100.”

 [Need  to  expedite  construction  of a
 double  line  between  Renigunta  and

 Guntakal.)  (110)

 MARCH  13,  1986  Suppl.  D.  G.  (Rlys)  376
 1985-86  and  Demands
 for  Excess  Grants
 (Rlys)  1983-84

 “That  the  Demand  under  the  head

 ‘Assets-Acquisition,  Construction  and  Re-

 placement’  be  reduced  by  Rs.  100.”

 {Need  to  provide  better  amenities  for
 passengers  especially  in-second  class  mail/
 express  trains.]  (111)

 “That  the  Demand  under  the  head

 “Assels-Acquisition,  Construction  and  Re-

 placement’  bz  reduced  by  Rs.  100.”

 [Need  to  provide  better  amenities  for
 siaff  in  the  trains.]  (112)

 ,
 “That  the  Demand  under  the  head

 Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  run  a  link  express  from  एएन
 pati  to  Secunderabad  via  Dharamavaram,
 Guntakal  in  order  to  connect  A.P.  Express
 going  to  Delhi.)  (143)

 “That  the  Demand  under  the  head

 “Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  increase  the  frequency  of
 Karnataka  Express  from  twice  to  four
 times  a  week]  (144)

 “That  the  Demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  run  an  express  train  from
 Pakala  to  Guntakal  to  cannect  the  train  on
 B.G.  line  from  Guntakal  to  Hyderavad  via
 Wadi.]  (145)

 “That  the  Demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  conS8truct  a  permanent  railway
 Station  in  place  of  the  present  temporary
 station  on  metre  guage  line  at  Anantpur  10

 Andbra  Pradesb.]  (146)

 “That  the  Demand  under  the  bead

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 {Need  to  expedite  the  survey  sanctioned
 by  Railway  Board  for  conversion  into
 broad  guage  line  between  Parbahani  and
 Purna.]  (147)  5
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 of  Rly.  Convention  Com.,
 D.  G.  (Riys)  1986-87,

 ““That  the  Demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  expedite  the  survey  sanctioned

 by  Railway  Board  for  conversion  Mudkhed
 Adilabad  line  into  broad  gauge.]  (148)

 “That  the  Demand  under  the  head
 ।  ‘Railway  Board’  be  reduced  by  Rs.  100,”

 [Need  to  expedite  the  survey  sanction-

 ed  by  Railway  Board  for  थ  parallel  broad

 gauge  line  from  Mudkhed  to  Purna,]

 (149)

 “That  the  Demand  under  ths  head

 ‘Railway  Board*  be  reduced  by  Rs,  100.”

 [Need  to  expedite  the  survey  sanction  20

 by  Railway  Board  fora  new  broad  guage

 line  from  Adilabad  to  Pimpa!koti.]  (150)

 “That  the  Demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  expedite  the  survey  sanction-

 ed  by  Railway  Board  for  a  parallel  broad

 guage  line  from  Kurnool  to  Secunderabad. ।
 (151!)

 ‘That  the  Demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Re.  100.”

 [Need  to  take  up  survey  sanctioned  for

 restoratioa  of  the  railway  line  between

 Kakinada  and  Kotipaili  via  Ramachandra-

 puram.]  (152)

 “That  the  Demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  take  up  survey  for a  new

 broad  guage  fine  from  Madakasira  to

 Cuddapur  via  Hindpur  and  Kadiri.]  (153)

 “That  the  Demand  under  the  head

 “Miscellaneous  Expenditure  (General)’ be

 reduced  by  Rs.  100, *

 [Need  to  take  up  survey  for  a  new:

 broad  guage  line  from  Gooty  to  Drona-

 chalam.]  (154)

 1985-86  avd  Demands

 for  Excess  Grants

 (Rlys)  1983-84

 “That  the  Demand  under  the  head

 ‘Miscellaneous  Expenditure  (Genera!)’  be

 reduced  by  Rs.  100.’

 [Need  to  take  up  survey  for  a  parallel
 broad  guage  line  between  Pakala  and
 Dharmavaram.]  (155)

 “That  the  Demand  under  the  head
 “Miscellaneous  Expenditure  (General)’  be
 reduced  by  Rs.  100.’’

 [Need  for  survey  of  a  new  broad  guage
 line  ty  connect  west  and  east  Mangalore  to
 Nellore.J  (156)

 “That  the  Demand  under  the  head
 ‘Miscellaneous  Expenditure  (General)’  be
 redueed  by  Rs,  100.”

 [Need  to  take  up  survey  for  a  broad

 guage  line  from  Madakasira  to  Rayadurg.]
 (157)

 “That  the  Deimand  under  the  head

 “Assets-Acquisition,  and  Replacement’  be
 reduced  by  Rs,  100.”

 [Need  for  conversion  of  the  metre

 guago  line  into  broad  guage  line  between

 Rayadurg  and  Bellary.)  (158)

 ‘‘That  the  Demand  under  the  head

 ‘Assets-Acquisition  and  Replacement’  be

 reduced  by  Rs.  100.”

 iNeed  to  provide  A.C.  II  class  sleeper
 and  A.C,  Chair  Car  in  Venkatadari  Express
 between  Se€cunderabad  and  Tirupati.]
 (159)

 “That  the  Demand  under  the  head

 *‘Assets-Acquisition  and  Replacement  be

 reduced  by  Rs,  100.”

 Need  to  extend  the  Tungabhadra  Ex-

 press  running  between  Kurnool  and  Hyde-
 rabad  to  Guntakal.]  (160)

 SHRI  GADADHAR  SAHA  (Bribhum)  ;,

 I  beg  to  move  ~~



 399.  Res.  re:  Third  Report  MARCH

 of  Rly.  Convention  Com.,
 क,  6,  (Riys)  1986-87,

 [Shri  Gadadhar  Saha]

 “That  the  Demand  under  the  ,haed
 ‘Miscellaneous  Expenditure  (General)’ be
 reduced  to  Re.  1.”

 [Failure  to  nationajise  Abmedpur-—
 Katwa  line  on  Eastern  Railway-owned  by  8

 private  Company.]  (164)

 “That  the  Demand  under  the  bead

 *assests-Acquisition,  Construction  and

 Replacement’  be  reduced  to  Re.  1.”

 Failure  to  convert  Abmedpur-Katwa
 and  Burdwan-Katwa  line  of  Eastern  Rail-

 way  into  broad  guage  lines.)  (170)

 SHRI  K.  RAMACHANDRA  REDDY  :

 I  beg  to  move  :

 “That  the  Demand  under  the  head

 ‘Railway  Board’  be  reduced  to  Re.  1.”

 [Failure  to  fill  up  vacant  posts  and  to

 regularies  the  services  of  the  temporary

 emptoyees.]  (198)

 “That  the  Demand  under  the  head

 ‘Railway  Board’  be  reduced  to  Re.  1.”

 [Failure  to  take  up  any  construction  of

 railway  line  in  Andhra  Pradesh  which  is  a
 link  state  between  the  South  and  North.]
 (199)

 “That  the  Demand  under  the  head

 “Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  electrification  of  VIJ¥A-
 WADA-BALHARSHA  line  in  South  Central
 Railways.]  (200)

 “That  the  Demand  under  the.  head
 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 (Need  to  change  the  name  of  Waltair

 Railway  station  as  Vishakhapatnam.]
 (201)

 “That  the  Demand  under.  the  head
 _  ‘Railway  Board’  be  reduced  by  Ra,  100;°?

 13,  1986  Suppl.  D.  G.  (हिए.  )  58d

 1985-86  and  Demads.
 for  Excess  Grants

 (Rly,)  1983°84

 (Need  to  expedite  the  survey  for  the

 railway  Hine  between  Nizamabad  and

 Ramaguodam  (via)  Jagiial.}]  (202)

 “That  the  demand  under  the  head
 ‘Railway  Board’  be  reduced  by  Rs.  100."

 [Need  to  expedite  the  survey  for  con-
 version  of  Guntur  and  Dronachalam  Jine
 into  broad  guage  line.)  (203)

 ह
 “That  the  Demand  under  the  head

 Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  expedite  the  survey  for  cons
 truction  of  new  broad  gauge  fine  between
 Nandyala  and  Yerraguntia.}  (204)

 _  “That  the  demand  under  the  head
 Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  expedite  the  survey  for  sepa-
 rate  paralle)  broad  guage  110 €  from  Kurnoo)
 to  Guntakal  via  Dronachalam.]  (205)

 “That  the  demaod  under  the  bead
 ‘Railway  Boara’  be  reduced  by  Rs,  100.’

 [Need  to  run  an  express  train  between
 Hyderabad  and  Bombay.]  (206)

 “That  the  Demand  under  the  head
 “Railway  Board’  be  reduced  by  Rs,  100.”

 (Need  to  run  an  express  train  between
 Secunderabad  and  NARASAPUR  in
 Andhra  Pradesh.}  (207)

 “That  the  demand  under  the  head
 ‘Railway  Board’  be  reduced  by  Rs.  100,”"

 [Need  to  dieselise  the  AMARAVATI  Ex
 press  between  Guntur  and  Guotakal  ia
 Andhra  Pradesh.]  (208)

 “That  the  Demand  under  the  head
 ‘Railway  Board’  be  reduced  by  Ra,  100.”

 {Need  torun  a  local  train  between
 Secunderabad  and  Hyderabad  for  the
 convenience  of  Government  employees  nad
 industrial  workers.)  (209)
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 of  Rly.  Convention  Com.,
 D.  G,  (Riya)  1986-87,

 “That  the  demand  under  the  head

 “Railway  Board’  be  reduced  by  Rs,  100.”

 [Need  to  avoid  delay  in  starting  a

 clreular  railway  line  in  Metropolitan  city

 of  Hyderabad.]  (210)

 “That  the  demaad  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 {Need  to  include  Hyderabad  circular

 railway  line  in  the  Seventh  Five  Year |
 Plan.}  (211)

 “That  the  demand  under  the  head

 “Assets-Acquisition,  |  Construction  and

 Replacement’  be  reduced  by  Rs.  100,”

 [Need  to  take  up  execution  of  the  line

 from  Patancheru  to  Peddapalli.)  (212)

 “That  the  demand  under  the  head

 ‘Assets-Acquisition,  Construction  and  Re-

 placement’  be  reduced  by  Rs.  100.”

 [Need  to  expedite  the  construction  of

 railway  line  between  Bibinagar  and  Nadi-

 kudi  in  Andhra  Pradrsb.]  (213)

 ‘That  the  demand  under  the  head

 *Assete:Acquisition,  Construction  and  Re-

 placement’  be  reduced  by  Rs.  t00.”

 [Need  for  conversion  of  meter  guage
 iato  broad  guage  line  from  Guntur  to

 Macheria  in  Andhra  Pradesh,]  (214)

 ‘“rhat  the  demand  under  the  head

 *Assete-Acquisition,  Construction  and  Re-

 placement’  be  reduced  by  Rs.  100,”

 {Need  for  constuction  of  a  broad

 guage  line  from  TELAPUR  to  PATAN-

 CHERU  ia  Andhra  P.adesh.]  (215)

 ‘“‘That  the  Demand  under  the  head

 ‘Axeste-Acquisttion,  Construction  and  Re-

 placement’  be  reduced  by  Rs.  100.”

 [Need  for  the  doubling  of  Myderabad

 (Nampalli)-  TELAPUR  line  in  Andhra

 Pradesh.)  (256)

 1985.86  a-d  Demands
 jor  Excess  Grants

 (Riys)  1913-84

 मि
 “That  the  demand  under  the  head

 Assets-Acquisition,  Construction  and  Re-
 Placement’  be  reduced  by  Rs,  100.”

 [Need  for  doubling  of  Kazipet-Secun-
 derabad  line  in  Andhra  Pradesh.]  (217)

 SHRI  HANNAN  MOLLAH  ;  I  beg  to
 move  :

 ह
 “That  the  Demand  under  the  head

 Railway  Board’  be  reduced  to  Re.  1.”

 [Failure
 freight

 (226)

 to  change  the  policy  on
 equalisation  by  the  Railways]

 ह  “That  the  Demand  under  the  head
 Railway  Board’  be  reduced  to  Re,  1.**

 Failure  to  extend  railway  line  to  Tri-
 pura  in  the  N.E.  Region. ]  (227)

 ;
 “That  the  Demand  under  the  head

 Railway  Board’  be  reduced  by  Rs.  100."

 [Need  to  provide  booking  facilities  for
 betel  leaves  in  the  Jong  distance  trains  at
 Uluberia,  Bagoan,  Mecheda  on  S.E,  Rail-
 way.]  (234)

 ह
 “That  the  Demand  under  the  head

 Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  provide  booking  facilities  for
 betel  leaves  in  the  long  distance  trains  at
 Serampore  in  the  Eastern  Railway,]  (235)

 “That  the  Demand  under  the  head
 ‘Railway  Board’  be  reduced  by  Rs.  100,”

 [Need  to  provide  licence  to  unre  gis-
 tered  hawkers  on  the  South  Eastern  ang
 Eastern ।  ailways.]  (236)

 “That  the  demand  under  the  head
 ‘Railway  Board’  be  reduced  by  Rs.  100,"

 [Need  to  stop  potice  repression  on  the
 hawkers  on  the  South  Eastern  and  Baste,
 Railways.]  (237)

 9



 383  Res.  re:  Third  Report
 of  Riy.  Convention  Com.,
 ऊ,  0,  (Rlys)  1986.87,

 [Shri  Hannan  Mollah)

 “That  the  Demand  under  the  head
 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 ह

 [Need  to  arrange  beter  booking  facili-
 ties  for  bete)  baskets  at  Howrah,  Mecheda,
 Kharagpur,  Sealdah  and  Begampurt  station,]
 (238)

 ‘That  the  Demand  under  the  head
 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 Need  to  provide  concessional  freight
 rates  for  the  booking  betel  leaves  baskets
 in  the  long  distance  trains.)  (239)

 “That  the  demand  under  the  head
 ‘Assets-Acquitition,  Construction  and  Rep-
 lacementਂ  be  reduced  by  Rs,  100.”

 [Need  to  construct  a  road  between
 Chakeri  and  Chengali  stations  on  the  Kha-
 ragour  Division.)  (240)

 ‘That  the  demand  under  the  head  Ass.
 ets-Acquisition,  Construction  and  Replace-
 ment  be  reduced  by  Rs.  100.”

 {Need  to  construct  the  extension  of  the

 over-bridge  at  Bauria  Station  on  Kharagpur
 Division.)  (241)

 “That  the  Demand  under  the  head
 ‘Assets-Acquisition,  Costruction  and  Rep-
 lacement’  be  reduced  by  Rs.  100.’

 [Need  to  construct  a  flag  station  at
 Chakeri  on  the  Kharigpur  Division}
 (242)

 “That  the  demand  under  the  head

 ‘Assets-Acquisition,  Construc  tion  and  Rep-
 facement’  be  reduced  by  Rs,  100.”

 {Need  to  construct  railway  line  In  Tri-

 para.]  (243)

 “That  the  demand  under  the  head

 ‘Assets-Acquisition,  Construction  and

 Replacement’  be  reduced  by  Rs,  100.7?

 MARCH  13,  1986  Suppl.  2.  G.  (Rlys)  384
 1985.86  and  Demands
 far  Excess  Grants
 (Riys)  1983.84

 [Need  to  complete  the  construction  of

 Howrah-Amta  B.G,  line  on  Eastern  Rail-

 way.]  (244)

 “That  the  demand  under  the  head

 “Assets-Acquisition,  Construction  and  Rep-
 lacement’  be  reduced  by  Rs.  100.”

 [Need  to  construct  the  Howrah  Shia»
 khale  B.G.  tine  on  the  Pastern  Railway,]
 (245)

 “That  the  demand  under  the  head
 “Asse(s-Acquisition,  Construction  and  Rep-
 lacement’ be  reduced  by  Rs.  100.!?

 iNecd  to  construct  the  new  railway
 yard  at  Abada  in  the  South  Eastern  Rail-
 way.]  (246)

 “That  the  demand  under  the  heed
 Asscts-Acquisition,  Construction  and  Rep- Jacment’  be  reduced  by  Rs.  100,”

 [Need  to  complete  the  Construction  of
 circular  rail  at  Calcutta.)  (247)

 “That  the  Demand  under  the  bead
 Assets-Acquisition,  Construction  and  Rep. lacement’  be  reduced  by  Rs.  100.”

 [Need  to  complete  the  construction  of
 Barasat-Bongaon  double  line  On  ihe  Bag. tern  Rallway.]  (248)

 “That  the  demand  under  (0  eb
 “Aasseste-Acquisition,  Construction  and  Rew lacement’  be  reduced  by  Rs.  100.

 ?

 [Need  to  construct  the  Tamluk.  Di क  -  aha.
 Railway  link  lire  on  the  South
 Section.]  (249)

 4  Eastern

 SHRIMATI  BIBHA  GHOSH  Goswa.
 MI  (Nabadwip)  :  उ  beg  to  move  ;  -

 <€
 That  the  demand  under  theh

 “Assets-Acquisition,  Construction  Aad.  Reps lacement  be  reduced  to  Re,  1,"



 385  Res.  re:  Third  Report  PHALGUNA  22,  1907  (SAKA)
 of  Rly.  Convention  Com.,
 D.  G.  (Rhys)  1986-87,

 [Failure  to  replace  old  EMU  engines
 which  are  creating  dislocation  and  caus-

 ing  number  of  accidents  in  the  Sealdah
 division.]  (274)

 “That  the  demand  under  the  head

 “Assets-Acquisition,  Construction  and  Rep-
 lacement’  be  reduced  to  Re.  ।'

 (Failure  to  maintain  properly  the  EMU

 coaches  in  the  Sealdah  Division  therby

 depriving  the  commuters  of  their  minimal

 amenities,]  (275)

 “That  the  demand  under  the  head

 ‘Assets-Acquisition,  Constuction  and  Rep-
 lacement’  be  reduced  to  Re.  ।"

 [Failure  to  electrify  Ranaghat-Gede
 section  under  Sealdah  Division  and  to  order

 a  Fresh  survey.)  (276)

 “That  the  demand  under  the  head

 *Assets-Acquisition,  Construction  and  Rep-

 lacement’  be  reduced  to  Re,  1.”

 (Failure  to  construct  a  Cantilever  foot-

 path  on  Churni  bridge  near  Kalinarayan-

 pur  Jn.  Sealdah-Lalgola  section.]  (277)

 ‘That  the  demand  under  the  head

 “Assets-Acquisition,  Construction  ard  Rep-

 lacement’  be  reduced  to  Re.  1.”

 [Failure  to  construct  Krishnagar-Karim-

 pur  line-)  (278)

 ‘*rhat  the  demand  under  the  head

 *Asseta-Acquisition,  Construction  and  Rep-

 lacoment’  be  reduced  to  Re.  1.”

 {Failure  to  convert  Ranaghat-Lalgola

 line  into  double-line.]  (279)

 ‘““rhat  the  demand  under  the  head

 “assets-Acquisition,  Construction  and  Rep-

 lacement’  be  reduced  by  Rs.  100.”

 [Need  to  complete  double  line  from

 Ranaghat  to  Kalinarayanpur  bridge  with

 signal  at  the  bridge  head  to  ease  dottle-

 neck  at  Ranaghat.)  (280)

 Suppl.  D.  G..  (Rlys)  386
 1985-86  and  Demands

 for  Excess  Grants
 (Riys)  1983-84

 ह
 “That  the  demand  under  the  head

 Assets-  Acquisition,  Construction  and  Rep-
 lacement’  be  reduced  by  Rs.  100.”

 {Need  for  a  shed,  8  tubewell, a  lavatory
 and  urinals  at  platform  No.  2  at  Badkulla
 station  in  Sealdah  Division.]  (281)

 द
 “That  the  demand  under  the  head

 Assets-Acquisition,  Construction  and  Rep.
 Jacement’  be  reduced  by  Rs,  100.”

 [Need  for  an  overheadwater-tank  to
 serve  both  the  waiting  rooms  for  first  and
 second  classes  at  Badkulla  railway  station. ।
 (282)

 “That  the  demand  under  the  head
 “Assets-Acquisition,  Construction  and
 Replacement’  be  reduced  by  Rs.  100,”

 [Need  to  provide  for  a  level  crossing
 near  Bogule  statation  at  the  point  of
 crossing  towards  Purbapara  High  School.]
 (283)

 “That  the  demand  under  the  head
 “Assets-Acquisition,  Construction  and
 Replacement’  be  reduced  by  Rs.  100.”

 {Need  for  allocation  of  space  on  railway
 Jand  at  Chakdah  railway  station  for
 rickshaw  stand.)  (284)

 “That  the  demand  under  the  head
 *Assets-Acquisition,  Construction  and  Re-
 piccement’  be  reduced  by  Rs.  100,”

 (Need  for  extension  of  Badkulla  station
 to  provide  more  space  for  persons  to  sit.]
 (285)

 “That  the  demand  under  the  head
 ‘Railway  Board’  be  reduced  to  Re,  ।'

 [Failure  to  construct  a  foot  over-
 bridge  on  the  railway  line  to  connect
 Shradanand  Marg  (opposite  Lahori  Gate
 Police  Station)  and  Government  Higher
 Secondary  Schoo],  Qu'ab  Road,  Delhi,  for
 the  convenience  of  school  going  children, ]
 (349)
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 ‘“rhat  the  Demand  under  the  head

 “Railway  Board’  be  reduced  to  Re.  ।.”

 {Fai'ure  to  construct  an  over-bridge  at

 New  Delhi  R-ilway  station  for  connecting

 platform  Nos.  1  and  10  towards  Sadar

 Bazar,  for  the  benefit  of  passengers.}  (347)

 ‘That  the  demand  under  the  head

 ‘Railway  Board’  be  reduced  to  Re.  ।.

 {Failure  to  electrify  DeJhi-Rohtak

 rai’way  line  in  Northern  Railway.]  (348)

 “That  the  demand  under  the  head

 ‘Railway  Board’  be  reduced  to  Re.  ।."

 [Failure  to  provide  more  shuttle  trains

 between  Nizamuddin  and  Rohtak  to  cope

 up  with  the  rush  during  peak  hours.]  (349)

 “That  the  demand  under  the  head

 ‘Railway  Boord’  be  reduced  by  Rs.  100.”

 [Need  to  provide  stoppage  of  all

 passergsr  t:ains  at  Sadar  Bazar  station  in

 Delhi  Division.]  (350)

 “‘That  the  demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  construct  a  new  railway  line

 between  Bahadurgarh  and  Rewari  via

 Jhajjar  in  Northern  Railway.]  (351)

 “That  the  demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs,  100.”

 [Need  to  provide  a  halt  station  between

 Jaunpur  and  Mihrawan  railway  station.)

 (352)

 ‘‘That  the  demand  under  the  head

 "Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  clectrify  railway  line  between

 Delhi  and  Panipat.]  (353)

 “That  the  demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100,”
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 [Need  to  provide  stoppage  at  Bhiwani

 Express  at  Sampla  in  Northern  Railway.)

 (354)

 “That  the  demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  shift  goods  shed  located

 between  Sadar  Bazar  station  and  New

 Delhi  railway  station  to  Shakur  Basti  to

 avoid  congestion  niroad  traffic  near  Lahori

 Gateand  Ajmeri  Gate.]  (355)

 ह
 “That  the  Demand  under  the  head

 Railway  Board’  be  reduced  to.  Re.  1.”

 मर
 [Failure  to  provide  a  halt  station  at

 BATENA’  on  the  Ranaghat  Shantipur  line
 of  Eastern  Railway.)  (368)

 ह
 “That  the  demand  under  the  head

 Railway  Board’  be  reduced  to  Re.  ।"

 [F:ilure  to  provide  more  trains  for  the
 Ranaghat—Gede  Section.}  (369)

 ह
 फी8।  the  demand  under  the  head

 Assets-Acquisition,  |  Construction  and
 Replacement’  be  reduced  to  Re.  1.”

 [Failure  to  double  the  live  from  Rana-
 ghat  to  Krishanapar  as  first  phase  of
 doubling  the  Ranaghat-Lalgola  line.)  (376)

 “That  the  demand  under  the  head
 ‘Assets-Acquisition,  Construction  and
 Replacement’  be  reduced  to  Re.  1.”

 [Failure  to  provide  for  a  shed  at

 Krishnagar  city  station  to  make  that  station
 the  engine-changing  station  of  all  Up  and
 Dn  Lalgola  trains  thus  easing  out  the  pres-
 sure  on  Ranaghat.]  (377)

 SHRI  SAIFUDDIN  CHOWDHARY
 (Katwa)  :  ।  beg  to  move  :

 “That  the  demand  under  the  head

 “Assets-Acquisi'ion,  |  Construction  end

 Roplacement  be  reduced  by  R:.  100,”
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 {Need  ta  construct  3  double  line
 in

 the

 Bande!l-Kitwa  seciion  to  Bas‘ern  Railway.]

 (301)

 ‘That  the  demand  under  the  bead

 ‘Assets-Acquisition,  Construction  and

 Replacement  be  reduced  by  Rs.  100.

 [Need  to  electrify  the  Bandel-Katwa

 section  of  Bastern  Railway.]  (302)

 “phat  the  demand  under  the  head

 “Agsets-Acquisilion,  Consiruction
 लि

 and

 Replacementਂ  be  reduced  by  Rs.  100.

 {Need  to  improve  the  service  of
 ALK.

 and  BK.  Railways  on  the  Eastern  Railway. ]

 (303)

 “That  the  demand  under  the  head

 ‘Assets-Acquisition,  |  Construction
 .

 and

 Replacement’  be  reduced  by  Rs.  100.

 [Need  to  expedite  the  construction  of

 Metro  Railways,  Calcutta.]  (304)

 “phat  the  demind  under  the  ns
 ‘Assets-Acquisition.  Construction

 aa
 Replacemen:’  be  reduced  by  Rs.  .

 {Need  to  i  itroduc:  new  EMU  trains  to

 and  fro  M:ma‘i  Howrah  on  the  Bastern

 Railway.]  (305)
 a

 ‘“rhat  the  demind  under  the  head

 “AssetseAcquisition,  Construction
 .

 and

 Replacement  be  reduced  by  Rs.  100.

 [Need  to  introduce  more  trains  on  the

 Howrah-Burdwat  main  line.]  (306)

 SHRI  DI'WESH  GOSWAMI  (Guwahati):

 1  beg  to  move  :

 “That  the  demand  under  the
 head

 ‘Railway  Board’  be  reduced  by  Rs.  100.

 [Need  to  provide  additional  coaches
 in

 the  2  KPNG  passenger  10  cope  witb  the

 heavy  rush  from  Sonepat  to  New  Delhi.

 (370)

 1985  86  and  Demards

 for  Excess  Grants

 (Riys)  1983-84

 “That  the  demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  curb  malpractices  of  Raiiway
 staff  at  Subzi  Mardi  Station  Delhi  who
 allow  uneuthorised  loading  in  trains.)  (371)

 “That  the  demand  under  the  head

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  construct  a  fly-over  at  Railway
 crossing  opposite  Hindu  Collcge  at  Sonepat. ।
 (372)

 “That  the  demand  under  the  9080

 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  provide  better  ccaches  and
 other  amenities  in  the  Tinsukia  and  Assam
 Mail  and  others  trains  of  NE.  region.]

 (373)

 ,
 “That  the  demand  under  the  head

 Railway  Board’  be  reduced  by  Rs.  100.”

 {Failure  to  allocate  the  required  funds
 for  the  construction  of  Pancharatna-Jogi-
 ghopa  bridge  and  the  rai!  line  to  Guwahati. 1
 (374)

 ‘That  the  demand  under  the  head
 ‘Railway  Board’  be  reduced  by  Rs.  100.”

 [Need  to  divert  the  broad  gauge  line
 outside  Guwahati]  (375)

 MR,  CHAIRMAN  :  These  cut  motions
 are  before  the  House.

 SHRI  MAHABIR  PRASAD  YADAV

 (Madhepura):  Mr.  Chairman,  I  don’t
 like  to  dwell  upon  so  many  things.  J  sup-
 poit  the  demand,  but  I  have  to  make  cer-
 tain  suggestions  to  the  hon.  Minister  for
 the  convenience  of  the  public.  I  don’t
 want  to  complain  or  criticise  or  set  aside
 or  condemn,  but  Ihave  to  bring  certain
 facts  to  the  kind  notice  of  the  Minister
 which  is  very  inconvenient  to  the  public  at

 large.  One  case  of  fraud,  1  want  to  bring
 to  the  notice  of  the  hon.  Minister,  that  is
 io  Bihar,  one  train  45  Up  and  46  Down,
 running  from  Dhanapur-Kathihar  is  called

 Capita!  Express,  Sir,  Express  Railway  fare
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 is  charged,  but  that  train  is  running  from

 Dhanapur  to  Barauni  Junction  as  passen-

 ger  train,  Never  on  the  earth,  it  has  been

 called  so,  but  in  Bihar,  this  is  being  done.

 The  hon.  Minister  will  appreciate  that

 there  was  one  train  called  Samasthipur-

 Dhanapur  Express.  I  wrote  a  letter  to  the

 State  Railway  Minister  in  this  regard  and

 officers  below  gave  him  a  wrong  represen-

 tation  of  facts  there.  They  said  that  they

 have  got  only  12  halts.  I  say  Sir,  formerly

 this  Dhanapur-Samasthipur  Express  had

 got  eight  halts,  whereas  this  Express  train

 now  diverted  to  Kathihar  has  gone  upto

 Barauni,  17  halts.  Even  in  small  stations,
 there  are  stoppages.  I  would  request  you

 to  look  into  this  matter.  You  will  appre-

 ciate  the  distance  of  only  about  200  kms.

 is  covered  within  the  time  limit  of  12  hours.

 You  can  well  realise  the  fate  of  those

 passengers  who  are  running  from  the

 Capital  city  to  the  eight  districts  of  that

 area.

 Second  point  that  I  would  like  to  bring

 to  the  notice  of  the  hon.  Munister  is  that

 there  is  a  train  called  Janaki  Express

 which  is  running  from  Kathihar  to  Jogbani

 touching  Nepal  Border  on  two  points.  This

 train  covers  eight  districts.  In  North-Eas-

 tern  Frontier  Railway  from  Kathihar  to

 Jogbani,  one  passenger  train  is  hauled  by

 diese!  engine.  We  appealed  to  the  Gene-

 ral  Manager  to  provide  5  diesel  engine  to

 this  train.  This  is  only  one  important
 train—the  Janaki  Express.  This  Janaki

 Express  cover  Kathihar,  Purnia,  Saharsa,

 Kagiria,Beguserai,  Samsthipur,  Dharbanga

 and  Madhubani.  In  the  Zonal  Meeting,

 I  raised  this  pOine  to  provide  this  train  with

 diesel  engine.  But  no  action  has  been  taken

 so  far.  This  is  very  important  because  the

 passengers  travelling  by  this  train  have  to

 undergo  the  ordeals  or  journey  because  of

 the  old  engines.

 14.00  hrs.

 Sometimes  there  is  a  delay  of  12  hours

 in  hauling  these  trains.  I  will  request  the

 hon.  Minister  to  look  into  this  also.

 You  may  not  give  us  any  new  line.  I

 MARCH  13,  1986  Suppl.  D.  6...  (Riys)  392
 1985-86  and  Demands

 for  Excess  Grants

 (Riys)  1983-84

 appreciate  your  difficulty;  you  have  the
 constraint  of  funds.  You  may  not  give  us
 funds,  but  I  request  you  at  least  to  restore
 the  Phaptiahi—Nirmalli  line.  You  will

 appreciate  that  the  Saharsa  district  is  divi-
 ded  by  the  Kosi  river;  and  only  a  distance
 of  about  10  Kms.  is  to  be  covered  by  the
 restoration  of  the  old  Phaptiahi-Nirmalli
 line.

 I  appreciate  your  constraint  for  funds;
 but  you  can  app  eciate  the  difficulties  of
 the  passengers  and  the  public  living  on  that
 side  of  the  river  for  coming  to  this  side  of
 the  river.  The  students  living  in  the  eas-
 tern  part  under  the  jurnisdiction  of  the
 L.N.  Mishra  University  at  Dharbanga  have
 to  cover  about  200  Kms.  for  going  to  the
 hea  ‘quarters  of  the  University.  So,  ।  would
 request  you  to  see  that  funds  are  made
 available  forthe  restoration  on  this  very
 important  line.  Thereby  you  will  do  a  great
 Service  to  the  public,

 Last  but  not  least,  you  will  appreciate
 that  these  days,  we  are  entitled  to  travel
 by  First  Class;  but  1  request  you  to  go  once
 to  that  part  of  Bihar.  I  think  the  coaches
 of  B.N.  Railway  are  there.  There,  some-
 times  the  engine  fails,  and  somctimes  the
 coaches  have  one  difficulty  or  the  other.
 In  the  name  of  God,  I  request  you  to
 travel  once  there  and  see  the  difficulties  of

 passengers.  Sometimes  the  whole  train  is
 without  light.

 You  have  given  me  a  reply  through  a
 letter  that  the  Janaki  Express  has  a  gene-
 rator.  You  are  perfectly  right.  But  I  refer
 to  the  other  trains.  Please  go  once  to
 that  side  and  see  the  ordeal  of  the  public,
 when  they  have  to  travel.

 Lastly,  I  have  to  say  that  in  that  area,
 the  zone  of  the  North  Eastern  Railway
 has  its  headquarters  at  Samastipur.  The

 RailWay  management  in  the  Samastiput
 division  is  in  a  very  bad  shape.  The  Rail
 ways  should  maintain  the  time  schedule.
 You  will  appreciate  that  sometimes  the
 train  is  delayed  by  12  hours  or  even  14
 hours.  Normally,  the  engine  should  take
 between  20  and  30  minutes  for  getting
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 changed  at  Saharsa  railway  station,  but
 actually  it  takes  ”  hours.

 ।  have  requested  the  Railway  Board
 and  the  Minister  of  State  for  Railways  du-
 ring  the  Zonal  meeting,  that  a  stoppage
 should  be  given  at  Murliganj  for  the  15-
 Up  and  15-Down  trains.  These  trains  are
 running  between  Banar:s  and  Guwahati,
 and  they  have  got  a  stoppage  at  Narhan
 and  SaJouna.  These  are  neither  block
 capitals  nor  business  centres.

 These  two  stations  are  having  their
 stoppages  of  this  train.  I  requested  the
 Railway  Minister  of  State  and  also  the
 Chairman  of  the  Railway  Boardin  the
 zonal  meeting  that  Murlji  Ganj  Station  is
 not  getting  a  stoppage;  it  is  blocked;  it  is  a
 railway  head  of  four  blocks;  it  is  the
 official  headquarters  of  Kosi  Project;  it  ं
 a  big  business  centre.  You  can  verify  it.
 In  spite  of  the  fact  that  ।  have  written
 letters  times  without  number,  to  the  rail-
 way  authority,  nothing  has  been  done.

 [Translation]

 SHRI  DILEEP  SINGH  BHURIA
 (SJhabua)  :  Mr.  Chairman,  Sir,  ।  rise  to
 support  these  Demands  for  Grants.  The
 Railways  are  smoothly  working  in  our
 country  and  particularly  the  Railway
 Minister  has  done  a  good  job  at  miny
 places  in  this  regard.  The  foodgrains  are
 being  transported  at  a  fast  speed.  I  would
 like  to  draw  the  attention  of  the  hon.
 Minister  (0  a  few  more  points.  The  rail-
 way  line  between  Delhi~Bombay  via
 Ratlam  is  very  old.  The  number  of  trains
 which  used  to  ply  on  this  route  about  10

 years  back  remains  the  same.  The  load
 on  these  trains  has  risen  so  much  that  there
 is  no  place  to  sit  in  the  trains,  People
 even  travel  oo  the  roofs.  I  would  like  to

 ask  that  even  when  there  is  so  much  traffic
 io  trains  like  Rajdhani,  Sarvodaya  and
 Jammu  Tawi  Express,  why  are  they  not  run

 daily?  The  Railways  is  a  commercial

 department  and,  torrefore,  it  should  rua
 (18108  00  profitable  routes,  All  the  super-
 fast  traias  to  Bombay  hke  Rajdhani,  Sarvo-

 daya,  Jammu  Tawi  should  be  rua  daily  via

 Sappl,  D.  G.  (Rlys)  394
 1985-86  and  Demands
 for  Excess  Grants
 (Riys)  1983-84

 Ratlam.  I  do  not  know  whether  the
 electrification  of  this  route  will  be  complet.
 ed  by  the  end  of  Seventh  Plan.  The
 sections  betwecn  Tombay—Ratlam  and
 Delbi—Gangapur  City  should  not  remain
 unelectrified.  This  route  shculd  be  imme-
 diately  electrified.  The  Rajdhani  Express
 takes  17  to  18  hours  te:ween  Delhi  and
 Bombay  even  today,  There  are  trains  in
 Japan  which  run  at  a  speed  of  310.0  kms  per
 hour.  Such  things  should  be  eaperimented
 in  our  country  and  introduced  immediatc  1१४,
 At  least  the  Delhi—Bombay  journey  should
 not  take  more  than  10  to  12  brs.  It  should
 be  immediately  electrified.

 Now  I  would  like  to  draw  your  attene
 tion  to  Madhya  Piadesh  which  is  backward
 in  the  mattcr  of  railways  and  there  are
 Many  such  places  which  are  not  linked  by
 railway  lines.  Madhya  Pradesh  is  rich  in
 mineial  wealth.  It  is  in  the  grip  of  serious
 drought  today.  Lakhs  of  workers  are
 working  there.  Special  attention  should  be
 paid  to  Madbya  Pradesh  as  the  State
 Government  is  ready  to  give  land  and
 cement  or  wooden  sleepers.  The  Govern-
 ment  has  decided  not  to  construct  any  new
 railway  line  duting  the  Seventh  Plan,  But
 in  the  interest  of  country’s  de.elopment
 and  with  a  view  to  providing  more  facili-
 ties  to  the  people,  more  attention  needs  to
 be  paid  to  it.  Why  is  the  Government  not
 interested  in  constructing  new  railway  lines
 in  such  areas  2  ।  am  _  saying  this,  partis
 cularly,  in  connection  with  tribal  arezs,
 which  are  most  backward  and  are  frequent-
 ed  by  droughts  for  the  last  15  years.  The
 survey  of  Indore—Damoh  railway  line;
 which  covers  most  of  the  Adivasi  areas  in
 Madhya  Pradesh  and  Gujarat  has  been
 completed.  Similarly,  the  survey  of  Bans-
 wada—Ratlam  railway  line  which  covers  a
 large  Adivasi  area  has  ajso  been  completed.
 Why  does  the  Government  not  take  any
 initiative  in  constructing  these  railway
 lines.

 My  second  submission  relates  to  the
 railway  level-crossing  most  of  which  are
 manned  during  the  day,  but  there  is  none
 to  man  them  during  'he  night.  Asa  result
 of  this,  bullock-carts,  came'-curtg  and
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 pati-nts  have  to  wait  for  hours  together  for

 the  level  crossing  to  open.  On  the  one

 hand,  we  boast  of  our  programme  of  enter-

 ing  the  21st  Centuary  and  with  this  view

 the  country  is  making  fast  progress  also  but

 on  the  other  hand  the  railway  crossings

 remain  still  unmanned.  ।  would  like  to

 bring  ‘o  the  notice  of  the  hon.  Minister

 that  in  spite  of  my  repeated  written

 requests  to  man  the  Semlaya  level-c  ossing

 in  my  area  on  Rajlam—Aimer  railway  line;

 nothing  hzs  been  done  m  ‘nis  vegard  and

 it  is  causing  much  inconvenienee  to  the

 passers  by.  ।  would  like  the  Government

 to  conduct  a  Survey.  of  all  such  unmanned

 level  crossings  and  appoint  persons  to  man

 them  during  the  nights  as  we'l.

 Thirdly,  I  would  say  a  few  words  about

 railway  security.  Most  of  the  thefts  in

 railways  are  due  to  internal  disputes  ip  the

 police  force.  The  RPF  says  that  a  parti-

 cular  matter  does  not  fall  within  the

 jurisdiction  while  the  State  police  also

 disowns  it.  Toney  postpone  the  matter  by

 shifting  the  responsibility  on  each  other  and

 at  times  thefts  are  committed  at  their

 force.
 behes',  ina  bid  to  malign  the  other  police

 ।  feel  that  as  the  Railway  is  a

 -Government  owned  depar'ment  why  is  not

 only  one  for-e,  1.0.  the  Railway  Protection

 Force  entrusted  with  this  responsibility  ?

 ''  Governments.

 ‘the  trains.

 There  are  many  complexities  in  entrusting

 the  responsibility  of  security  to  the  State

 If  there  is  only  one  force

 it  will  be  solely  responsible  for  all  thefts.

 The  incidence  of  chain-  pulling
 also  causes

 great  inconvenience  to  the  passengers  and

 nobody  is  able  to  identify  the  real  defaulter.

 This  creates  problems  in  smooth  running  of

 ।  urge  (he  hon,  Minister  to

 “enact  a  small  piece  of  legislation  in  order

 to  deal  firmly  with  those  who  deliberately

 ‘indulge  in  chain-pulliog.

 I  belong  to  Western  Madhya  Pradesh

 “where  a  fast  train  runs  between  Baroda

 ‘and  Bhopal.  Though  gcod  catering  faci-

 2  lities  have  been  provided  in  fast  passenger

 1 i
 a

 traics  and  their  speed  has  also  been

 jocreased  yet  the  condition  of  our  local

 ् 5
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 trains  is  deplorable.  There  is  no  water

 supply  in  the  coaches  and  no  sanitary

 staff  to  ensure  cleanliness  and  the  com-

 partments  are  as  dirty  as  slaughter  houses.

 Although  many  facilities  have  been  pro-
 vided  in  fast  trains  but  the  plight  of  the

 poor  who  generally  travel  once  or  twice

 a  year  in  the  local  trains  is  pitiable.
 The  10081  train  takes  12  to  14  hours  in

 covering  a  distance  of  200  to  300  kms.

 I  like  travelling  to  Delhi  but  avoid

 train  journey  to  Bhopal.  As  the  tele-

 communication  Department  speaks  of  hot

 line  betwecn  all  State  Capitals,  similarly
 the  Railways  should  at  least  link  all  the

 State  Capitals  so  that  the  people  travel

 during  the  night,  arrive  in  the  morning  and

 return  back  in  the  evering.  If  an  arrange-
 ment  to  this  effect  is  made  in  the  local

 trains,  it  will  be  convenient  for  the  passen-

 gers  to  travel  inthem.  The  poor  and  the

 workers  (travelling  in  1008]  trains  should

 also  be  given  facilities.

 There  is  high  incidence  of  chain-pulling
 in  the  trains  running  be!ween  Mathura  and

 Delhi;  whether  it  is  Rajdhani,  Delux,
 Frontier  or  G.T.  Express.  Even  educated

 people  carrying  brief  cases  indulge  in

 chain-pulling.  Nobody  knows  whether

 they  are  railway  officials  or  not.  If  they
 are  outsiders,  they  are  appichended  but  if

 they  are  railway  officials,  they  go  scot  free.
 We  doubt  that  most  of  them  are  insiders,
 i.c.,  railway  officials,  Al!  the  abovee
 mentioned  trains  are  superfast  trains,  but
 in  spite  of  that,  they  are  stopped  between
 Nizammudin  and  New  Delhi  stations  and

 they  wiil  not  move  until  all  of  these  officials
 have  disembarked.  If  laws  are  not  follow.
 ed  in  the  capital,  where  the  Railway
 Board,  the  Railway  force  and  even  the

 Railway  Minister  are  stationed,  how  can
 the  Government  attempt  at  enforcing  the
 law  elsewhere  2

 If  these  Jaws  have  to  be  enforced  let  a

 beginning  be  made  in  Delhi  where  a  large
 number  of  ticketless  travellers  are  appree
 hended  in  sipte  of  the  facilities  and  cone
 Ccssiunal  passes  that  have  been  issued  to
 them.  The  people  misuse  them.  It  hag
 been  often  observed  that  Second  class  page:
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 holders  travel  in  J  class  or  ACC.  This

 should  be  checked.  It  brings  a  bad  name

 to  Railways.  I,  therefore,  urge  the  hon.

 Minister  to  Jook  into  this  matter  and  do

 something  in  this  regard.

 You  have  taken  a  decision  to  Set  up

 division  headquarters  in  the  state  capitals
 and  according  to  my  information  you  are

 setting  up  one  each  in  8h  pal  and  Ahmeda-

 bad  also.  JI  have  nothing  to  say  about

 this  decision  but  if  Ratlam  Division  Head-

 quarter  of  Western  Railway  is  wound  up

 and  in  turn  set  up  in  Bhopal,  it  will  serve

 no  purpose,  If  you  have  to  set  up  8

 division  at  Bhopal,  part  of  the  Central

 Railway  shouid  be  brought  undef  it  and

 not  any  pa:t  of  the  Western  Railway.

 Ratlam  division  is  functioning  very  well.

 Western  Railway  is  best  among  all  the

 railways  today.  ।  would  like  to  praise  its

 working.  punctuality;  cleanliness  etc.

 Kindly  don’t  wind  up  this  Division.  If

 Bhopal  division  nas  to  be  set  up.  allot  it  to

 the  Central  Railway  and  if  Ahmedabad

 division  is  to  be  set  up  it  may  be  allotted

 to  some  other  rail-vay,  but  those  divisions

 which  are  working  very  well,  should  not  be

 wound  up.

 Regarding  your  employees’  unions,  as  ॥

 have  said  eatlicr  also,  their  elections  should

 be  held  every  three  yvars.  We  work  for

 the  public  and  after  every  five  years,  we

 go  to  the  public  to  get  fresh  mandate.

 But  these  employees’  leaders  of  either  side

 have  connived  regarding  membership  of  the

 unions  and  it  is  not  known  what  is  their

 actual  membership.  A  so:t  of  rocket  has

 come  up  and,  therefore,  you  have  1०  pay

 attention  towards  it.  Whatever  irregulari-

 ties  are  prevailing  in  Railway  today,  the

 unions  are  responsible  for  them.  Until

 unions  are  disbanded,  Railways  cannot

 function  properly.  You  must  make  Jaws

 to  ensure  only  one  union  in  one  Institution.

 There  must  be  elections  for  the  managing

 committee  and  only  the  elected  office

 bearers  should  function.  You  should  make

 rules  and  regulations  to  this  effect.  The

 Railways  are  serving  lakhs  of  people  daily.

 Our  Railways  should  work  properly  as  they

 gre  the  sinews  of  the  country’s  progress,
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 Efficient  railway  system  is  the  fountain-
 head  of  inspiration  for  the  people.  This

 happened  during  the  emergency  when  our
 Railways  were  so  punctual  that  people  used
 to  correct  their  watches  acccrding  to  the
 arriva]  and  departure  of  trains.

 You  should  run  the  trains  properly  and

 punctuality  should  be  maintained.  Full
 care  should  be  taken  so  that  people  may
 not  face  any  difficulty.  If  working  of  our
 Railway  is  improved,  we  shal]  be  able  to
 reach  the  2151  century  with  eonfidence.
 Along  with  punctuality  in  railways,  our
 country  will  move  towards  progr  css.

 With  these  word,  I  thanks  you  and  the
 Minister.

 SHRI  ४.  TULSIRAM  (Nagarkurnoo))  :
 Mr.  Chairman,  Sir,  in  my  Nagarkurrool
 Parliamentary  Constituency,  there  is  a
 Shadnagar  station  in  Mahboobnagar.  The
 people  of  that  place  had  requested  me  to
 ensure  that  the  Venkatadri  Express  stopped
 there  and  in  this  regard  I  had  writtten  to
 the  hon.  Minlster  and  General  Manager
 of  the  Railway  Board.  As  this  place  is  a
 big  business  centre,  there  must  be  a
 stoppage  of  Express  trains.  Between
 Nandigaon  and  Shahnagar  village,  a  new
 station  hag  been  constructed.  In  this
 regard,  I  contacted  the  officials  concerned
 who  asked  for  skrumdan  (Voluntary  Labour)
 and  people  did  come  forward  for  this
 purpose.  Now  the  station  is  almost
 complete  and  if  any  work  still  remains -
 that  should  be  completed  immediately  and
 the  station  inaugurated.

 I  bad  invited  the  hon.  Minister  to  lay
 the  foundation  stone  of  new  Railway  line
 from  Marchala  to  Raichur  via  Nagarkur-
 nool  in  my  constituency.  In  reply  to  that
 letter,  the  hon.  Minister  had  informed  that
 a  survey  had  been  conducted  for  260  kms
 and  the  rest  of  area  is  being  surveyed.
 Whenever  I  go  there,  I  don’t  come  across

 any  survey  work.  Even  then,  it  is  good,
 if  a  survey  is  going  on  and  I  request  that  it
 may  be  completed  expeditiously  and  work
 of  laying  the  track  taken  in  hand.
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 At  present,  there  is  only  one  train,

 i.e.,  Andhra  Pradesh  Express,  for  Hydera-
 bad  which  is  very  fast.  As  Pink  City

 Express  for  Jaipur  and  Taj  Express  for  Taj
 Mahal  have  been  started,  similarly  Char

 Minar  Express  may  be  started  for  Hydera-

 bad  because  Char  Minar  isa  place  which

 attracts  foreign  tourists.

 In  my  Constituency,  Shadoagar  and

 Jadcharla  are  big  commercial  centres.  I

 had  written  to  the  hon.  Minister  and  the

 issue  was  also  raised  in  Consultative

 Committee  that  there  should  be  2  stoppage

 of  Tungabhadra  Express  at  these  places.

 I  most  humbly  request  the  hon.  Minister

 to  accede  to  the  request  and  provide  a

 stoppage  of  Express  trains  there.

 When  a  commonm3in  goes  to  the

 station  for  a  ticket,  he  is  generally  told

 that  tickets  are  not  available.  Sometime

 the  officials  do  not  supply  tickets  for  wait-

 ing  list  even  while  just  in  front  of  the

 stations  many  agents  are  running  their

 offices;  one  has  to  go  there,  pay  money  and

 get  the  tickets.  Seats  or  berths  are  availa-

 bie  there.  One  who  goes  tothe  station

 for  ticket,  has  to  hear  a  negative  reply

 while  on  the  other  hand  cne  who  goes  to

 these  agents  gets  the  ticket  immediately.

 1s  it  possible  for  a  sularied  class  person  1०

 pay  for  the  cost  of  the  ticket  and  also

 commission  of  these  agents.  Even  here  in

 New  Delhi,  these  agents  are  running  their

 offices  in  front  of  Railway  Station.  I

 think,  the  hon.  Minister  should  pay  parti-
 cular  attention  towards  such  things.

 Similarly  in  trains  also,  berth  is  made

 available  on  the  payment  of  rupees  twenty,

 thirty  or  forty.  And  poor  people  are  not

 even  allowed  to  sit  near  toi’et  and  are

 forced  to  get  down  from  tbe  compartment
 on  the  next  station  for  the  reason  that  they
 don’t  have  reservation.  As  1  have  said

 earlier,  our  hon  Minister  is  the  most

 experienced  person  and  he  should  pay  more

 attention  towards  it.

 As  one  of  our  freinds  from  the  other

 side  also  poiated  out,  there  are  many
 of  theft  in  the  ruoning  trains. raaAg
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 Passengers,  generally  travel  with  their
 luggage  which  15  stolen  in  the  trains.  Not
 only  luggage  but  railway  property  is  also
 stolen.  Most  of  railway  property  is

 pilfered-  Many  times,  luggage  of  even  our
 M.Ps.  is  stolen.  One  M.P.  went  to  the
 toilet  and  his  box  was  stolen,  while  the
 brief  case  of  one  M.P.  was  taken  away,
 when  he  was  asleep,  by  a  person  who

 escaped  through  an  opening  at  the  place
 where  the  two  compartments  are  joined  and
 climbed  up  to  the  roof  Police  personne)
 move  from  one  place  to  another  but  are
 unable  to  do  anything.  One  M.P.’s_  gold
 ornaments  were  stolen.  He  belogns  to  the

 party.  He  had  sent  a  complaint  to  the
 hon.  Minister,  but  nothing  has  come  out  so
 far.  The  hon.  Ninister  should  pay  special
 attention  towards  this.  Here  we  raise

 many  points  and  you  listen  to  them  also,
 but  nothing  tangible  comes  out.  Therefore,
 the  hon.  Minister  should  take  some
 interest  in  it  and  ask  his  officers  to  take
 action  in  the  matter.  You  would  say  that
 ours  is  a  very  large  country  running  very
 laige  number  of  trains  and  few  incidents  of
 theft  might  take  place.  But  it  is  not  80,
 If  the  officers  remain  vigilant,  and  the
 officers,  who  have  been  kept  for  this  job,
 work  honestly,  such  incidents  could  be
 checked.  The  hon.  Minister  should  pay
 attention  towards  this.

 I  have  said  earlier  also  that  Jadcharla
 is  a  big  business  centre,  but  there  is  pro-
 vision  of  three  berths  only  at  this  station.
 As  it  is  very  big  business  centre,  the  People
 have  demanded  that  at  least  10  berths
 should  be  earmarked  for  that  station,

 level-crossing  just  near  the
 Jadcharla  Railway  station.  This  level-
 crossing  remains  closed  for  hours  together
 and  people  have  to  wait  for  many  hours
 to  cross  the  railway  lines.  People  have  to
 face  a  lot  of  difficulties  in  crossing  the
 lines.  I  bad  written  to  you  that  an  over-
 bridge  should  be  =  constructad  there.
 Similarly,  people  have  to  face  difficulties  at
 many  places  in  Hyderabad  city.  Local
 trains  run  in  Hyderebad  city.  Peopla  have
 to  cross  railway  lines  at  many  places  and

 people  are  stranded  at  level  crossings  for

 There  10  a
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 -hours  together.  If  a  pregnant  woman  is

 going  to  the  maternity  hospital,  she  would
 not  be  able  to  reach  the  meternity  hospital
 in  time  as  the  level-crossing  might  be

 If  the  level  crossing  is  not  opened closed.
 in  time,  that  lady  might  be  in  serious
 trouble.  There  are  many  places  there
 where  10081  trains  run  and  the  gates  remain
 closed  for  many  hours.  You  should  conse
 truct  overbridges  at  such  places.  This  is
 what  I  want  to  submit  to  you  about  Jevel-

 crossings.

 There  was  8  proposal  to  set  up  a  coach

 factory  at  Kazipet  in  Andhra  Pradesh.  A

 Jot  of  work  was  undertaken  there,  but  later

 on  the  work  for  the  setting  up  of  factory

 was  Stopped.  Ido  not  say  that  coach

 factory  may  not  be  set  up  in  Punjab.  ।  do

 not  want  to  say  anything  regarding  the

 condition  in  Punjab  and  about  your  efforts

 to  create  a  congenial  atmospherethere.  I

 do  vot  object  about  the  setting  up  of

 factory  in  Punjab,  but  I  want  to  knowas  to

 why  coach  factory  which  was  scheduled  to

 be  set  upin  our  State  is  being  shifted?

 You  may  set  up  a  coach  factory  in  Punjab,
 but  why  fs  the  factory  proposed  to  set  up
 in  Andhra  Pradesh  being  shifted  to  Punjab.

 If  you  want  to  set  up  a  factory  in  Punjab,

 you  may  o०  ?.  but  anothe:  factory  might
 be  set  upin  Andbra  Pradesh.  ।  would

 like  to  request  Shri  Bansi  Lalji  to  set  up  a

 factory  in  Andhra  Pradesh.  Way  should

 you  have  a  feeling  of  hatred  against
 Andbra  Pradesh?  We  are  one  with  you
 on  many  points.  We  are  supporting  all

 your  good  programmes.  You  should  do

 something  for  the  State.  At  least  some

 project  should  be  sanctioned  for  the  State

 80  that  people  of  the  state  could  feel  that

 the  persons  at  the  Centre  are  not  doing

 injustice  to  the  State.  They  could  have
 a  feeling  that  the  Centre  is  doing  justice  to

 Andhra  Pradesh.  The  people  could  feel
 that  the  Centre  is  doing  justice  to  every
 Stete  and  every  region.  Witha  view  to

 create  such  an  impression,  the  Railways
 should  set  up  a  factory  there.  Then  people

 would  think  that  Centre  is  not  doing  injus-

 tice  to  them.’  1  am  confident  that  you

 would  consider  this  point,
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 क  would  like  to  submit  to  shri  Bansi  Lalji
 most  humbly  that  if  he  goes  through  the
 record,  he  would  find  that  after  indepen
 dence  not  even  8.  single  railway  line  or
 railway  project  has  been  constructed  ip
 Andhra  Pradesh.  Narikudi—Vivinagar
 railway  line  is  also  lying  incomplete.  It
 is  said  that  there  are  no  funds  for  its
 construction.  Ours  is  a  large  country  and
 yours  is  a  very  large  department,  but  your
 department  has  not  given  any  project  to

 Andhra  Pradesh  despite  36  or  37  years  of
 independence.  Even  one  railway  line
 which  was  sanctioned  is  lying  incomplete.
 Our  hon.  Minister  is  very  experienced
 Person  and  he  is  very  intelligent.  When
 ever  we  submit  something  to  him,  he
 keeps  that  in  his  mind  but  every  time  he
 Says  that  there  are  no  funds  for  it,  I
 would  like  to  submit  that  be  should  ह
 this  line  completed.

 These  are  three  or  four  points  which
 ।  wanted  to  put  before  you.  You  may
 raise  the  funds  from  whatever  sources  you
 like  but  some  project  should  be  sanctioed
 for  Andhra  Pradesh.

 [English]

 SHRI  SRIBALLAV  PANIGRAHT
 (Deogarh)  :  Sir,  I  rise  to  ‘support  the
 Railway  Demands  for  Grants  in  respect  of
 1986-87  Budget  and  ako  the  Supplemen-
 tary  Budget  brought  forward  or  presented
 by  the  hon.  Transport  Minister,

 When  the  Railway  Ministry  lost  its
 identtfy  as  a  separate  Ministry  having  been
 a  part  of  the  Transport  Ministry,  there  was
 an  apprehension  in  several  quarters  that
 Probably  henceforward,  there  will  be  no
 Separate  Railway  Budget.  But  that  fear  is
 removed  when  Shri  Bansi  Lalji  presented
 as  in  the  past  a  separate  Railway  Budget
 this  time  also.

 We  should  have  a  separate  Budget  for
 Railways  because  of  the  major  role  or  key
 role  it  plays  in  our  national  economy,  the
 importance  it  does  command  and,  there-
 fore,  it  is  a  happy  thing  that  although  it
 hag  become  a  part  of  the  Transport  Mipjpe
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 try,  we  have  a  separate  Budgel  before  us
 this  year  also.

 l  congratulate  the  Transport  Minister
 for  having  brought  or  presented  sucha

 good  and  balatced  Railway  Budget  this

 time.  1  congratulate  him  for  two  reasons  :

 first  that  last  year’s  performance  in  diffe-

 rent  fields  in  the  functioning  of  the

 railways  has  been  very  good  810.  satisfac-

 tory,  by  and  large.

 Secondly.  the  Budget  that  has  been

 presented  is  also  a  good  one  without  much
 tax  propesals.  There  are  some  proposals
 but  the  burden  is  not  mainly  on  the  poor

 passengers  travcliling  in  ordinary  passenger
 trains  and,  therefore,  with  good  perfor-
 mance  of  the  outgoing  year,  which  is  a

 good  year,  it  has  bern  presented  now  for

 the  coming  year.  Wecan  hopefully  and
 reasonably  Jook  forward  to  good  working
 and  some  heartening  in  the  railway  func-

 tioning  in  the  coming  year.

 The  gross  income  during  the  current

 year  has  been  Rs.  6,890  crores  and  the

 ordinary  working  expenses  are  Rs.  4,700
 crores.  Thusthe  surplus  is  Rs.  2,119
 crores.  As  far  as  depreciation  reServe

 fund  is  concerned,  the  amount  has  been
 raiscd  from  Rs.  920  crores  to  Rs.  1,250
 crores  and  in  the  pension  side  850,  (८  has
 been  raiscd  from  Rs.  260  crores  to  Rs,
 280  crores  and  the  dividend  to  general
 revenuc.,  from  Rs.  512  crores  in  the  out-

 going  year  is  Rs.  519.0  crores  in  the  present
 Budget  and  to  development  fund  also  from
 Rs.  63  crores  to  Rs.  69  crores.

 The  concession  to  students  and  youth
 was  another  good  feature  and  that  is  also
 continuing.  This  year  the  planned  outlay

 is  increased  to  Rs.  2.050  crores  and
 out  of  this,  about  70°%  that  is  Rs.  1,370

 crores  would  be  coming  from  the  railways’
 own  resources.

 It  is  gratifing  that  70%  of  the  the

 ‘plan  outlay  is  comiog  from  the  internal

 resources,  With  all  these  things,  it  is  a
 ‘yery  good  Budget.
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 Therefore,  the  Ministry  has  tobe’
 commended  and  congratulated  for  this.
 But  I  do  not  understand  in  such  background
 also  why  there  is  so  much  opposition  to
 this  budget  from  the  Members  sitting  on
 the  other  side  of  the  House.  It  appears
 such  opposition  is  pre  planned.  Without
 looking  at  different  good  aspects  of  the
 budget,  I  can  now  say—that  some  hon.
 Opposition  Members  probably  had  already
 made  some  rehearsa]  and  had  done  some
 homework  about  what  comments  they
 would  give  to  the  press  afler  the  budget  is
 presented,  without.  lookin:  at  it.  It  is
 evident  from  this  simple  fact  that  some
 members  say  that  this  Budget  is  pro-tich  and
 anti-poor.  I  do  not  understand  simply
 what  is  the  Icgic  tocall  this  budget  pro-
 rich  and  anti-poor.  The  rich  people  tra-
 val  by  first  class  and  AC  ard  in  their  case
 there  is  an  increase  of  12.5°%%.  But  in  the
 other  case  there  is  no  such  ircrease  for
 ardinary  passengers  travelling  in  Dassenger
 trains  and  only  about  Rs.  5  or  so  has  been
 increased  per  hundered  in  case  of  long
 distance  mail  and  express  trains.  Still  they
 cal]  it  pio-rich  and  anti-poor.  Just  for
 opposition  sake  they  should  not  oppose  the
 budget.

 I  now  come  t0  .some_  problems  facing
 my  Own  constituency  and  State.  Railways,
 as  J  said,  is  the  lifelire  of  our  country
 and  it  plays  a  very  important  role  in  our
 cconomy.  It  is  the  biggest  public  under.
 taking  of  our  country  where  public  under-
 takings  also  are  given  and  p'ay  an  increas.
 ingly  important  role.  At  the  same  time
 this  is  the  second  largest  tallway  in  the
 world  and  naturally  the  health  of  such  an
 Organisation  has  to  be  good  and  has_  to  be
 ideal.  That  way  we  should  view  it.  Last
 year  good  work  was  done.  But  it  does  not
 mean  that  there  is  no  scope  for  improve-
 ment.  In  fact,  there  is  a  lot  of  scope  for

 -improvement  in  different  fields  in  running
 of  trains  punctually  further  and  partioularly
 in  the  South  Eastern  Railway  I  find  a
 number  of  trains  running  quite  late.  UtKal
 Express,  Kalinga  Express,  Neelachal  Bx-
 press—~~~all]  these  trains  are  daily  late,
 The  hon.  Minister  said  during  the  last

 budget  that  cleanliness  will  be  given  mor
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 attention  but  that  is  not  so  in  some  of  the
 trains  running  on  the  South  Eastern  Rail-

 way.  Then  crimes  are  also  on  the  increase.
 I  feel  there  should  be  2681८  co-ordination
 between  the  RPF  and  the  GRP  to  ensure
 the  safety,  security  of  the  passengers  and
 also  the  trains—the  railway  property,
 trains  and  passengers,  all  the  three.

 Again  with  regard  to  wagons  there  is

 shortage  of  wagons  particularly  for  small
 traders.  Rake  supply  is  being  given  pre
 ference  over  pi¢ce-meal  wagon  supply.
 Therefore,  it  is  going  to  the  advantage  of

 big  merchants  and  it  goes  against  the  inter-
 ests  Of  small  merchants.  It  should  be
 ensured  that  81311  merchants  are  also  not
 put  to  difficulties  on  this  account.

 Orissa  occupies  the  13th  position  as
 per  Statewise  route  km,  13th  position  pop-
 ulation  wise  aad  15th  positionas  per  area-
 wise  in  the  raiiway  map  of  the  country,
 Orissa  is  quite  rich  io  minerals.  It  has
 abudaat  aatural  resources  which  need  to  be
 handied  aad  exploited  for  ttle  general  eco-
 nomic  develupment  of  the  country  aad
 also  for  deveioyment  of  Orissa.  That
 State  is  quite  neglected.  We  have  very
 reason  to  teel  negiected  from  the  railway
 Poiot  of  view.  Therefore,  utmost  coaside-
 tation  should  be  given  to  the  development
 of  railways  in  Orissa.

 Pointedly  ।  will  come  to  some  probl-
 ems,  (टाट  were  two  projects——in  respect
 of  ove,  of  which  foundsuionstOne  was  laid
 and  in  respect  of  the  otner  inauguration
 was  done  by  our  present  hon.  Prime  Minis-

 ter,  Rajivji.  That  was  on  L3th  September
 1984  at  Sambalpur.

 They  were  Sambalpur-Talcher  Railway-
 lac  aad  Sambaipur  Division.  ।  was  pre-
 sent  io  thst  tuaction  and  hon.  Sori  Gani
 Kban  Coaudhury  was  the  then  Minister  in

 Charge  of  Railways,  Walle  inaugurating
 the  new  Division  and  laning  this  foundation
 stone  of  the  new  Kailway-line  hon.  Shri

 Rajivji  rightly  eaquiced  fromthe  Minister
 Present  there  about  ihe  progress  of  work
 ead  the  length  of  time  ७0  woich  they  would

 headquarters.
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 be  completed.  Would  you  believe  what

 was  the  rep'y  given?  The  reply  (hat  the

 project  work  would  go  on  a_  war-footing.

 Sir,  I  am  ashamed  to  say  that  only  Rs.  5

 lakhs  was  given  last  year  for  the  new  divi-

 sion  and  it  is  yet  (0  be  made  functional.

 Sir,  in  all  fairness  and  by  any  standard

 Orissa  deserves  for  the  location  of  a  zonal
 There  should  be  one  zone.

 Instead  of  one  zone,  only  one  division  is

 functioning.  The  other  division  is  yet  to
 be  made  functional.  I  would,  therefore,
 request  the  hon.  Minister  to  kindly  expedite
 the  new  division  and  also  the  Sambalpur-
 Talcher  Railway-line  which  is  a  very  impo-

 ‘rtant  one.

 (Interruptions)

 Sir,  only  two  crores  of  rupzes  is  pro-
 vided  for  this  project,  in  this  budget  where.
 as  the  total  cost  of  this  project  is  Ks.  70
 crores.  1  this  connection,  |  would  like

 to  ask  the  hon,  Minister  is  it  working  on

 war-footing?  It  has  beea  promised  .o  the

 people  that  the  work  would  go  03  war-

 footing.  Last  year  Rs.  4.7.  crores  was

 spent;  this  year  itis  Rs.  2  crores.  Is  it
 a  progressive  step  or  or  retrograde  step?  ।

 bring  it  to  the  kind  notice  of  the  bon.
 Minister  to  reply  to  this  question  and  ।

 would  also  request  him  to  do  justice  to

 this  project  and  to  the  peuple  of  Orissa
 and  make  adequate  provision  in  the  supple-
 mentary  budget  also.

 Sir,  the  Gitanjali  Express  is  running
 between  Calcutta-Howrah  and  Bombay.  It

 stops  only  at  one  placeit  Rourkela  in  Orissa
 whereas  itt  stops  at  fouc  places  in  some  other

 States  at  less  important  stations.  1  would

 urge  upon  the  hon.  Minister  to  consider
 its  stopping  at  Jharsuguda  which  is  the

 gate-way  to  Western  Orissa  comprising  five

 districts.  A  separate  Allahabad  bogey  and
 a  pantry  car  should  be  attached  to  thy  two.
 trains:  the  Kalinga  and  the  Utkal  छिन

 Further,  qver-bridges  should  be  there in

 different  towas.  In  Sambalpur  aad  Brujraje
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 nagar  and  Bhadsal,  there  should  be  a  Jevel-

 crossing  at  Sripura  near  Jharsuguda....

 (Interruptions)

 MR.  CHAIRMAN  :  Time  is  over.  Ple-

 ase  conclude.

 SHRI  SRIBALLAV  PANIGRAHI :
 Jakhpura-Banspani-another  near  line  assu-

 mes  importance  because  of  export  of  Iron

 ore  from  Paradcep  port  but  it  has  an

 allocation  of  only  Rs.  1000/-.  There

 should  be  some  _  plant  like  a  wagon

 factory  at  Jharsuguda,  an  important  railway
 centre.

 Finally,  Sir,  I  would  request  the  hon.

 Minister,  through,  you,  to  consider  all

 these  matters  sympathetically  and  do  just-
 ice  to  the  people  of  Orissa.  With  these

 words  I  support  the  demands.

 SHRI  A.  CHARLES  (Trivandrum)  :

 Mr.  Chairman,  Sir,  I  stand  to  support  the

 demands  for  grants  in  respect  of  the  Rail-

 way  Budget  for  the  year  1986-87  and  the

 supplementary  grants  presented  by  the  hon.

 Transport  Minister.  ।  am  happy  to  say
 that  the  budget  is  a  balanced  one  and  it  is

 acceptable  to  all  sections  of  people.  Tho-

 ugh  tbere  has  been.-a  slight  increase  in.  the
 fare  for  the  first-class  and  for  the  long-dis-
 tance  express  iraios,  comparatively  the

 rates  are  reasonable,  Out  of  the  available

 funds,  the  hon,  Minister  has  taken  every
 care  to  see  that  the  amount  is  carmarked
 for  the  on-going  projects  and  for  the  im-

 ‘provement  of  the  extsting  facilities.

 Since  the  time  is  very  short,  ।  may  be
 excused  if  I  confine  myself to  some  of  the
 needs  of  my  own  State,  द

 The  story  of  the  development  of  rail-

 ways  in  Kerala  is  a  very  sad  story.
 since  independence,  during  the  last  39

 Years,  only  one  new  line  has  been  given  to

 Kerala,  that  is,  the  Efnakulam-Quilon  line,

 which  was  completed  a  few  decades  ago.

 MARCH  13,  1986
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 Thereafter,  though  certain  additional  faci-
 lities  such  as  conversion  of  metre  gauge
 into  broad  gauge  between  Quilon  and

 Trivandrum  and  doubling  of  line  in  certain

 other  areas  have  been  provided,  no  new
 project  as  such  has  been  provided  to  this
 State.

 As  early  as  1956  when  Late”Shri  Lal
 Bahadur  Shastri  was  the  Railway  Minister,
 sutvey  of  Tellicherry-Mysore  railway  line
 was  done.  Though  the  survey  of  that  line
 has  been  completed  as  per  schedule,  unfor-

 tunately  because  of  the  sudden  exit  of
 Shri  Lal  Bahadur  Shastri  from  the  Railway
 Ministry  consequent  on  the  Ariyalur  train.

 accident,  the  whole  project  has  been  shelved

 and  for  the  last  30  years  it  has  been  kept
 in  the  cold  storage.  ।  want  to  know,  asa
 matter  of  policy,  whether  it  is  in  order  that
 after  a  project  has  been  surveyed,  it  iv

 finally  shelved  due  to  the  exit  of  a  Minis-
 ter.  This  is  a  matter  which  we  have  to

 consider  seriously.  The  real  need  of  that
 area  is  still  there  unfulfilled.

 One  on-gding  project  which  is  being
 looked  into  is  the  Ernakulam-Alleppey
 and  Alleppey-Kayangulam  line.  That
 connects  Ernakulam  to  Trivandrum.  The

 only  line  available  now  is  Trivandrum-

 Kayangulam-Kottayam  Ernakulam.  If  this
 coastal  line  is  completed,  that  will  be  a

 great  blessing  to  the  underdeveloped  border
 area.  In  1985-86  only  Rs.  2  crores  were

 provided  for  the  Ernakulam-Alleppey  line
 and  only  a  token  of  Rs,  1,000  was  allotted
 for  Alleppev-Kayangulam;  in  1986-87,  Rs.
 3  crores  have  been  allotted  for  Ernakulam-

 Alleppey  and  Rs.  ।  crore  only  for  Alleppey
 Kayangulam.  The  balance  amount  requi-
 red  as  per  the  earlier  schedule  will  be

 roughly  Rs.  20  crores.  If  things  go  on
 like  this,  this  line  will  not  be  completed
 even  in  the  Seyenth  Plan.  It  is  a  very  sad
 state  of  affairs,  Unless  this  line  is  given
 due  importance  and  top  priority,  the  long-
 felt  need  of  that  area  will  remain  unfulfilled.
 I  would  plead  with  the  Minister  that  this

 line  in  Kerala  should  be  given  top  priority
 the  line  from  Ernakulam  to  Alleppey
 should  be  completed  in.this  financial  year
 and  the  remaining  line  should  be  complet-

 4
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 ed  during  the  Seventh:  Plan,  so  that  the

 long-felt  need  of  the  area  is  ful  filled.

 MR.  CHAIRMAN ;:  Alleppey  is  my
 constituency.  The  Minister  may  kindly
 conside:  that.

 SHRI  BANSI  LAL  :  We  have  given  Rs.

 1  crore  more  this  year.

 SHRI  A.  CHARLES:  I  hope  the
 hon,  Minister  will  look  into  this
 matter.

 Another  important  Jine  is  Trichur-

 Guruvayur-Kuttipuram.  Sir,  you  might

 have  heard  of  Guruvayur.  Tbe  famous
 Sri  Krishna  Temple  is  there;  it  is  one  of

 the  most  important  pilgrim  centres  of

 Kerala,  it  is  estimated  that  roughly  97
 lakhs  of  pilgrims  visit  that  temple  every
 year.  Whenever  the  Railways  Ministers
 have  visited  that  area,  a  promis?  hss  been

 made  that  priority  will  be  given  to  that
 area.  but  unfortunately  the  promise  still
 remains  unfulfilled...

 MR.  CHAIRMAN  :  We  _  will  request
 Shri  Bansi  Lal  to  visit  that  place.

 SHRI  A.  CHARLES  :  Sir,  we  invite
 you  to  come  and  see  how  that  pilerim
 cetire  is  developing.  It  is  only  a  question
 of  56  kilometres  and  the  amount  required
 is  comparatively  reasonable  atout  Rs.  20
 crores  for  lhe  whole  project.

 Malappuram  is  one  of  the  most  back-
 ward  districts  o  Kerala.  It  is  not  touched
 by  Railways.  If  this  is  completed,  then
 the  Malappuram  district  will  have  an

 apportunity  to  have  at  least  a  small  line
 of  Railway.  I  would  plead  that  next  to

 Ernaculum-Alleppey-Kayamkulam  line,
 Trichur-Goruvayur-Kuttipuram  jine  may
 be  given  priority.

 The  doubling  of  Kayamkulam-Trivap-
 drum  Central  Section  is  a  very  dire  neces-
 sity.  About  twenty  trains  are  ruaning  iv
 this  line.  So.ne  of  the  trains  are  going  to

 Delhi,  Calcutta,  Ahmedabad  and  Gauhati.
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 The  trains  are  delayed  for  hours  together
 in  this  line.  I  request  that  it  may  also  be

 considered  and  something  has  to  be  done
 for  the  doubling  of  Kayamkulam-Trivan-
 drum  lize,

 There  is  a  Coaching  Yard  Complex  at
 Trivandrum  Central  in  the  heart  of  the
 city.  There  is  no  scope  for  further  develop-
 ment  and  realising  this,  years  back,  the
 Government have  acquired  the  necessary
 Jand  about  ecigkt  kilometres  from  Trivan-
 dium  at  Nemom.  After  the  acquisit:on  is
 completed,  the  whole  project  is  being
 shelved.  Trivandrum  Railway  Station  is
 the  most  congested  one  in  the  whole  of
 South  India.  There  is  no  possibility  of
 developing  that  Railway  Station  because  it
 is  in  the  heart  of  the  city  of  Trivandrum.
 I  request  that  the  Nemom  Coaching  Yard
 Complex  be  taken  up  urgently,  so  that  the
 congestion  and  other  problems  connected
 with  it  could  be  avoided.

 There  was  a  promise  that  the  Palghat
 an  Integrated  Coach  Factory  would  be  estib-
 lished.  I  don’t  know  whether  any  purpose
 will  be  served  sow  by  repeating  this.
 Because  for  years  together  Kerala  has  been
 promised  that  Coach  Factory  will  be
 started  at  Palghat  but  fortunately  owing  to
 some  politica!  reasons,  which  we  all  know,
 that  project  has  beea  taken  away  from
 there.  I  would  plead  that  some  alternative
 project  must  be  considcred  for  Kerala

 because  Kefala  is  the  most  neglected  area
 in  industry  also.

 In  an  answer  to  a  Starred  Question
 givenin  this  session  of  Parliament,  the
 Minister  said  that  in  the  71h  Plan  there  is
 70  proposal  for  starting  any  industry  in
 the  public  sector  in  Kerala.  It  is  a  very
 sad  state  of  affairs  and  ।  would  plead  that
 as  a  compensation  to  the  Palghat  Coach
 factory,  the  hon.  Minister  may  consider
 some  other  possibility  at  least  a  small  work-
 shop,  so  that  Kerala  may  get  that  benefit.

 Coming  to  electrification,  in  the  eleciri-
 fied  map  of  the  Railways,  Kerala  has  not
 still  got  a  place.  The  Staite  Government

 has  promised  that  in  spite  of  the  shustage
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 of  electricity  in  the  State  they  are  willing
 to  give  electricity  at  a  subsidised  rate  of

 50%  in  caseeiectrification  is  made.  At

 least  if  electric  trains  start  from  Trivandrum
 to  Quilon  the  children  may  see  how  the

 electric  trains  run.  The  children  of  Kerala
 have  to  come  all  the  way  to  Madras  to  see
 how  an  electric  train  runs,  The  poor
 children  of  that  small  State  have  had  no
 occasion  to  see  an  electric  train  even  in
 the  20th  centu:y  so  far.  I  would  plead
 that  at  least  you  should  start  an  electric
 train  in  Trivandrum  during  this  year.

 Some  of  the  bogics  are  very  o!'d—as  old
 as  the  Railwiys  itself.  Quite  recently,  I

 had  an  occasion  to  travel  in  atrain  The
 I  class  Compartment  was  miserable,  toilets

 were  leaking  and  one  would  get  shocked  to

 see  the  very  Miserable  condition  of  the

 bogies.  I  request  that  the  coidemned

 bogies  may  not  be  sent  to  the  South.  At
 least  some  replacenents  may  be  made,  so

 that  the  people  of  Kerala  may  also  get  an

 opportunity  to  use  clean  compartments,

 Some  cf  the  civil  works  have  been

 postponed  for  years  together.  Jf  I  am

 correct,  about  Rs.  47  1205  were  allotted

 to  one  civil  work  io  Trivandrum  .  division.

 I  understand  that  nothing  has  been  done

 there.

 15.00  hrs  ्

 I  want  to  know  whether  this  has  been

 done  purposely  because  [  have  a  doubt

 that  there  are  officers  who  arc  not  happy

 withthe  progress  over  there.  So,  ।  request

 that  isould  be  ensured  that  whatever

 afhi  sP¥.  arelotted  the  same  are  spent
 during  the  financial  year  itself  so  that  the

 small  funds  given  to  the  State  do  not  get

 lapsed.

 Sir,  द  am  thankful  to  you  for  giving  me

 the  opportunity  to  speak  on  this  subject.

 MARCH  43,  1986
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 15.0)  brs.

 [SHRI  SOMNATH  RATH  in  the  Chair]

 [  Translation]

 SHRI  HARISH  RAWAT  (Almora)  ८
 Mr.  Chairman,  Sir,  when  a  general  dis-
 cussion  on  Railways  was  held,  I  was  not

 present  in  the  House.  I  would  like  to

 congratulate  the  hon.  Minister  for  the  per-
 formance  of  Railways  in  1985-86  and  for

 presenting  a  Railway  Budget  which  was  a
 common  man’s  budget.  Efforts  have  been
 made  .in  this  Budget  to  provide  more  faci-
 lities  to  the  people  and  to  complete  the

 Railway  projects  without  putting  any  bur-
 den  on  the  poor.  This  work  has  been

 accomplished  by  you  by  not  only  increas-
 ing  the  quintum  of  frgight  and  passenger
 traffic,  but  als»  by  bringing  about  more
 efficiency  in  the  methods  and  the  services.
 Earlier  there  were  complaints  of  pilferage
 etc.,  but  you  have  tried  tO  control  such
 cases  also.  Whenever  any  discussion  is
 heid  in  this  House  about  Railways,  it  has
 been  the  tradition  that  members  deviate

 ।  also  do  not  want
 to  be  an  exception  to  that.

 First  of  all,  I  would  like  (0  submit  to
 the  hon.  Transport  Minister  that  i  is  a
 complement  fur  the  Railways  that  people
 bave  a  jot  of  hopes  and  expectations  from
 the  Railways  and  1  think  that  Deptt.  of
 Railways  is  helping  in  the  development  of
 the  Country  and  its  economy.  Every  State
 has  sOme  expectations  from  the  Ratlways.
 This  is  the  reasou  that  whenever  any  dis-
 Cussion  on  Railways  is  heid  in  whe  House,
 all  the  Members  demand  more  funds  for

 Railways,  bul  1  am  very  sorry  to  say  that
 the  Pianning  Commission  nas  never  given
 that  much  importance  to  the  Kailways  as
 Should  have  been  gived.  In  this  year's
 Radway  Budget,  efforts  have  besa  made  to
 Provide  approx.  60  per  cent  addiusonal
 funds  than  the  Budget  estimate  ot  tne  last

 year.  On  the  One  hand,  crores  of  pcerus
 are  required  fur  Compleuog  we  culsifuce
 tion  work  oo  new  raiiway  lines  numbering
 about  45  oc  50  and  on  ihe  other  baad,



 413  Res.  re  :  Third  Report  PHALGUNA  22,  1907  (SAKA)  ‘Suppl.  D.  G.  (Riys)  414
 of  Rly,  Convention  Com.,
 D.  6,  (Riys)  1986-87,

 2,745  kms.  of  old  railway  track  was  re-

 Quire}  to  be  renewed  in  the  Sixth  Plan,
 which  you  have  already  renewed,  but  there

 is  still  19.500  kms.  of  track  which  is

 required  to  be  renewed.  When  a  discussion
 on  Railway  Budget  was  held,  while  replying
 to  the  discussion,  you  had  said  that  track

 would  be  renewed  within  a  period  of  ten

 years.  You  have  fixed  3,800  kms.  as

 yearlv  target.  But  keeping  in  view  the  way
 the  Planning  Commission  is  sanctioning
 funds  to  the  Department,  you  would  be
 able  to  complete  this  task  within  a  period
 of  ten  years.  Unless  you  try  to  raise  your
 own  resources,  it  does  not  appear  to  be

 possible.  But  whenever  efforts  are  made

 by  Railways  to  raise  the  resources,  people
 criticise  it  very  much  The  hon.  Finance

 Minister  has  allowed  the  public  under-

 takings  of  the  Ministry  of  Energy  like

 N.T.P.C.  and  N.H.P  C  to  raise  ther  esources

 by  issuing  bonds  to  the  people.  1  think

 that  this  might  be  ore  of  the  methods  for

 the  Railways  to  raise  the  resources  so  that

 Railways  could  raise  more  funds  and  fulfil

 the  hopes  and  aspirations  of  the  people.
 In  this  way,  the  construtcion  work  on  new

 railway  lines  which  is  going  on  could  be

 completed  and  work  for  additional  new

 lins3  could  be  started  in  such  areas

 where  such  lines  are  required  to.  be  cons-
 tructed.  There  are  many  such  matters
 which  are  required  to  be  paid  attention
 like  question  of  conversion  of  coaches,  in-

 creasing  the  number  of  coaches  and

 replacement  of  steam  engines.  I  would

 request  the  hon.  Transport  Minister  to

 adopt  some  methods  to  Meet  these  require-
 ments.  The  Department  of  Railways  has

 always  done  a  commendable  job  to  provide
 social  justice,  but  !  am  very  much  pained
 to  say  that  there  are  many  such  railway
 lines  on  which  work  was  started  long  back;
 but  construction  work  has  not  yet  been

 completed.  Some  of  our  colleagues  were

 just  now  saying  that  there  are  many  such

 railway  lines  on  which  construction  work
 was  started  three  or  four  years  back,  but

 adequate  funds  are  not  being  provided  by
 the  Railways  for  their  construction  work.
 There  are  many  railway  lines  in  my  Ssate
 for  which  survey  was  conducted  in  1971

 and  construction  work  on  them  is  still

 all  those  districts,
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 going  on.  Many  years  have  passed  since
 the  work  on  their  construction  was  started,
 but  even  then  very  meagre  funds  have  been
 provided  for  them.

 I  would  like  to  submit  that  you  come
 from  Haryana  and  Uttar  Pradesh  is  in  your
 neighbourhood.  You  are  fully  aware  of
 the  condition  in  U.P.  Except  western  U.P.
 the  remaining  area  of  U.P.  is  very  back-
 ward.  The  Department  of  Railways  has
 inadvertantly  or  deliberately  made  some
 contribution  towards  its  backwardness,  If
 you  see  per  capita  investment  made  by
 Railways,  you  would  find  that  the  Depart.
 ment  of  Railways  has  made  lowest  per
 capita  investment  in  U.P.  If  you  take  hill
 districts  of  U.P.,  you  would  find  that  there
 are  many  districts  where  no  investment  has
 bcen  made  at  aJ].  If  you  take  all  the  eight
 districts  together,  you  would  find  that  after
 independence  of  the  country  and  even
 before  that,  the  Department  of  Railways
 bas  made  Rs.  28  per  capita  investment  in

 I  would,  therefore,
 like  to  plead  the  cause  of  U.P.  and
 especially  the  hill  districts  of  U.P.  (uer-
 ruptions)—Western  U.P.  is  a  region  which
 could  te  said  to  be  a  better  ‘off  area
 economically.  The  remaining  area  of  the
 State  is  backward.

 U.P.  is  a  State  where  45  to  50  per
 eent  of  the  population  is  living  below  the
 line  of  poverty.  25  per  cent  of  the  total
 population  of  Harijans  in  the  country  live
 ion  U.P.  If  you  look  from  fertiliser,  electri-
 city  or  from  any  other  angle,  you  would
 find  that  U.P.  is  the  most  backward  State,
 In  many  respects,  Uttar  Pradesh  is  the
 most  backward  State.  If  you  do  not  make
 efforts  for  the  development  of  a  State  like
 U.P.  and  for  its  economic  progress,  ।  do
 not  think  that  the  entire  country  could  be
 developed.  ।  would,  therefore,  like  to
 submit  to  you  that  the  injustice  which  has
 been  done  to  U.P.  in  the  matter  of  Rail-
 way  projects  might  be  done  away  with  in  a
 phased  manner  and  more  funds  may  be
 provided  for  U.P,

 I  would  like  to  draw  your  attention

 especially  towards  Moradabad-Ramnagay
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 Railway  line.  Iam  very  grateful  to  you
 that  funds  for  this  purpose  have  been  in-
 creased  in  this  year’s  Budget  a  little  bit.
 But  this  Railway  line  is  a  very  important
 Railway  line  and  seeing  the  pace  of  work,

 -it  does  not  appear  that  it  cou'd  be  complet-
 ed  even  during  the  Seventh  Five  Year  Plan.

 You  have  undertaken  the  construction  work
 from  Moradabad  to  Ramnagar.  There  is
 one  place  Mohaan  which  is  13  kms.  from

 Ramnagar.
 divisions  of  Garhwal  and  Kumaon  of  U.P.
 it  is  essential  that  this  line  is  extended  upto
 Mohaan.  If  this  extension  could  not  be

 completed  in  Seventh  Five  Year  Plan,  it

 could  be  completed  in  Eighth  Five  Year

 Plan,  but  this  work  must  be  included  in

 the  Plan.

 Secondly,  you  have  made  some  provision
 for  Rampur-Haldwani  railway  line,  but  it  is

 very  meagre  amount.  This  is  an  important
 railway  jine.  Allocation  for  it  should  also
 be  increased  in  the  Budget.  Survey  of

 Bhojipura-Kathgodam  railway  line  has  been
 undertaken.  The  Tanakapur-Bhojipura
 railway  line  should  also  he  converted  into

 broadgauge.

 The  railway  line  from  Lucknow  to

 Kathgodam  is  the  longest  railway  line  in  the

 country  which  links  many  districts.  But
 it  is  a  narrow  gauge  line  ।  would  request
 that  more  fands  should  be  allocated  for  this
 line  so  that  the  railways  may  take  up  the
 convefsion  task  in  its  hands,  It  will  bene-
 fit  many.

 Some  funds  have  been  sellocated  for
 the  survey  of  Tanakpurghat-Bageshwar
 ‘railway  line  but  it  is  so  meagre  that  I  doubt
 whether  it  will  be  completed  in  the  Seventh
 Five  Year  Plan-  I  shall  not  say  how  muck
 amount  has  bsen  allocated  because  a  large-
 hearted  person  like  you  will  feel  ashamed
 of  it.  I  would  say  only  that  the  allocation

 should  be  at  least  three  times  the  sum  al-

 ready  allocated.  The  allocation  should
 reflect  your  large-heartedmess.  At  least
 this  should  be  increased  taking  into  consi-

 deration  the  vast  transport  net  of  the  rail-
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 The  survey  work  of  Ramnager,
 Mohaan,  Bhikasen  new  railway  line  should
 also  be  undertaken  for  the  benifit  of  the.
 hill  areas  of.  Uttar  Pradesh  and  some
 allocation  should  also’be  made  for  it.  The
 people  of  that  region  will  be  grateful  to
 you.

 With  these  words,  I  convey  my  thanks
 to  the  hon.  Transport  Minister,  hon,
 Madhavji  and  the  officials  of  the  Railway
 Ministry  for  presenting  the  Railway  Budget
 for  this  year  which  has  met  the  expectat-
 tions  of  the  common  man  and  given  impetus
 to  the  construction  and  development  acti-
 vities  of  the  railways.  I  do  hope  that  this
 tempo  of  improvement  will  be’  maintained
 in  future  also.

 SHRI  ZAINUL  BASHER  (Ghazipur)  :
 Mr.  Chairman,  Sir,  1  would  like  to  Congra- tulate  the  hon.  Transport  Minister  through
 you  for  presenting  a  balanced  and  welfare
 Budget  for  the  railway  passengers,

 Sir,  the  hon.  Railway  Minister  is  8
 thorough  gentleman  and  efficient  as  well
 This  year  he  has  succeeded  ‘in  his  effort  to
 run  the  train  efficiently.  A  number  of
 trains  have  been  running  with

 punctuality and  the  trains  which  run  late,  have  shown ‘considerable  improvement.  More  amenities
 have  been  provided  to  the  passengers,  For
 all  these  things  the  hon.  Transport  Minister
 deserves  our  praise.

 Mr.  Chairman,  Sir,  what  we  do  not
 like  is  his  contention  that  the  Government
 have  no  fund  and  the  work  cannot  be  taken
 up  due  to  the  financial  constraints.  We
 know  that  the  hon.  Minister  is  helpless  in
 this  matter.  In  this  august  House,  every section  of  the  Members  have  made  yoci-
 ferous  demard  to  the  Planning  Commission and  the  Finance  Ministry  to  allocate  maxi.
 mum  fund  to  the  Railways  so  that  the
 Railway  may  undertake  necessary  works
 The  Railway  is  the  nerve  system  of  ‘the
 country  like  the  flow  of  blood  in  the
 human  body.  The  railway  liges  run
 through  the  whole  country,  If  the  trains
 stop  running,  all  developmental  activities in  the  country  will  come  to  a  standstil),  |  ज
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 therefore,  support  those  hon.
 Members

 who  are  seeking  more  fundsfor  the  Rail-

 Ways.

 Mr.  Chairman,  Sir,  I.  would  not  take

 much  of  your  time.  I  would  like  to  put
 forward  some  points  for  the  kind  consider-
 ation  of  the  hon.  Railway  Minister.  When

 Shri  Kamlapati  Tripathy  was  Railway
 Minister  in  1980-81, he  gave  assurance  to

 the  people  of  my  constituency  that  the

 metre  gauge  line  from  Chhapra  to  Odiyar
 in  north-eastern  railway  would  be  conver-

 ted  into  broadgauge.  The  Government  had

 made  provision  for  the  survey  in  the  Rail-

 way  Budget  for  1980,  the  survey  was
 completed  and  the  matter  is  pending  with
 the  Planning  Commission;  the  Planning
 Commission  has  not  approved  the  proposal
 for  conversion  sent  by  the  Railway  Depart-
 ment.  Despite  my  best  efforts,  the  Rail-

 way  Department  has  not  paid  due
 attent-

 jon  towards  it.  This  issue  pertains  to

 Bihar  and  Uttar  Pradesh.  The  demand

 for  conversion  of  metre  gauge  line
 from

 Chhapra  to  Odiyar  has  been  outstanding  for
 a  long  time.  An  assurance  given  by  a  Rail-

 way  Minister  is  regarded  as  an
 assurance

 given  by  the  Government.  But  many  Minis-

 ters  heve  overlooked  it.  ।  do  hope  that
 the  hon.  Railway  Minister  Shri  Bansi  Lal

 will  look  into  it  sympathetically.  Due  to

 the  metre  gauge  1106;  the
 development

 of

 that  area  is  stalled.  The  railway  lines

 around  it  have  been  converted  into  broad-

 gauge  line.  It  is  not  justified  to  serve  Chha-

 pra,  Balliz,  Ghazipur  and
 some  parts  of

 Banaras  through  metre  gauge  line  only.

 Previously  a  vast  area  was  covered  by

 metre  gauge  lines.  The
 north-eastern

 railway  is  running  on  metre  gauge  line.

 There,  the  goods  reach  different
 destinat-

 ions.  The  passengers  are  put  to  difficulty.

 Railway  lines  811  around  have  now  been

 converted  into-broadgauge  limes  and  now
 efforts  should  be  made  to  convert  the  rem-

 aining  ines.  The  proposal  for
 conversion

 of  BhatanVaranasi  railway  line  into  broad-

 gauge  line  hag  been
 accepted

 and  the

 work  is  going  on  but  provision  of
 only

 Rs.

 है  crore  has  been  made  in  this  years  _Bud-
 @et  for  this  purpose.  This  amount  is  too

 Faeagre  for  such  a  huge  work,  As  a  resyjt

 ‘that  the  main  railway  station
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 thereof,  Gorakhpur  bas  been  cut  off  from
 Banaras  and  Allahabad  due  to  non-conver-
 sion  of  metre  gauge  line  from  Bhatani  to
 Varanasi.  Large  number  of  Passengers
 have  to  come  to  Banaras  and  Allahabad.
 The  High  Court  and  others  offices  are  situa-
 ted  at  Allahabad.  One  has  to  go  to
 Luckhnow  first  for  going  to  Allahabad.
 The  people  of  Western  Uttar  Pradesh  are
 demanding  establishment  of  a  High  Court
 bench  in  their  area.  Allahabad  has  be-
 come  nearer  for  the  people  of  Meerut  whe-
 reas  it  has  become  very  far  for  the  people
 of  Gorakhpur....(  Interruptions)

 THE  MINISTER  OF  TRANSPORT
 (SHRI  BANSI  LAL)  :  Put  up  ”  demand  for
 the  establishment  of  a  High  Court  bench  at
 Gorakhpur  also,

 SHRI  ZAINUL  BASHER::  This  dem-
 and  will  also  be  raised  if  you  do  not  do  the
 needful.  The  time  taken  for  journey  from
 Gorakhpur  to  Allahabad  is  doubled  the
 time  taken  for  journey  from  Meerut  to
 Allahabad.  (Interruptions)  The  demand  for
 High  Court  bench  can  be  made  also  but
 how  many  benches  will  be  established.  ।
 would  like  to  draw  the  attention  of  the
 hon.  Minister  towards  one  point.  The
 Eastern  Railway  passes  through  our  afea.
 There  is  a  railway  junction  at  Dildar
 Nagar.  It  is  connected  with  a  branch line  on  the  other  side  of  the  Ganga  from
 Ghazipur  headquarter.  Now,  a  bridge
 has  been  constructed  across  the  Ganga
 river,  I  would  ikke  to  make  a  demand

 Tarighat
 should  be  converted  into  a  full-fledged station  and  the  Dildar  Nagar  railway station  should  be  given  the  status  of  main station  of  the  diStrict  in  between  Mughal  -
 sarai  and  Patna.  Superfast’  trains  should
 be  stopped  there.  At  present,  Only  some
 trains  stop  there.  Magadha  Express  Tung
 between  Patna  and  Delhi.  Therefore when  Magadha  Express  stops  at  Buxar  Sta-
 tion,  which  is  not  even  district  headquar-
 ters,  it  should  be  allowed  to  Stop  at  Dildar

 Nagar  railway  station  also  so  that  large number  of  people  from  that  area ः  मै.  able
 to  gome  to  Delhi  directly,
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 There  is  one  station  Tarighat  in  our

 area  which  connects  the  district  headquar-
 ters  with  branch  line.  I  want  that  a

 direct  train  from  Tarighat  to  Lucknow.

 should  be  started.  If  it  is  not  possible
 due  to  some  reasons,  then  three  or  four

 coaches  should  be  connected  with  any  train

 for  Lucknow  which  reach  Dildar  Nagar  at
 a  time  when  these  coaches  can  be  connec-

 ted  with  a  Lucknow  bound  train.  This

 will  help  the  people  of  Ghazipur,  Ballia
 and  the  surrounding  areas  in  a  big  way  in

 going  to  and  coming  from  Lncknow.
 Otherwise  they  have  to  go  to  Lucknow  via

 Varanasi  or  via  Mughalsarai.  Some  coach-
 es  should  be  connected  with  a  train  going
 from  Tarighat  to  Dildar  Nagar  and  its

 timings  should  be  such  that  these  coaches

 could  be  conveniently  connected  with  the

 passenger  train  coming  from.  Patna  to

 Bareilly  and  these  coaches  could  also  be

 connected  upto  Lucknow.  It  will  facili-

 tate  the  passengers  travelling  upto  Luck-

 now.

 One  more  submission  I  want  to  make.
 You  have  connected  almost  every  big  city
 with  Delhi  by  rail.  Recently  you  have

 started  a  train  Prayagraj  Express  from
 Allahabad.  ।  welcome  it’  though  there

 were  already  many  trains  passing  through
 Allahabad.  For  example,  trains  coming
 from  Calcutta  such  as  Tinsukhia  Mail  by
 which  one  can  come  to  Delhi  directly.
 Many  trains  pass  through  Allahabad.  But

 whereas  you  have  connected  Allahabad
 with  Delhi,  you  have  neglected  Varanasj,
 I  request  that  a  new  train  from  Varanasi
 to’  Delhi  should  be  started  maybe  via

 Allahabad.  It  will  be  advantageous  torun

 the  train  via  Allahabad  asit  will  be  con.
 venient  for  all.  If  you  divert  it  from
 Lucknow  like  Kashi  Vishwanath,  it  will
 become  time-consuming  long  journey.
 Moreover,  a  bye-pass  has  also  been  com-

 pleted  near  Varanasi  and  if  some  train
 does  not  go  to  Mughalsarai,  it  can  go
 direct  to  Allahabad  through  the  bye-pass.
 I  want  that  a  traio  should  be  introduced

 whick  may  start  in  the  evening  from

 Varanasi  and  reach  Delhi  in  the  morning
 and  sim‘larly  may  start  from  Delhi  in  the

 MARCA  13,  1986
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 evening  and  resch  Varanasi  in  the  morning.’
 It  will  not  only  benefit  people  of  Varanasi:
 but  the  people  of  surrounding  areas,  many

 ~

 districts  of  eastern  Uttar  Pradesh  also
 because  nowadays  the  people  have  to  come
 to  Varanasi  to.  catch  train  for  Delhi  or
 other  places.  I  urge  upon  the  hon,
 Minister  that  as  you  have  started  Prayagraj
 Express,  you  may  also  introduce  a  new

 and  Varanasi  via
 Allahabad.  Although  it  is  only  two  hours’
 journey  from  Allahabad  to  Varanasi  on
 Prayagraj  Express  and  it  is  logically  ‘sound
 also,  yet  I  shall  not  press  upon  its  exten-
 sion  to  Varanasi  lest  people’s  repres  क़  -
 tives  should  ॥8/858  you.  ह]  case  you
 extend  it  of  your  own, I  shall  fee}  obliged
 but  if  it  is  not  possible  then  a  new  train
 from  Varanasi  to  Delhi  via  A  lNahabad:
 should  be  started.

 With  these  words,  Sir,  ।  am  fully  con-
 fident  that  under  our  Transport  Minister,
 the  Railways  will  make  more  and  more
 progress  and  the  passengers  will  get  more
 facilities  and  the  Department  of  Railways.
 will  serve  the  people  still  more.

 [English]

 SHRI  V.S.  KRISHNA  TYER  (Bangalore
 South)  :  After  listening  to  the  reply  by the  Railway  Minister  to  the  General  Dis-
 cussion,  I  was  really  very  much  disillusi-
 oned.  I  am  really  wondering  whether
 any  purpose  would  be  served  at  all  by
 discussing  the  problems  relating  to  Rail.
 ways  in  this  House.  Since  the  last  one
 year,  that  is,  after  ।  became  -  Member of  this  House,  not  only  myself  but  also  so
 many  Members  from  Karnataka  from  both this  side  and  the  other  side,  have  been bringing  to  the  notice  of  the  Government, and  also  of  the  hon.  Minister  that  injustice has  been  meted  out  to  our  State  year  after
 year,

 The  other  day,  I  Said  that  the
 ipjustice,  this  year,  was  greater  thin  last
 year.  The  Minister  in  his  feply  said  that ne  injustice  has  been  done,  But,  on  the
 other  hand,  he  said  that  we  have  estabiis ahed  a  wheel  and  axle  plant  there  ang  we
 going  to  establish  a’  container  depot  thie
 year,  Wheel  and  8516  plant  was  set  uP
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 in  Karnataka  Jong  before,  nearly  7-8  years
 back;  that  is  vot  a  new  project.  The  hon.

 Minister  at  the  same  time  has  cautioned

 that  we  should  not  ask  for  any  new  project
 this  year  but  also  for  many  more  years  to

 come.

 According  to  him,  what  he  has  stated
 at  least  in  the  Seventh  Plan,  he  requires
 more  than  Rs.  2000  crores  for  the  new

 railway  lines  which  are  on-going  and  on-

 going  giuge  conversions.  So,  he  says,
 it  is  impossible  to  take  up  any  new  project
 until  these  on-going  projects  are  completed.

 ।  come  Now  tothe  on-going  projects
 about  Karnataka  which  I  mentioned  the
 other  day.  ButI  am  not  convinced  why
 the  hon.  Railway  Minister  has  not  provided
 adequate  fund,  for  some  of  the  projects
 of  Karnataka  ?  Thatis  why  I  said  that
 we  have  been  very  much  neglected  and  a

 step-motherly  treatment  has  been  given  to
 our  State.  For  135  kms.  of  Mysaree

 Bangalore  broad-gauge  conversion  line,  the
 work  was  started  in  1979.  The  estimate
 then  was  for  Rs.  25  crores.  Now  Rs.  6  cro-
 res  have  been  spent;  and  the  amount  provided
 for  his  year  is  Rs,  49  lakhs,  just  sufficient
 for  one  month.  Last  year  also,  only  Rs.  50
 lakhs  were  provided  ,butafter  reappropriation
 in  the  revised  budget  another  Rs.  50  lakhs
 were  sanctioned.  He  wants  to  give  pri-
 Ority  for  the  on  going  pvojects.  Is  this
 not  a  very  important  on-going  project  7  He
 knows  that  Mysore-Banogalore  is  a  very
 important  route.  I  am  actually  wonder-

 ing,  at  this  rate,  when  is  it  going  to  be

 completed ?  ।  request  the  hon.  Minister
 to  see  that  sufficicnt  fund  is  provided  for
 this.  The  administration  must  have  asked

 you,  I  believe,  they  asked  you  for  Rs.  6

 Crores,  but  you  see  that  as  much
 as  possible  or  at  least  Rs.  3-4  crores
 are  provided  this  year.  The  Department
 is  prepared  to  spend  that  amount.  Other-

 wise,  Rs.  45  lakhs  is  not  at  all  worth

 taking,  ।  even  suggest  that  the  Minister

 may  kindly  withdraw  that  amount  also,
 because  it  is  not  sufficient.  because  it  is

 Galy  an  eye  wash.  I  would  humbly  and

 Wtnestly  request the  hon.  Minister  to  ree
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 consider  it.  Otherwtse,  I  would  not  have

 spoken  today.

 One  thing  I  admire  in  your  is  that  you
 are  very  prompt  in  your  reply  to  us.  When-
 ever  a  letter  goes  from  our  side,  the  hon.
 Minister  immediately  acknowledges  it  and
 then  a  reply  is  also  sent.  Of  course,  the

 reply  is  aot  positive.  There  is  no  positive
 reply  to  any  of  our  letters,  Of  course,
 you  have  been  very  frank  and  brutally  frank
 at  times,  but  that  is  a  different  thing.  This

 Project  regarding  conversion  is  very  impor-
 tant  and  I  request  you  to  give  the  top-most
 Priority  to  that.

 Another  new  line  which  was  started
 about  5  years  back  was  Chitdurga;  that  is
 also a  Rs.  20  crore  project,  and  for  that
 also  you  have  kept  only  Rs.  20  Jakhs
 this  year.  You  yourself  have  said  that  you
 will  give  priority  for  on-going  projects.
 I  want  to  know  the  reason  why  have  you
 kept  only  so  much  of  amount  7  I  say  that
 the  people  of  Karnataka  have  been  very
 much  disappointed.  You  have  rcceived  so

 many  letters  from  them.

 Regarding  electrification,  what  is  this

 injustice  2  You  have  sanctioned  upto
 Julerpet.  What  crimés  have  we  commil-

 ted?  You  have  not  extended  it  upto

 Bangalore,  In  the  Sixth  Plan,  Rs.  25

 crores  were  Sanctioned,  this  very  House  had.
 sanctioned  Rs,  25  crores,  but  you  have  not

 implemented  that  scheme.  Is  it  not  an

 affront  on  Parliament  7  ParliaMest’s  seal

 was  given  to  that.  I  do  not  know,  I  said  that

 the  other  day  also  that  there  is  some

 politics  in  it.  So,  ।  request  you  to  investi-

 gate  and  see  that  it  is  taken  from  Bangalore
 side.  -

 With  regard  to  my  own  constituency,

 Bangalore  City,  I  see,  after  you  became

 the  Minister,  you  have  not  visited

 Karnataka.  Our  Chief  Minister  has  exiend-

 ed  an  invitation  to  you.  Please  visit

 Karnataka  and  the  Capital  of  Bangalore

 City.  For  the  rapid  transit  system,  8...

 scheme  has  been  prepared,  You  have  been

 talking  about  metropolitan  city,  You  have
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 been  talking  about  2  consortium  approach.
 We  would  like  to  know  what  it  is.  You

 Please  take  it  up  with  the  Government.

 I  am  prepared  to  take  the  initiative.  You

 please  explain  what  itis.  You  please  follow
 it  up.

 Now  coming  to  the  Bangalore  city,  we

 have  been  finding  it  very  very  difficult  there.

 Circular  railway  or  some  such  thing  has  to

 be  there.  It  is  becoming  a  very  very

 congested  city.  Hon.  Minister  may  consi-

 dec  opening  a  circular  railway  or  some

 such  thing,  otherwise  the  city  cannot

 survive,  I  would  request  the  hon.  Minister

 that  he  may  explain  what  he  means  by  a

 consortium  approach,  to  devise  a  plan  and

 implement  it.

 One  more  pojnt.  It  is  our  duty  to

 demand  for  new  lines;  but  we  are  dis-

 appointed.  However,  it  is  our  duty  to  go
 on  demanding.  Now,  coming  to  the  new

 lines,  particularly  strategic  line  Harihar-

 Kottur  line—rather—~Chamarajana gar—
 Satyamangalam  line.  have  been  pending.
 What  is  more  important  is  conversion  of

 Miraj—Bangalore  line  into  broadgauge
 which  is  a  very  important  line  and  which
 has  not  been  done.  This  is  a  very  very

 important  line.  I  agree  with  the  hon.

 Member,  senior  member  Mr.  Basher  Saheb

 who  preceded  me  and  said  that  sufficient

 funds  are  not  provided  for  Railways.  We

 admit.  In  this  House  we  have  been  agitat-

 ing.  Last  year  also  we  mentioned  these

 things.  Sir,  you  are  a  good  fighter.  You

 are  an  experienced  Minister.  You  are  a

 senior  Minister.  Please  take  it  up  with

 the  Prime  Minister.  Do  something  for

 Karnataka.  The  annua!  Plan  of  Rs.  2,600
 crores  is  not  at  all  sufficient  for  the  rail-

 ways.

 Sir,  untess  and  until  the  Railways
 develop,  there  can  be  no  development  in

 our  country.  The  economy  of  our  country,

 _of  all  the  Ministries  must  depend  on  the

 Railways  for  their  day  to  day  needs,
 Therefore,  I  request  you  to  take  it  up,  and

 the  whole  House  is  with  you.  Please  do

 got  put  a  full  stop.  You  must  be  optimistic
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 in  your  approach.  The  people  are  feeling
 helpless.  We  are  having  our  hopes  on  you
 and  this  Parliament  the  supreme  body  of
 the  country.

 With  these  few  words,  I  request  you  to
 reconsider  and  give  us  some  information—
 at  least  when  you  reply  so  that  the  pcople
 of  the  Karnataka  can  have  some  hope.

 SHRI  H.N.  NANJE  GOWDA

 (Hassan)  :  Sir, I  rise  to  support  the  demands

 thet  are  being  discussed  today.  I  am
 aware  that  lot  of  development  has  been

 taking  place  in  the  country  in  the  railway
 network  since  independence.  But  when  it
 comes  to  Karnataka,  ।  should  not  be

 misunderstood  as  being  parochial—if  I
 mention  some  things.  The  oniy  thing  is

 Karnataka  is  a  State  which  had  the  highest
 number  of  Railway  Ministers  in  the
 Centre—so  mavy  came  from  our  State—
 but  the  least  number  of  new  lines  have
 been  given  to  us.

 AN  HON.  MEMBER:  After  indepen-
 dence,...(Interrupticns)

 SHRI  H.N.  NANJE  GOWDA  :  I  would
 like  the  Minister  to  tell  in  the  course  of
 his  reply  to  this  august  House  the  percen-
 tage  of  developments  whether  it  is
 Conversion  or  in  the  matter  of  new  lines  or

 electrification,  all-India  developments,
 State-wise  developments,  and  as  per  my
 figures,  the  amount  spent  for  Karnataka,
 if  it  is  considered  separately,  it  is  not  even
 20  per  cent  when  compared  to  other
 States,  either  in  the  Conversion  of  gauge  or
 new  railway  lines.  This  aspect  I  would
 like  the  Minister  to  consider  and  tell  us.

 About  improvement  after  independence,
 only  thing  that  has  been  brought  about  is
 the  conversion  of  the  line  from  Bangalore
 to  Guntakal,  that  tog  was  an  on-going
 project  which  was  to  generate.  productivity.
 Including  this,  the  total  lengh  of  broad

 gauge  in  Karnataka  is  only  abont  180
 kilometres  long.

 My  colleague  just  now  -
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 about  the  Bangalore—Miraj  line.  This

 line  has  been  converted  up  to  the  border  of

 Maharashtra  only.  But  when  it  comes  to

 Karnataka  it  is  not  taken  up.  Why  can  it

 not  enter  Karnataka?

 AN  HON,  MEMBER  :  What

 discrimination?

 SHRI  H.N.  NANJBE  GOWDA  :  The

 other  day  the  hon.  Minister  wrote  to  mea

 letter  stating  that  the  Huissan-Mangalore
 line  was  opened.  It  had  been  pending  for

 a  jong  time,  and  it  was  completed  in  the

 last  decade.  Then  Chitradurga-Rayadurga
 line  has  also  been  mentioned  and  you  have

 provided  Rs.  20  lakhs  only  against  the

 ‘total  cost  of  Rs.  26  crores.

 The  electrification  project  from  Banga-
 lore  to  Jalorpet,  is  mot  takun  up  yet.
 There  is  not  even  a  single  kilometre  of

 electrification  in  Karnataka.  The  Banga-

 lore-Jalorpet  electrification  was  included  in

 the  Sixth  Plan  and  was  ‘voted  by  this

 House  but  in  the  last  year’s  Budget  it  was

 removed  from  the  Plan.  It  not  a  slur  on

 this  House?

 AN  HON.  MEMBER  :  Certainly.

 SHRI  H.N.  NANJE  GOWDA  :  Sir,  we

 Kannadigas—as  the  hon.  members  are  aw-
 are,  are  the  most  peace-loving  people  in
 the  entire  mation.  We  are  not  trouble

 Mongers.  We  are  not  parochial.  But
 Our  quite-ness  should  not  be  mistzken  for
 cowardice.  Why  I  am  saying  is  this.  I]
 am  not  speaking  about  my  experience  only.
 I  am  aware  of  the

 views
 of  others  also.

 There  is  a  lot  of  awareness  among  the

 public.  I  will  not  be  surprised  if  there  is
 ap  upsurge  in  the  public  itself  to  make  the
 Members  of  this  House  resign  anJ  go
 away,  because  there  is  no  Vijayanagaram
 Bteel  pant,  no  clearance  for  irrigation
 Projects,  no  conversion  of  railway  lines,  no
 new  liaes  and  no  electrification  of  railways.
 To  make  Karnataka  people  feel  that  there
 is  a  railway  network  in  Karnataka,  I

 Suggest  four  things,

 is  this
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 There  sbould  be  conversion  from

 metre-gauge  to  broad-gauge  of  the  follow.

 ing  lines  on  top  priority  basis.  They  are:

 Bangalore  to  Mirage,  Hubli  tu  Shorapur,

 Bangalore  to  Mysore  and  Hubli  to  Karwar-

 though  it  is  a  new  line  it  should  be

 broadgauge.  If  these  lines  are  coverted

 into  broadgauge,  this  will  satitsy  the

 railway  network  in  the  state.

 To  make  us  feel  that  there  is  a  railway
 network  in  our  State  the  following  new

 railway  lines  should  also  be  taken  up.
 Haribar

 Kottur,  Chamrajnagar  and  Satyamangalam.
 There  are  important  district  headquarters
 such  as  Chikmangalur  and  Mercara  which
 ate  not  touched  by  the  Railways.  Hencs,
 Kadur  to  Mercara  via  Chikamangalur  and

 Sakleshpur,  the  Minister  should  order  for

 investigation  on  this  line  immediately.

 _AS  you  are  aware,  there  is  a  lot  of
 rush  in  Bangalore.  To  ease  out  the  rush;  it
 is  desirable  that  the  hon.  Minister  should
 consider  taking  measures  to  provide  eJectric
 trains  (0  suburban  areas  like  Whitefield,
 Ramnagaram,  Nelamangla  on  Tumkur  line,
 so  that  the  people  can  stay  in  suburban
 areas  and  can  come  for  work  in  the  city.

 The  other  important  thing  is  that  the
 Railway  Reforms  Committee  has  reco-
 mmended  South-West  Zone  for  Karnataka
 and  neighbouring  areas.  If  this  recommen-
 dation  is  implemented,  I  think,  the

 problem  of  those  areas  would  be  solved
 very  easily.

 Without  taking  much  of  your  time I
 urge  upon  the  Government  to  take  these
 suggestions  into  consideration  and  avoid
 any  regional  imbalance  in  the  country,
 make  the  people  of  Karnataka  also  feel
 that  they  are  in  the  nation  and  they  are
 one  with  them.  It  should  be  the  endeavour
 of  the  Government  to  create  a  feeling  of
 oneness  among  the  people.

 [  Translation)

 SHRI  NANDLAL  CHOUDHARY

 (Sagar)  :  Mr  Chairman,  Sir,  I  welcome  the
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 Budget.  Through  this  Budget,  the

 common  man  has  been  provided  many

 facilities.  Students  and  handicapped
 persons  have  also  been  provided  many
 benefits.  For  this,  I  thank  the  hon.

 Minister  heartily  and  praise  the  Budget.

 With  this  praise,  I  have  to  regretfully
 say  that  our  Sagar  district  has  been

 neglected.  In  Sagar  district  thers  is  Bina

 junction  which  is  quite  important.  That
 too  has  been  neglected.  In  Sagar  district
 there  used  to  be  many  officers  earlier,  like,
 RPF  training  centre  which  has  now  been
 removed  from  there.  Similarly  there  was
 Guards’  centre  also  which  has  been  remo-
 ved  from  there.  There  was  provision  for

 installing  railway  factory  but  that  too  has
 not  been  set  up.  Bina  Junction  connects

 Delhi-Jabalpur-Bombay  and  from  there  a
 line  goes  to  Kota.  Therefore,  I  would

 request  the  hon.  Minister  not  to  negiect
 that  station  so  much.  I  have  come  to
 know  recently  that  IOW  Office  is  also  being
 removed  from  there.  Six  Express  trains
 Pass  through  that  station  but  they  do  not

 stop  there.  It  is  very  mecessary  that
 these  six  trains  should  stop  there.

 There  has  been  a  long-standing  demand
 for  providing  stoppages  for  Utkal  Express
 and  Kalinga  Express  at  Khurai  on  Bina-
 Katni  line.  For  this,  it  is  replied  tbat
 from  there  many  passengers  do  not  board
 the  trains.  The  people  there  afe  ready
 to  start  an  agitation  for  this.
 and  Utkal  Express  used  to  stop  there
 earlier  but  later  on  that  facility  was  with-
 drawn.  That  facility  should  be  restored.

 There  are  many  railway  employees
 in  Sagar.  They  are  demanding  a_  railway
 hospital  there.  For  their  medical  check

 up  they  have  to  Zo  to  Bina  or  Damoh.
 The  number  of  railway  employees  in  Sagar
 is  quite  big.  Therefore,  a  railway  hospital
 should  be  constructed  there.

 Providing  an  overbridge  on  the  railway
 crossing  at  Khurai-Bina-Sagar  railway  line

 is  very  necessary.  Peopie  have  to  wait
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 for  hours  at  the  railway  crossing  which
 causes  much  inconvenience.

 In  Bina,  there  are  about  8  to  10
 thousand  railway  employees.  ‘hey  are

 demanding  a  Centra!  School  there.  Earlier
 a  Central  School  was  there  but  Jater  on
 this  facilily  was  taken  away.  It  is  very
 necessary  to  sanction  a  Central  School  for
 that  city.

 For  many  years,  people  from  Sagar  and
 other  districts  have  been  demanding  that

 Bina-Katni  and  Sagar  should  be  connected
 with  Bombay  and  Allahabad.  There  is
 no  direct  tarin  for  Allahabad  and  Bombay
 from  there.  People  have  to  go  often  to
 Allahabad  and  Maihar,  a  pilgrim  place,
 for  ‘Asthi-Visarjan;  i.e.,  for  immersing
 the  mortal  remains.  For  this  they  have  to

 change  the  train  at  Bina  or  Katni.  I

 humbly  request  that  Bina-Katni-Sagar  line
 should  be  connected  and  a  direct  train  for
 Allahabad  and  Bombay  should’  be
 81  81100.

 In  addition,  it  was  decided  that  two
 more  trains—-Mahanagri  and  Qutub
 Express—will  be  provided  on  Bina-Katni
 line  but  unfortunately  these  two  trains  have
 been  diverted  to  other  routes  and  Bina-
 Katni  have  been  excluded.  It  is  very
 necessary  to  start a  train  on  Bina-Katni
 line  from  Bombay  to  Allahabad.  I  would

 request  the  hon.  Minister  to  pay  attention

 towards  this.

 It  1s  also  understood  that  a  new

 division  is  going  to  be  set  up  at  Bhopal;
 and  in  that  division  instead  of  Bina,  Jhansi

 is  being  included,  Bina’s  connection  with

 Bhopal  and  Madhya  Pradesh  15  very  nece-

 ssary.  The  railway  employees  there  have

 also  submitted  a  memorandum  in  which  it

 has  been  demanded  that  Bina  should  be  kept

 jn  Bhopal  division.  The  hon.  Minister  may

 kindly  keep  in  view  this  also.

 There  is  one  express  train  between

 Bina  and  Itarasi.  It  has  no  first  class

 bogie.  Itis  very  necessary  to  provide
 first  clase  bogie  in  it.
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 One  shuttle  start  from  Damoh  to  Bina

 and  Kota.  It  is  very  necessary  to  start  it  from

 Katni.  It  has  beea  observed  that  in  railways

 the  contracts  for  stalls  and  restaurants  etc.

 are  often  given  to  big  people.  The  con-

 tracts  should  be  given  to  the  people  of  the

 weaker  sections,  like  Horijans  and  Adivasis

 and  in  this,  perference  should  be  given

 to  cooperative  societies.  This  is  my

 suggestion.

 Similarly  reservation  quota  for  Bina

 Station  is  very  Jess.  For  many  trains  like

 Jayanti-Janata,  Southern,  Punjab  Mail,

 G.T.  Express  etc.  there  is  no  quota  and

 even  if  there  is  such  quota,  it  is  very

 inadequate.  It  should  be  increased.

 Mr.  Chairman,  Sir  many  years  ago,  a

 survey  for  new  line  betwean  Narsinhpur

 and  Sagar—Chhatarpur  was  conducted  but

 results  of  the  report  could  not  be  known.

 I  think  at  ‘east  for  the  last  15  to  20  years

 we  have  been  hearing  that  a  survey  for

 Narsinhpor-Sagar  line  is  being  conducted

 but  the  results  are  oot  coming  out.  Many

 a  time,  it  has  been  stated  that  due  to

 paucity  of  funds  survey  for  this  line  could

 not  be  conducted.  In_  this  connection,  I

 suggest  that  as  in  the  case  of  schools  and

 colleges,  assistance  from  people  should
 be

 sought  in  the  case  of  _construction
 of

 railway  lines  ctc  also.  Rallway  limes  can

 be  constructed  with  such  contributions  and

 then  Railways  will  not  have  to  say  that

 the  railway  lines  are  not  being  constructed

 due  to  paucity  of  funds.

 With  these  words  I  conclude.

 [English]

 SHRI  ८  R.  NATARAJAN  (Dindigul)  :

 Mr.  Chirman,  Sir,  on  behalf  of  the

 AIADMK; I  would  like to  speak  on  the

 Railway  Budget,  and  the  Supplementary

 Demands  for  Grants.  .

 First  of  all,  I  would  like  to  thank
 the

 hon.  Minister  for  Transport  for  the  follow:

 ing  reason,  Last  year,  only  Rs,  3  crores

 was  gllotted  for  Karur-Dindigul  broad-
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 guage  line  project;  Irequested  the  hon.
 Minister  to  provide  more  funds.  He  was
 kind  enough  to  provide  Rs.  1.30  crores  for.
 that  project,  but  that  allotment  is  not
 sufficient.  This  year  the  allotment  is  very
 very  meagre.  So,  I  request  the  hon.
 Minister  to  give  more  funds,  at  least  Rs.
 15  crores  for  this  year.

 Sir,  a  number  of  proposals  are  pending
 for  laying  new  lines  in  Tamil  Nadu,  but  no
 new  lines  have  been  included  in  the  Budget.
 So,  I  request  the  hon.  Minister  to  take  up
 at  least  one  new  line  from  Dindigul  to

 Kodaikanal.  Dindigul  is  the  district

 headquarters  for  the  Anna  district  and  it  is
 a  busy  commercial  centre  in  the  area.
 Kodaikanal  is  the  princess  of  hill  stations.
 So  the  line  connecting  Dindigul  and
 Kodaikanal  is  a  very  important  one.  That
 should  be  included  in  the  present  budget.

 In  Madras  laying  of  new  track,  known
 as  MRTS  (Mass  Rapid  Transit  System)  is

 making  very  slow  progress.  It  was

 included  in  the  Sixth  Plan.  So,  at  least

 Rs.  20  crores  should  be  given  to  complete
 the  work  in  the  near  future  at  least.

 The  overbridge  is  a  “‘must??  in  Dindi-

 gul  town.  Dindigul  is  a  commercial
 centre.  The  absence  of  an  over-bridge  is

 making  all  hindrance  to  the  public.  So,
 the  construction  of  the  overbridge  should

 be  included  in  the  present  budget.

 Pallavan  Express  was  running  between

 Madras  and  Madurai.  Now  it  bas  been

 stopped  at  Trichi.  It  does  not  reach

 Madurai.  So,  it  causes  inconvenience  to

 the  travelling  public.

 So,  this  should  be  made  to  go  to

 Madurai  to  satisfy  the  demand  of  the

 people.

 The  Pandivan  Express  starts  at  7  p.m.
 from  Madras  gnd  reaches  Madurai  at  ह
 a.m.  the  next  day.  It  halts  at  Vilamgudi
 railway  station  for  about  half-an-hour.
 Vilamgudi  is  only  3  km.  from  Madurai  and

 it  has  to  be  stopped  at  Vilamgudi  unneceg.
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 ssarily.  It  is  stopped  there  bacause  Vaigai

 Express  has  to  pass  that  station,  Vaigai
 Express  starts  at  7  a.m.  So,  the  Pandiyan
 Express  can  reach  Madurai  at  6.45  a.m.

 itself.  Similarly,  the  Pandiyan  Express
 leaves  Madurai  at  7.25  p.m.  and  reaches

 Madras  at  8  a.m.  the  next  day.  It  un-

 necessarily  halts  for  half-an-hour  in

 between  at  Chetpet  and  Eqmore.  The

 distance  between  Chetpet  and  Egmore  is

 only  1  km.  So,  this  unnecessary  halting
 of  trains  in  between  Chetpet  and  Egmore
 Stations  may  be  avoided.

 Provision  for  a  quota  of  10  seats  may
 be  made  for  reservation  in  Pandiyan

 Express  at  Usilampatti  railway  station  in

 the  train  running  from  for  Bodinaickanur

 to  Madurai.

 [Translation]

 SHRI  BIRBAL  (Ganganagar):  Mr.

 Chairman,  Sir,  I  rise  to  support  the  Rail-

 ‘way  Budget  for  the  year  1986-87,

 Chaudhary  Saheb  has  presented  a  very

 good  Budget  and  for  this  I  thank  him.

 There  are  certain  burning  problems  relating
 to  railway  in  regard  to  my  constituency

 Sriganganagar  which  Chaudhary  Saheb  is

 in  a  position  to  solve.  Tibbiis  the  Tehsil

 Headquarter  and  Ghappar  area  is  a  big

 grain  market.  The  station  here  is  very
 small  and  there  is  no  provision  of  double

 line  also.  Similarly,  there  is  no  provision
 for  signal  also.  Therefore,  I  request  that

 station  building  should  be  expanded  so

 that  the  passengers  have  the  facility  of

 retiring  raoms.  Also,  platform  shed

 should  be  constructed  at  the  station  so  that

 passengers  have  the  protection  against  the

 Sun  and  rain.  Fencing  should  be  done

 around  the  platform.  Secondly,  I  want  to

 submit  thet  there  is  big  need  of  construct-

 ing  a  new  metre  gauge  line  between  Sardar

 Shehar  to  Hanmangerh  via  Palu-Rawatsar
 because  in  this  160  km  long  distance

 there  is  po  other  permanent  means  of

 transport.  The  entire  area  is  a  desert  area.

 There  are  big  deposits  of  gypsum  in  that

 area.  Thousands  of  trucks  go  Out  daily

 from  this  area.  Gypsum  js  seqt  to  the
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 far  off  areas  of  the  country  from  here.
 Palu  is  a  place  of  pilgrimage  in  this  ares:
 There  is  one  big  temple  of  the  goddess

 Durga.  Lakhs  of  devotees  of  the  Mother
 come  here  for  ‘darshan’,  Rawatsar  is  a

 big  grain  market  of  the  Indira  Canal]  area.
 Tousands  of  quintals  of  foodgrains  are  sent
 from  here  by  trucks.  Therefore,  this  new

 rallway  Jine  is  very  neeessary  here.  A

 metre-gauge  line  should  be  laid  from

 Ganganagar  to  Padampur.  This  distance
 is  70  kms  and  the  area  is  very  fertile,

 15.56  hrs.

 [SHRI  VAKKOM  PURUSHOTTAMAN
 in  the  Chair]

 Here  also,  there  are  no  other  means
 of  transportation.  Agricultural  produce

 from  Padampur  is  transported  to  other

 places  by  trucks.  A  metre-gauge  railway
 line  should  be  laid  between  Ganganagar
 and  Padampur.  This  Gang  Canal  area  is

 very  fertile  and  intensive  cultivaiion  of

 cotton  and  wheat  is  done  there.  Laying
 of  a  railway  line  in  this  area  is  very  essen-

 tial.

 It  would  be  proper  if  two  over-bridges
 are  constructed  in  Ganganagar  city,  becay
 se  the  entire  traffic  from  and  to  Punjab.
 passes  through  these  two  railway  level
 crossings.  Movement  of  troops  from
 Rajasthan  to  Punjab  in  large  number  is
 also  a  regular  feature.  Ganganagar  jis  an
 Army  Cantonment.  When

 railway-crossings
 arc  Clossed,  a  huge  traffic  accumulates  and  as
 a  result  of  that,  traffic  chaos  occur.  Since
 Ganganagar  is  a  junction,  a  large  number
 of  trains  pass  through  these  railway
 level  crossings.  Therefore,  the  constry-
 ction  of  this  over-bridge  is  essential,

 An  over-bridge  should  be  constructed
 at  Hanumangarh  Junction  because  very
 heavy  traffic  towagds  Ganganagar,  Suratgath
 and  Abohar  passes  through  this  junction,
 Movement  of  troops  is  also  very  frequent
 there.  When  a  traio  passes,  a  huge  rush
 is  created  there,  Sometimes,  the  situation
 becomes  so  chaotic  that  there  is  an  appreh-



 433  Res.  re:  Third  Report  PHALGUNA  22,  1907.0  (S4KA)  Suppl.  D.  0...  (फ  434

 of  Rly.  Convention  Com.,
 Dd.  G,  (Rlys)  1986-87,

 ension  of  some  accident.  Since,  the  rail-

 way  level-crossing  remain  closed  for  along

 time,  a  lot  of  time  of  those  who  happen  to

 pass  through  that  place  is  wasted.  There-

 fore,  it  is  very  aceessary  to  construct  this

 over-bridge.

 16.00  prs.

 Railway  crossing  have  posed  a  big  pro-

 blem  in  our  district.  It  is  utmost  Becess-

 ary  to  provide  manned  crossings  at  those

 places  which  are  approved  in  railway  fe-

 cords.  I  want  to  mention  the  names

 of  some  of  the  railway-crossings  :

 1.  Railway  crossing  connecting

 Hanumangarb—Sangriya  Road

 with  Nawan.

 2.  Railway  crossing  connecting  Hira-

 nwali  with  Abohar  Koad.

 3.  Tibi—Nandram
 Wali  Dhani.

 4.  Tibi  Road  to  Gurusar  ~Jhanbar.

 3.  Nagrana—Tilawali  fields  railway

 crossing.

 6.  Ratanpura  to  Natbwana  railway

 crossing  on  the  way  to  the  fields

 which  has  been  already  appro-

 ved.

 7.  On  the  road  from  Bindra  leading

 to  the  fields.

 8.  Railway  crossing  towards  Hanu-

 mangarb  from  Tibi  Railway  Stat-

 ion,

 9.  Railway  crossing  on  Mukarke—

 Pichkarai  road.

 10.  Sanction  for  laying  P.H.E.D.  pipe

 from  Mukarke  to  Pichkara!.

 11.  Railway  erossing  on  Deeplana—

 Ramgarh  road.

 12.  Sanction  for  laying  P.H.E.D.  pipe

 from  D.P.M.  canal  to  Deeplana

 Digai.
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 13.  Ram&arh—Baranij  road  which  falls
 in  1,  3,  R.M.G.  holdings;

 14.  Nohar—Sothi  Road;

 15.  Ramgarh—Ujjalwas  Road  (the
 old  road  has  since  been  closed.)

 16.  Sanction  may  be  issued  to  lay
 P.H.E.D.  pipe  between  Goga
 Mandi  and  Gogana:

 17.  Deeplana—Sothi  Road;

 18.  Deeplana—Parlike  Road;

 19.  Sothi  halt  Station  (between  Nohar
 and  Deeplana);

 I  would  request  the  hon.  Minister  to
 immediately  provide  level-crossings  on  the
 said  places.

 [Englih]

 SHRI  SOMNATH  RATH  (Aska):  The
 Transport  Minister  has  been  rightly  congra-
 tulated  by  one  and  all  for  his  well-balanc-
 ed  budget  and  I  also  join  with  them.

 Since  long  the  headquarters  of  South
 Eastern  Railway  has  been  at  Calcutta  and
 it  ought  to  be  in  Orissa.  So  I  request  that
 immediate  steps  should  be  taken  to  shift
 the  headquarter  from  Calcutta  to  Orissa,
 besides  expediting  the  on  going  schemes  of
 railway  lines  in  Orissa.

 I  have  to  make  one  request  to  the  hon.

 Transport  Minister.  That  is,  the  railway
 lines  in  Orissa  are  the  minimum  through-
 out  the  country.  In  British  days  only a
 railway  jive  at  the  outskirts  of  Orissa  was
 laid  to  connect  Calcutta  with  Madras.  Now
 a  port  at  Gopalpur-on-sea  is  coming  up  in
 Ganjam  district  near  Berhampur  which  is
 the  most  important  railway  station  of
 Orissa,  To  develop  the  port  the  hinterland,
 namely,  the  five  districts  Ganjam,  Phul-

 beni,  KaJahandi,  Sambalpur  and  Bholangir
 should  be  connected  by  a  railway  line  to

 Berhampur  in  Ganjam  district  and  thys  to
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 [Shri  Somnath  Rath]

 Gopalpur.  Since  a  survey  is  going  on  for
 8  raiiway  line  from  Khurda  to  Bholangir,
 ।  would  request  the  hon.  Minister  to  see
 that  a  survey  for  a  railway  line  should  start
 from  Berbampur  in  Ganjam  districl  to
 connect  the  above  railway  line  for  which  a
 survey  is  going  on,  either  at  Dasapella  or
 at  Boudh.  To  do  this  survey  only  about
 Rs.  10  lakhs  is  necessary.  Since  one
 company  has  already  been  entrusted  with
 this  survey,  this  survey  alsocan  be  given
 to  them.  It  willbe  very  much  beneficial
 not  only  to  the  people  of  that  area  but  also
 to  the  government  because  that  line  should
 be  made  self-sufficient  besides  developing
 the  port  at  Gopalpur  and  developing  the
 undeveloped  districts  of  Orissa.  So  I
 would  request  that  the  hon.  Transport
 Minister  wi)}]  not  confuse  the  construction
 of  a  railway  line  with  that  of  a  survey  of  a
 railway  line.  What  I  want  is  that  it
 should  be  surveyed  to  know  the  feasibility
 of  it.

 SHRI  VIJAY  ।.  PATIL  (Erandol):  I
 want  to  support  the  Demands  for  Grants
 of  the  Railways.  I  congratulate  the  Trans-

 port  Minister  that  last  year,  when  we

 compare  it  with  the  earlier  years,  the
 number  of  accidents  were  very  few.
 With  the  introduction  of  information

 system  on  All-India  Radio  about  the  arri-
 val  and  departure  timings  of  the  trains  it
 has  become  convenient  for  the  passengers
 and  for  the  persons  who  are  going  to  rece-
 ive  their  guests,

 Mr.  Chairman,  Sir,  but  for  other  things,
 ह  am  surprised  to  note  that  when  we  pass
 the  railway  budget  amounting  to  thousands
 of  crore®  of  ruppees.  we  find  that  the
 smaj}  things  that  we  suggest  donot  find  a

 place  and  everytime  the  problem  of  money
 is  the  excuse  put  forth  by  the  hon.  Railway
 Minister—whether  he  is  a  Minister  of  the
 Janata  Government  in  1977  ora  Minister
 of  our  party.  I  do  not  understand  why
 tis  is  so.  We  feel  that  the  Department  of
 Telecommunication  and  the  Department  of

 Railways  should  be  revenue-earncrs  for  the

 Central  Government,  They  should  be  able
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 to  provide  revenue  so  that  it  can  be  spent
 in  other  areas,  But  every  year,  we  find
 that  the  deficit  is  increasing:  the  liability  ‘ig
 increasing  and  in  the  name  of  development we  are  spending  more  and  more  but  the
 development  is  not  taking  place  at  the
 desired  pace.  In  some  areas,  railway-lines
 ore  constructad  but  they  do  not  give  reven-
 ues.  But  in  other  areas,  railway-lines
 are  refused  because  it  jis  said  that  the
 revenue  derived  will  not  be  that  much  and it  will  be  somewhere  8  per  cent  ९12,
 Sioce  1977,  I  am  asking  for  one  railway
 line  i.e.  Dhutia  Amalner.  Every  year  I
 mention  about  it  through  Questions,  thro-
 ugh  speech  and  through  matters  under  Rule
 377  etc.  An  MLA  from  my  area  in
 Maharashtra  gets  Rs.  15  lakhs  per  year  for
 being  allotted  for  the  construction  of  some
 bridge  or  road,  If  that  amount  would  have
 been  allotted  to  a  Member  of  Parliament, this  railway-line  would  have  been  construc.
 ted  by  now.  Every  year,  J]  receive  the
 Same  reply  from  the  Minister.  So,  why we  should  speech  again  and  again  about
 this  and  about  the  improvement  and  effici-
 efey.  Between  Bombay  and  Deli!  I  am
 finding  the  same  Punjab  Mail.  the  same Amritsar  Express  ronning  with  almost  the
 same  speed.  Of  course  the  problem  js  the
 same  for  other  areas.  But  there  are  some
 areas  where  you  have  not  had  anything
 and  hence  I  request  the  hon.  Minister to  consider  this  on  priority  basis,

 Sir,  it  pains  us  tosay  that  day-by-day the  number  of  passengers  travelling  with-
 out  tickets  are  increasing.  We  must  cont-
 rol  that;  otherwise  the  deficit  will  gO  on
 increasing.  In  1977,  the  liability  was
 about  Rs.  197  crores  to  the  general  reven-
 ues,  as  per  the  Railway  Convention  Comm-
 ittee’s  report.  It  increased  to  Rs,  504
 crores  with  Ihe  deficit  of  Rs.  44  crores  in
 1983.84  and  about  Rs.  195  crores  in  the

 next
 year.  This  is  not  a  good  situat-

 on.

 About  electrification  also,  our  targets have  not  been  achieved.  Only  ten  per
 cent  of  the  route  kilometres  are  electrified.

 In  this  ates  also  we  must  move  fast  and
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 our  proposals  to  electrify  the  lines  bet-

 ween  Bombay  and  Delhi,  Delhi  and

 Madras,  Delhi  and  Calcutta  and  Madras

 and  Bombay—all  tie  four  m:tro  olitaa
 cities—should  be  achieved  on  a  ware

 footing  so  that  the  expenditure  can  be  re-

 duced.

 There  are  many  areasin  the  Ministry  of

 Raiiways  where  we  can  think  of  reduction
 of  expenditure.  We  have  got  about  41  900

 level  crossing  of  which  about  15,300  level

 crossing  are  manned.  If  we  cou'd  think
 of  providing  overbridges  or  subways,  then
 the  expenditure  incurred  on  paying  the

 employees  for  remaining  there  all  the  24
 hours  manning  the  gate,  for  provining
 signa  Is,  expenditure  on  electricity  for  ope-
 ning  of  gates,  etc.,  can  be  reduced  perma-

 nently.  We  must  think  of  finding  perma-
 nent  solutions,  permanent  reduction  in

 expenditure.

 We  talk  of  modernisation  Of  railway
 workshops.  There  also,  the  number  of

 days  taken  for  repairing  one  wagon  or  one

 engine  has  not  reduced  considerably.  If
 that  can  be  reduced  and  if  the  hauling
 capacity  can  be  increased,  then  we  can  say
 that  efficiency  has  increased.

 Now,  permission  has  been  given  to  the
 Maharashtra  Government  to  raise  money

 throngh  issue  of  bonds  for  censtruction  of
 the  Mankhurdh-Belapur  railway  line.  But
 the  provision  you  have  made  for  that  this

 year  is  only  Rs.  10  lakhs,  just  a  token

 provision.  How  do  you  thiak  that  people
 will  come  forward  to  purchase  these
 bonds?  If  you  can  plan  in  such  a  way

 that  it  will  be  constructed  within  a  span  of
 three  years  or  five  years,  then  only  people
 will  come  forward.

 In  different  Departments,  there  is  the
 trend  of  handing  over  some  of  the  funct-
 ions  to  semi-government  bodies  or  public
 sector.  With  that  thinking,  one  Corpora-
 tion  has  been  started  in  the  department  of
 tele-communication  for  Bombay-Delhi.

 ।  would  like  to  suggest  one  tning.  If
 you  do  not  have  money  and  if  there  are

 Suppl.  D.  G.  (Rhys)  438
 1985-86  and  Demands

 for  Excess  Grants

 (Riys)  1983-84

 some  lines  which  are  not  remunerative,
 why  not  think  of  giving  the  work  to  some
 Private  agencies  to  construct  railway  line
 between  two  district  headquarters,  between
 two  points?  In  the  Seventh  Plan,  not  a
 single  railway  line  has  been  given  for  our
 area.  Although  Maharashtra  has  got
 5,000  route  kilometres  of  railway  line,
 since  prior  to  1947,  some  increase  has
 been  only  in  suburban  railway  lines,  In
 rura!  areas  I  do  not  think  that  even  50
 kilometres  are  added  in  Maharashtra.  That
 is  why  I  am  suggesting  to  you  to  consider
 giving  the  work  of  constructing  new  railway
 lines  between  two  district  headquarters  to
 private  agencies  if  they  come  forward,  that
 18,  point-to-point  railway  links.  Let  them
 carp  profit  and  Jet  the  commuters  have  that
 facility.  Otherwise,  what  is  happening  is
 this.  In  my  earlier  constitnency,  there  are
 no  railway  lines  and  even  though  I  have
 the  Pass,  I  could  not  move  in  that  area  by
 railway.  There  are  some  areas  like  that.
 Of  course,  ina  State  like  Bihar  or  Uttar
 Pradesh,  even  Tuluk  HQs.  are  connected;
 but  in  some  states  the  district  headquarters
 are  not  connected.  That  is  why,  as  my
 friend  Shri  Bhuria  has  suggested,  at  least
 all  the  district  heaJjquarters  should  be
 copnecjed  by  railway  lines.  If  you  think
 of  setting  up  corporation,  please  think  of
 something  new  so  that  you  will  not  have
 the  problems  ia  replying  to  the  Members
 of  Parliament  that  there  are  no  funds  for
 new  lines.  We  want  to  have  new  tailway
 lines  in  our  areas  and  we  want  you  to  find
 out  solution  for  this.

 With  these  suggestions  I  support  the
 Demands.

 SHRI  SONTOSH  MOHAN  DEV  (Sil-
 char)  :  Mr.  Chairman  Sir,  At  the  very
 outset  I  congratulate  the  Railway  Minister
 for  Introducing  Rajdhani  Express  from

 Delhi  to  Guwahati.  But  the  point  of
 clarification  I  would  like  to  get  from  him
 is  that  only  Yesterday  I  heard  from  the
 Railway  State  Minister  that  there  is  a
 slight  confusion,  it  is  not  the  Rajdhani
 Express;  but  it  is  something  like  Rajdhanj
 Type  Express,
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 THE  MINISTER  OF  TRANSPORT
 (SHRI  BANSI  LAL)  :  That  is  what  I  said
 in  my  speech.

 SHRI  SONTOSH  MOHAN  DEV:  If
 that  is  so,  I  will  request  you  to  eliminate
 the  word  ‘Type’  and  make  it  ‘‘Rajdhani
 Express’’.  It  will  be  befitting  your  name
 and  your  efficiency  in  the  Railway  Minist-

 ry.  It  is  a  long  time  desire  of  the  Assam

 people.  I  am  sure  that  with  your  efficiency
 and  with  your  working  ability,  this  is  a
 small  problem  for  you.

 It  is  a-falSe  picture  given  by  the  Rail-

 way  Board  officials  that  this  line  cannot
 take  the  speed  of  Rajdbant  Express  and  if
 this  is  the  reason,  it  is  our  minimum  dem-
 and  that  something  must  be  done.  If  it
 cannot  be  done  imincdiately,  at  last  in  the
 near  future  it  should  be  made  Kajdhani
 Express.

 Sir,  I  come  from  ao  area  which  is  more
 or  jess  the  farthest  part  of  the  north  east-
 ern  region  Barakballey.  We  have  got  two
 trains  connecting  Assam  Capital  with  our
 district  headquarters.  They  are  Cachar

 Express  and  Barakballey  Express.  I  have

 personaliy  written  (0  the  Railway  Munister
 and  he  has  also  acknowledged  and  [  will

 again  request  bim  to  personally  take  some
 interest  to  improve  the  quality  of  bogies
 that  are  being  Sven  10  these  two  trains,
 It  15  most  unfortnnate  that  the  most  conde-
 mned  bogics  of  (09८  NF  Railways  are  given
 in  that  area,  wilh  the  result  even  if  you
 shut  the  doors  and  windows  you  get  the
 pleasure  of  traveiling  wito  rain  aod  sup
 coming  from  the  top  of  the  trains.  This  jg
 the  actual  picture.

 Apart  from  this,  Barakballey  is  connec.
 ted  through  a  hilly  section  which  has  out-
 lived  its  life.  it  bas  got  36  tunnels  and
 about  one  nundced  bridges.  Within  one

 yeac  at  least  for  tour  months  this  railway
 line  is  closed  ether  oecause  of  land  slide
 Or  soMe  accidents,  ।  am  very  glad  that
 toe  Rasway  Mister  pas  written  to  me

 saying  that  sireogtheuiog  of  this  line  has

 vecu  taken  up.  ।  am  grateful  to  bim  and

 MARCH  13,  1986  Suppl.  ठ,  ऐ.  (Rlys)  440
 1985.86  and  Demands

 for  Excess  Grants

 (Riys)  1983.84

 I  hope  that  with  the  strengthening  of  this

 line,  the  capacity  of  the  running  of  more

 railway  trains  will  increase.  Atthe  same

 time,  it  is  a  long  time  desire  of  the  people
 of  that  area  to  have  alternative  rail  link
 between  Lanka  and  Badarpur  by  broad-

 guage  line.  I  fully  appreciate  his  difficul-
 ty  that  because  of  shortage  of  fund,  it  has
 not  been  possible  to  take  up  this  work

 immediately.  but  I  sincerely  hope  that
 this  will  be  taken  up.  It  has  been  spelt
 out  by  no  less  a  person  than  the  Prime
 Minister  that  special  attention  and  special
 allocation  will  be  given  to  the  north  =  east-
 ern  region  which  is  economically  backward.
 I  urge  upon  him  to  find  out  some  special!
 allocation  for  this  line  and  at  the  same
 time  to  take  -up  the  work  of  the  broad-

 guage  extension  from  Guwahati  to  Tinsu-
 kbia  which  is  a  committed  project  by  our
 late  Prime  Minister  and  also  by  the  former
 Railway  Minister.

 Sir,  in  the  line  between  Karim  Gapnj-
 Silchar  there  is  a  bridge  called  Khatakhal
 which  is  threatened  with  erosion.  The
 Railway  Ministry  in  collaboration  with  the
 State  Government  has  taken  some  action
 to  protect  this  line  but  unfortunately,  we
 bear  now  and  then  from  the  newspapers
 that  the  work  there  is  going  on  a  slow  pace
 and  is  also  below  standard.  I  do  not
 know  how  far  it  is  correct.  I  would
 request  the  hon.  Minister  to  look  into  this

 particular  aspect.

 When  Mr.  ABA  Ghani  Khan  Chou-

 dhury  was  the  Railway  Minister  he  pro-
 mised  that  Silcher  railway  station  which  is
 now  Boing  to  cater  the  extension  line  from
 Silchar  to  Jeribhan  and  Silchar  to  Lala

 (Bharabi)  which  needs  further  development
 the  work  will  start.  Unfortunately  tbis
 has  not  been  done.  This  became  an  issue

 during  my  elections  and  I  promised  to  the

 people  that  it  will  be  taken  up  with  the

 Railway  Ministry.  Till  now  nothing  bas
 been  done.  At  least  to  save  the  face  of
 the  Central  Government  some  uplifiment
 of  this  railway  station  concerning  passen-
 ger  amenities  be  taken  in  hand  because

 this  is  a  gateway  to  Mizoram,  Manipur  and

 Tripura,  It  needs  special  consideration,
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 There  is  another  small  thing.  There

 is  a  small  bridge  between  Salchapra-Badar-
 pur  and  there  isa  road  running  over  the

 railwary  line:  which  is  connected  by  a

 small  bridge  measuring  40  feet.  There  is

 no  railing  on  its  both:sides,  For  the  last

 five  years  I  have  been  writing  about  this.

 The  Railway  Ministry  says  that  it  is  the  duty
 of  the  State  Government  and  the  State
 Government  says  that  it  is  the  duty  of  the

 Railways.  Only  fifteen  days  back  one
 truck  came  down  in  the  railway  line  and
 the  railway  traffic  was  closed  for  15  hours.

 So,  I  request  if  it  is  the  duty  of  the  State
 Government  they  must  be  asked  to  do  it

 and  if  it  is  the  duty  of  the  Railway  Minis-

 try  they  should  take  it  up.  It  is  a  small

 thing  but  it  affects  the  good  name  of  the

 Railway  Ministry  as  well  as  the  State
 GovernMent.

 Lastly  ।  would  request  the  Railway
 Minister  that  from  Cachar  to  Tinpsukhia
 there  is  no  ditect  railway  connection.  If

 you  have  to  goto  Tinsukhia  you  have  to

 wait  for  10-12  hours  at  Lumding.  So,
 either  a  new  train  or  some  bogies  be

 attached  to  Barakvally  on  Cachar  Express
 80  that  passengers  can  travel  to  Tinsukhia
 without  aoy  transhipment,  This  is  a  smal]

 thing  but  will  facilitate  a  lot  the  passengers
 to  Dibrugarh  where  there  is  a  medical

 college  with  various  spec‘alised  treatment
 facilities.  Now  and  then  the  passengers
 go  there  for  treatment.  I  will  request  the

 Railway  Minister  to  look  into  this  partie
 cular  request,

 [Transla‘ion]

 *SHRI  SUDARSAN-  DAS  (Karim-
 ganj)  .  Mr.  Chairman  Sir,  I  know  that  the

 Supplementary  demands  for  grants  of  the

 Railways  for  1985-86  and  the  Railway
 Budget  for  1986-87  will  be  passed  by  this

 august  House  today.  But  Sir,  ।  regret
 to  say  that  the  Railway  Minister  is  811]

 along  igaoring  the  long  standing  demand  of
 the  people  of  the  border  district  of  Karim-

 *The  Speech  was  originally  delivered
 ja  Bengali.
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 ganj  and  Cachhar,  that  is  the  people
 inhabiting  the  Barakvally  at  the  Southern
 most  part  of  Assam,  for  an  alternative

 railway  line.  They  are  at  present  entircly
 dependent  on  the  existing  Lamding-Bader-
 pur  hill  Section  under  the  North  East
 Frontier  Railway.  Sir,  I  will  briefly  state
 in  this  august  house  the  logic  of  this  just
 and  valid  demand  of  the  people  of  that

 area.

 Sir,  not  only  the  Karimganj  and
 Cachhar  districts  alone,  but  Tripura,  Mizo-
 Tam  and  Manipur  States  are  also  solely
 dependent  on  this  Lamding-Badarpur  hil!
 Section.  This  hill  section  was  constructed
 abeut  90  years  ago.  After  40  years  of

 independence  this  raslway  system  is  al-
 most  in  shambles.  It  is  today  in  a  wretch-
 ed  condition.  We  feel  surprised  that

 railway  trains  are  still  running  on  this
 track.  Mr.  Chai-man  Sir,  as  I  have

 already  stated,  this  line  was  constructed
 about  90  years  back.  There  are  about
 100  bridges  on  this  line  both  big  and  small,
 The  condition  of  those  bridges  are  also
 very  miserable  today.  Furtbermore,  there
 are  about  36  tunnels  on  this  section.
 Every  tunnel)  has  developed  leakage.  The
 corcerned  engineers  have  expressed  the
 opinion  that  if  the  leakage  is  stopped  at
 one  place,  leakage  will  develop  at
 another  point.  Therefoie, -  during  the
 rains  if  one  tunnel  collapses  at  any  lime,
 the  entire  section  will  have  to  be  closed
 down  fot  a  long  period.  What  difficulties
 and  miserics  that  will  create  for  the  people
 of  Karimganj,  Kachbar,  Tripura,  Mizoram,
 Manipur  cic.  just  cannot  be  expressed  in
 words.  Onthe  one  hand  the  prices  of
 essential  commodities  of  daily  need  will

 sky-rocket  and  on  the  other  hand  the
 coming  in  and  going  out  of  al)  goods  in
 this  area  will  come  to  a_  standstill.  The
 movement  of  about  90  p.c,  of  the  goods  of
 this  entire  area  is  fully  dependent  on  this
 railway  line.  During  the  rainy  season
 there  are  frequent  landslides  and  this
 brings  the  running  of  trains  on  this  {ine  to
 halt.  Sometimes  it  has  been  seen  that
 trains  have  been  stranded  in  the  middie
 because  of  sudden  landslides.  Ju  thy



 443  Ras.  re:  Third  Report
 of  Rly,  Conventio.  Com.;
 र.  G.(Rlys)  1986-87,

 (Shri  Sudarsan  Das]

 Situation  the  plight  of  the  passengers  can
 well  be  imagined.  Not  only  that  Sir,  the

 importance  of  this  area  from  the  country’s
 defence  point  of  view  has  also  to  be  kept
 in  mind.  Apart  from  this  railway  line,  we
 have  one  road  connection  which  runs
 through  Meghalaya.  This  road  also  gets
 Closed  due  to  landslides  in  the  rainy
 season  on  account  of  excessive  rainfall.
 Only  yesterday  in  reply  to  my  Question
 the  Hon.  Defence  Minister  said,  I
 quote.

 ‘Landslides  on  the  national  high-
 way  occur  at  times  mainly  during  the
 monsoon  which  cause  road-blocks  and
 affect  vehicular  traffic  particularly  in

 Meghalaya,  Assam  and  Tripura.  How-
 ever  improvements  of  the  national

 highways  are  under  execition  by
 strengthening  the  road,  pavements,weak
 bridges.”

 This  is  the  condition  of  our  only  road
 link.  You  will  be  surprised  to  know  that
 there  is  no  road  link  with  the  Barak-

 valley  through  Assam.  Long  agO  one
 road  was  constructed  from  Lamding  to
 Silchar.  But  (ill  today  no  vehicular  traffic
 has  been  able  to  use  that  road.  We  have
 therefore  to  depend  heavily  on  this  railway
 hill  section.  Railways  have  not  yet
 entered  our  neighbouring  States  of  Mizo-
 ram  and  Manipur.  However  it  is  a  hopeful
 trend  that  the  Silchar-Jeribam  and
 Lalaghat—Bhatravi  toad  railway  line  has
 been  taken  up.  But  when  this  work  will
 be  completed  only  the  Hon.  Minister  will  be
 able  to  say.  When  the  lineis  completed,
 then  Mizoram  and  some  parts  of  Manipur
 will  be  connected  by  rail  for  the  first  time.
 After  these  two  lines  are  completed,  there
 wil]  be  much  greater  strain  on  the  bill

 section,  I  doubt  whether  it  will  be  able  to
 bear  this  additional  strain.

 The  demand  of  the  people  of  Tripura
 State  in  the  introduction  of  a  fast  express
 train  from  Dharmanagar  to  Calcutta  via
 Guwahati.  This  is  a  very  justified  demand
 because  the  Cachar  and  Barak  express
 9105  start  from  Silchar  and  the  passenger

 MARCH  43,  1986  Suppl.  b.  ८  (Rly,)  444.0
 1985-86  and  Demands
 for  Excess  Grants
 (Riys)  1983-84

 from  Tripura  have  to  stay  at  Karimganj
 for  a  day  to  catch  the  Barak  express  and
 Cachar  express  for  want  of  a  connecting
 train.  As  this  demand  is  highly  justified,
 ।  am  appealing  to  the  Hon.  Railway
 Minister  to  p.ovide  &n  exoress  train  from
 Dharmanagar  to  Gauhati  and  Calcutta,

 Mr.  Chairman  Sir,  the  passengers  from
 Hailakandi  also  face  the  same  difficulty.
 Hailakandiis  a  sub-divisionai  town  but
 there  is  no  direct  train  from  Hailakandi  to
 Silchar,  the  district  headquarters,  ।  request
 the  Hon.  Minister  to  provide  a  direct  train
 from  Hailakandi  to  Siichar.  Sir,  for  the
 paSsengers  from  Hailakandi,  Karimganj  and
 Tripura,  there  is  provision  of  one  3  tier
 reserved  Compartment  in  the  Cachar  and
 Barak  express  trains.  But  Sir,  it  is  very
 surprising  that  ten  days  in  a  month  this
 reserved  compartment  is  cancelled.  The
 Hon.  Minister  may  kindly  see  that  this  is
 not  so  cancelled  in  future.

 Sir,
 ।  cannot  help  mentioning  the

 pitiable  condition  of  the  Hailakandi  railway
 Station.

 At  Hailakandi  railway  station  there  are
 no  sheds,  no_  telephones,  the  passengers
 have  110  place  to  sit,  and  there  are  no
 drinking  water  facilities.  In  fact  there  are
 no  facilities  at  all  for  the  passengers.  The
 Hon.  Minister  may  kindly  see  to  amelio-
 rate  these  hardiships.  Santosh  Babu
 demanded  a  short  while  ago  that  an  ex-
 press  train  may  be  provided  upto  Tinsu-
 khia.  ।  also  support  that  demand.

 I  will  mention  about  one  more  point
 Sir,  ।  request  that  an  overbridge  may  be
 provided  at  the  crossing  on  the  national
 highway  near  Karimganj  rai!way  station,
 With  that  Sir,  I  conclude.

 *SHRI  C.K.  KUPPUSWAMY

 (Coimbatore) :  Mr.  Chairman,  Sir,  at  the
 outset  I  extend  my  wholehearted  support
 to  the  Demands  for  Grants  of  the  Railways
 for  1986-87.

 *The  Speech  was  originally  delivered  in
 Tamil,
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 I  am  Personnally  grateful  to  the  Trans-

 port  M'nister  for  having  acceded  to  the

 genuine  demands  that  ।  had  raised  last

 year  in  my  speech  on  the  Railway  Budget.

 The  long-standing  demand  of  the  people  of

 Coimbatore  for  an  overbridge  at  North

 Coimbatore  has  been  met  by  approving

 this  project  at  a  cost  of  Rs.  35  lakhs  and

 by  providing  Rs.  13  lakhs  in  1986-87

 Budget  itself  for  starting  the  work,  The

 people  of  Coimbatore  are  beholden  to  the

 Railway  Minister.  Similarly,  our  Railway

 ‘Minister  has  remodelled  the  Railway

 Stations  at  Udhagamanda!lam,  Wellingdon

 and  Aravangadu  by  spending  Rs.  23  lakhs

 for  this  purpose.  The  Railway  Minister

 has  also  earned  the  gratitude  of  the  people

 of  Coimbatore  by  widening  the  railway

 crossing  at  Ondipudur  by  spending  Rs.

 2.80  lakhs.  Iam  _  personally  grateful  to

 him  for  implementing  these  projects  which

 have  been  demanded  by  the  people  for

 several  years.

 I  would  take  this  opportunity  to

 demand  that  another  Jong-standing  demand

 of  an  over-biidge  at  Tiruppur  junction

 should  be  implemented  without  further

 delay.  Tiruppur  is  internationally  known

 for  the  hosiery  industry,  Tiruppur  station

 building  also  requires  re-modelling.

 Sir,  our  Transport  Minister,  Shri  Bansi

 Lal  is  a  gceat  devotee  of  Lord  Shiva.  I

 would  like  to  tell  him  that  Palani  ian  Tamil

 Nadu  is  the  abode  of  Lord  Kartikeya,  the

 son  of  Lord  Shiva.  This  holy  place  is

 visited  by  lakhs  and  lakhs  of  people  from

 Coimbatore.  I  suggest  that  the  railway

 line  between  Coimbatore  and  Palani  should

 be  electrified  and  electric  trains  should  be

 run.  Our  Transport  Minister  by  doing

 this  will  get  the  blessings  of  Lord  Karti-

 keya.

 Similarly,  Erode,  Coimbatore  and

 Tiruppur  are  the  three  internationally

 recognised  Textile  towns—Coimbatore

 having  more  more  than  100  textile  mills,

 Tiruppur  having  hundreds  of  hosiery  units

 and  Erode  for  growing  cotton  610.

 These  three  towns  should  be  connected  by

 Clectric  track -०  that  movement  of  peopel
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 and  goods  can  be  quicker  and  easier  than

 at  present  now.

 Sir,  before  I  conclude  I  would  say  that

 adequate  number  of  wagons  are  not  suppli-
 ed  to  Coimbatore  and  Tiruppur.  This
 causes  delay  in  the  export  of  finished  goods
 and  also  in  the  arrival  of  8661  and  iron
 for  hundreds  of  Foundries  in  Coimbatore.
 I  demand  that  the  wagon  supply  position
 to  Coimbatore  and  Tiruppur  should  be

 improved  and  there  should  not  be  any
 delay  in  allocation  of  wagons.

 The  Jayanti-Janata  Express  from  Delhi
 downwards  should  be  halted  at  Coimba-
 tore.  The  Kerala-Karnataka  Express
 should  also  be  given  a  halt  in  its  onward
 and  downward  journey  at  Tiruppur.  With
 these  words  I  conclude  my  speech.

 SHRI  BANWARI  LAL  BAIRWA
 (Tonk)  :  Mr.  Chairman,  Sir,  at  the  outset
 I  congratulate  the  bon.  Railway  Minister
 for  presenting  a  balanced  Budget.  It  is
 an  ample  testimony  of  his  abilittes.  In

 spite  of  the  disturbances  in  the  country,
 both  the  goods  and  passenger  traffic  have

 registered  an  appreciable  increase.  The

 Railways  have  earned  more  revenues  than
 was  expected  in  the  Budget  estimates.  This
 is  certainly  commendable.

 The  Railway  Minister,  through  his

 mighty  efforts,  has  been  able  to  secure  a

 provision  for  Rs.  12,334  crores  for  the
 Seventh  Five  Year  Plan  period  for  railways,
 Out  of  that  Rs,  2,050  crores  have  been

 provided  for  this  year’s  Rallway  Budget.
 It  is  highly  commendable,  I  feel  that  the
 Railway  network  should  be  further  exten-
 ded.

 All  the  hon.  Members  who  will  speak
 today,  will  make  a  demand  either  for  the
 extension  of  railway  line  in  their  area  or
 renovation  of  the  railway  track  or  conver-
 sion  of  existing  railway  line  into  broad-

 gauge.  The  funds  allocated  for  this  are
 not  adequate  and,  therefore,  there

 is  need
 to  provide  more  funds,
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 T  would  like  to  say  a  few  words  about

 Rejasthan,.  The  share  of  Rajasthan  is
 5,614  kms  of  railway  line,  But  while

 computing  this  share  that  portion  of  the

 railway  track  between  Delhi  and  Bombay
 which  passes  through  Rajasthan  should  not
 be  included  and  similarly  the  portion  of
 the  fTailway  line  between  Delhi  and
 Ahmedabad  which  passes  through  Rajas-
 than.

 Rajasthan  isa  backward  State.  Spe-
 cia)  sttention  needs  to  be  paid  to  it  in  view

 of  its  geographical!  location.  Tonk  area  ७

 particularly  backward.  It  has  not  been

 linked  with  a  railway  line.  ।  am_  trying
 my  level  best  in  this  regard.  The  hon.

 Minister  was  kind  enough  to  conduct  a

 survey  of  the  railway  Jine  last  year  but  it

 has  not  been  completed  so  far.  The

 survey  should  be  completed  at  the  earliest

 and  the  railway  line  sanctioned.  All  the

 State  Capitals  are  connected  by  broad-

 gauge  line  whereas  Jaipur  is  the  only  State

 Capital  which  is  not.  This  should  be  given
 a  serious  thought.  If  you  like,  Delhi-

 Ahmedabad  line  can  be  converted  into

 broad  gauge.  If  this  is  not  possible,  it

 wou'd  be  better  if  the  railway  line  between

 Sawai  Madhopur  and  Jaipur  is  converted

 into  broadgauge.  Sawai  Madhopur  is

 very  near  Jaipur.

 Our  area  is  predominantly  inhabited

 by  people  belodging  to  minorities,  Adiva-

 sis  and  the  Scheduled  Castes.  The  area

 will  not  develop  till  it  is  connected  with  a

 railway  line.

 There  is  a  railway  line  between  Jaipur-

 Toda  Raisingh.  During  the  regime  of

 Janata  Party,  one  train  plying  on  this

 route  was  withdrawn.  Earlier,  one  train

 used  to  ply  in  the  morning  and  the  other

 in  the  svening.  The  morning  train  leaves

 Toda  Raisingh  at  +  AM  and  arrives  in

 Jaipur  at  10  AM.  Those  who  have  to

 catch  the  morning  train  at  Toda  Raisingh,
 have  to  wake  up  at  3  AM  and  during

 winter  it  is  aa  uphil  task  to  wake  up  at

 3  AM.  It  would  be  better  if  the  train

 timing  is  shifted  to6  AM.  Besides,  the
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 trains  in  our  atea  are  slow-moving  and
 take  a  lot  of  time  in  reaching  their
 destinations.  That  is  why  nobody  likes  to
 travel  by  train.  The  train  running  between
 Jaipur  and  Toda  Raisingh  takes  6  hours  to
 cover  a  distance  of  119  kms,  It  takes
 unduly  long  time  and,  therefore,  there  is
 need  to  reduce  the  journey  time.  New
 coaches  and  engine  should  be  provided  for
 the  train  running  on  this  route.

 Digi  is  a  religious  place  on  Jaipur-
 Soda  Raisingh  route.  There  are  only  four
 coaches  and  (hat  too  second  class  in  the
 training  on  this  route.  I,  therefore,
 suggest  to  convert  two  of  its  coaches  to  ।
 class  so  that  affluent  people  may  also
 travel.  You  may  introduce  this  system  for
 6  months  on  triai  basis.  It  will  certainly
 bring  more  revenue  and  also  benefit  the
 people.  A  survey  was  conducted  to  lay
 a  railway  line  between  Jaipur  and  Nathd-
 wara  via  Toda  Raisingh.  I  believe  that
 survey  has  been  completed.  If  this
 railway  line  is  further  extended,  it  will  not
 only  remove  the  backwardness  of  the  area
 but  also  bring  in  additional  revenue.  ह,
 therefore,  urge  the  Government  to  extend
 it  to  Nathdwara.

 With  these  words,  I  thank  you.

 SHRI  R.S.  KHIRHAR  (Sitamarhi)  :
 Mr.  Chairman,  Sir,  I  rise  to  support  the
 Demands  for  Grants  of  Railways  which  are
 being  discussed  in  the  House.  The  Railway
 Budget  has  been  welcomed  and  praised  be-
 cause  it  has  paid  special  attention  to  youth
 and  work  ing  class,  Many  hon.  Members  have
 presented  demands  relating  to  their  areas
 and  I  would  like  to  follow  suit.

 I  belong  to  Sitamarhi  in  North  Bihar,
 which  is  on  Indo-Nepal  border  and  it  is
 not  only  the  birthplace  of  mother  ‘Sita’
 but  also  a  source  of  inspiration  for  the
 Hindu  culture  since  times  immemorial.  It
 is  a  famous  religious  place.  People  from
 far  and  wide  come  here  to  offer  prayers.
 It  takes  more  than  24  hours  to  travela
 distance  of  80  kms  between  the  Capital  of

 Bibar,  Patna  and  Sitamarhi,  Similarly,  {¢
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 takes  at  least  12  hours  to  cover  a  distance
 of  33  miles  between  Muzaffarpur  and

 Sitamarhi.  There  has  been  a  long-standing
 demand  for  a  railway  line  betweea  Muza-

 ffarpur  and  Sitamarhi  and  the  former

 हाथ8]  Minister  late  Shri  Lalit  Narain

 Mishra  had  issued  orders  to  conduct  थ  sur-

 vey  of  this  route  and  had  assured  that  the

 work  would  be  soon  completed.  Bat  I  am

 distressed  to  say  that  in  spite  of  drawing
 the  attention  of  the  Government  repeatedly,
 nothing  has  been  cone  in  this  regard.  I,
 therefore,  urge  the  Government  to  pay

 special  attention  to  the  area  in  view  of  its.

 religious  and  strategic  importance.  Last

 September,  the  Nepalese  Government

 constructed  8  national  highway  right  upto
 the  border  and  at  that  time  the  MPs  of
 border  arcas  had  mooted  a  proposal  that

 in  view  of  Nepalese  Government  streng-

 thening  its  security,  our  Government  should

 also  pay  special  attention  in  this  regard.
 In  this  connection  there  was  a  demand  to

 connect  Muzaffarpur  with  Sitamarhi  by
 rail  and  convert  the  Darbhanga—Narkatia-

 gapj  railway  line  into  broad  gauge.  But

 no  provision  has  been  made  for  this  in  the

 currens  budget.  The  Railway  Minister  is

 present  here  and  I  would,  therefore,  urge
 him  to  pay  special  attention  to  these

 demands

 country  and  religious  sentiments  of  the

 people.  Besides,  I  would  request  the  rail-

 way  department  to  construct  a  bridge  at

 Chitauni  which  is  on  the  border  of  Bihar

 and  U.P.  This  would  reduce  the  distance

 upto  Delhi  by  half.  The  foundation-stone
 of  this  bridge  was  laid  by  late  Prime

 Minister  Shrimati  Indira  Gandhi  but  it

 seems  that  the  Railway  has  foregotten  her

 name.  It  is  indifferent  towards  construct-

 ing  such  an  important  bridge  which

 connects  two  States.  I,  therefore,  request
 the  hon,  Minister  to  pay  attention  in  this

 direction  so  that  the  bridge  is  constructed

 without  further  delay.

 Besides,  ।  ddmand  to  reconstruct  the

 Bhoopathisabi—Nirmali  railway  line  which
 was  washed  away  by  Kosi  river  and  construct
 the  above-mentioned  bridge  and  convert

 the  Darbhanga—Narkatiaganj  narrow

 gAuge  line  into  broad  gauge,

 in  view  of  the  security  of  the
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 With  these  demands,  I

 Railway  Budget.
 support  the.

 [English]

 SHRI  ATA-UR  RAHMAN  (Barapet) :
 Mr.  Chairman,  when  I  spoke  in  fhe  Rail-
 way  Budget  last  time  I  got  only  five  or

 six: minutes.
 ||

 MR.  .CHAIRMAN  :  So,  you  have:

 already  spoken  on  the  Railway  Budget!  1

 SHRI  ATA-UR  RAHMAN :  I  was  not  |

 given  sufficient  time,  I  left  outa
 very

 important  point.

 MR.  CHAIRMAN  :  You  have  got  four
 minutes  time  please.  Please  do  not  waste

 your  time.

 AN  HON.  MEMBER:  He  is  -  new
 Member.  Let  him  speak,  Sir.

 SHRI  ATA-UR  RAHMAN :  Is  will
 raise  only  one  issue  and  the  issue  is  no
 eonfined  to  Assam,  my  region.  This  is
 almost  an  all-India  issue  which  is  meant  to
 set  right  the  existing  state  of  affairs  of

 indiscipline,  dirt  and  fifth  on  the  over
 crowded  railway  plaiforms.  Setting  things
 right  on  the  railway  platforms  will  not  cost
 anything.  It  would  be  on  no  cost  basis.
 That  is  why  the  suggestion  that  I  will  be
 giving  will  not  cost  the  Gove:nment  any-
 thing.

 The  Railway  Station  Masters  all  over
 India  particularly  the  big  railway  stations
 should  be  congratulated  for  converting
 tailway  platforms  into  dormitories  0
 travellers.  We  have  seen  the  conglemora.
 tion  of  beggars,  lepers  criminals  and  the
 way  they  have  made  the  railway  plaiforms
 their  homes.  I  thought  that  this  is  a  sub.
 ject  which  is  not  only  concerns  Assam  but  it
 also  concerns  al]  the  travelling  public  in
 India.

 The  reply  that  would  be  given  by  the

 Railway  administration  would  be  that

 “Yes,  we  have  our  railway  platform
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 tickets.  Nobody  is  allowed  to  80  on  to

 the  railway  platform  but  as  all  of  you

 know,  that  rule  is  followed  more  in  breach

 than  in  actual  practice.  ।  will  suggest  8

 very  verv  simple  suggestion.  ।  do  not

 know  whether  it  will  attract  the  attention

 of  the  public  and  the  Railway  administra-

 tion  and  Rai!way  Minister.  We  have

 seen  that  when  we  travel  by  air  there  is  मे

 particular  point  at  the  airports  beyond

 which  the  travellers  and  the  commuters

 are  not  allowed  to  go.  Similarly  if  we

 introduce  a  sys‘em  of  segragating  the  genu-

 ine  railway  passengers  from  the  people  who

 go  to  sce  them  off  or  receive  them,  and  if

 we  keep  the  begga's  and  lepars  and  non-
 -

 travellers  and  away  and  allow  the  passed-

 gers  only  on  the  railway  platform,  then  |  ह

 think  a  fot  of  improvement  can  be  brought

 about.  The  solution  lies  in  providing

 adiustable  partition  Jength-wise  on  the

 platform  itsclf;  so  that  those  who  are  not

 travelling  cannot  go  very  near  the  train

 and  they  do  not  black  space  with  their

 luggage  and  things.  This  is  the  problem

 everywhere  on  railway  platforms.  This

 solution  wil]  not  cause  the  rallway  much

 money.  1  would  request  the  Railway

 Minister  to  have  थ  look  at  this  and  make

 travelling  easier.

 [Trans!ation]

 SHR{  D.L.  BAITHA  (Araria)  :  Mr.

 Chairman,  Sir,  at  the  outset,  I  would  like

 to  corgratulate  the  hon.  Transport  Minis-

 ter  for  presentiag  a  good  Budget  and  also

 improving  the  working  of  Railways  during

 his  tenure.  Ido  not  want  to  repeat  that

 there  has  been  improvement  in  punctuality

 and  working  of  railwaymen  as  well.  The

 Transport  Minister  has  managed  to

 improve  the  working  of  Railway  and  there-

 by  removed  the  apprehension  in  the  micds

 of  people  that  the  working  of  Railways  can

 Since  he  has  taken  over

 the  charge,  there  has  been  continuous

 improvement  in  the  Railways.  This  satis-

 factory  improvement  is  an  ample  testimony

 of  his  abilities,  and  I  wish  him  God  speed

 io  his  future  efforts  in  this  regard.
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 I  would  like  to  draw  his  attention  to

 two  or  three  points.  I  congratulate  him

 for  conversion  of  Delhi-Katihar  and

 Katihar  Guwahati  sections  into  broad

 gauge  which  indeed  is  a  gigantic  task.  You

 have  introduced  a  new  train  on  that  route.

 It  is  not  Rajdhani  Express  but  it  is  a  type
 of  Rajdhani  Express.  Shri  Sontosh  Mohan

 Dev  has  just  said  that  the  suffix  ‘*typeਂ
 will  now  be  removed  and  it  will  become

 full-fledged  Rajdhani  Express.  It  isa  big
 task.  Besides,  we  want  that  Nepal  should
 be  linked  with  Delhi  through  broad  gauge.
 The  railway  line  from  Delhi  to  Katihar  has

 been  converted  into  broad  gauge  and

 similarly  from  Katihar  to  Calcutta  Port
 which  is  the  gateway  for  Nepal.  But  the

 railway  line  between  Jogbani,  which  is

 gateway  to  Nepal,  and  Katihar—~a  smail
 distance—has  not  been  converted  into
 broad  gauge  so  far.  ।  would  request  the
 Government  to  pay  attention  towards  this
 in  view  of  its  policies  that,  with  a  view  to

 providing  infrastructure  in  backwerd  areas,
 the  policy  of  economically  viable  railway
 lines  will  not  be  followed.  Besides,  to
 mect  the  long-standing  demand  of  Nepal
 to  provide  an  access  to  Calcutta  Port,  this
 small  strip  between  Jogbani  and  Katihar
 should  also  be  converted  into  broad  gauge.

 17,00  hrs.

 One  thing  to  which  many  hon.  Mem-
 bers  have  drawn  attention  is  the  absence  of

 railway  bridges  at  Chitauni  Bagaha.  Simi-

 larly  there  is  ०  need  for  constructing  a

 bridge  on  Kosi  river  at  Apathyali  on  one
 side  of  the  river  Nirmali  on  the  other.  The

 span  of  the  proposed  bridge  is  only  13
 metres.  In  the  absence  of  the  bridge,  the

 people  have  to  cover  a  distance  of  300
 kms  to  reach  the  areas  on  cither  side  of  the
 river.  The  construction  of  this  bridge,  for
 which  a  svrvey  has  already  been  conducted
 would  eliminate  the  circnitious  10916,  Al-
 though  it  has  been  said  in  the  survey  rep-
 ort  that  it  would  result  in  loss,  we
 have  to  see  whether  on  the  whole  the  Rafl-
 ways  will  benefit  from  it  or  not  and  what
 are  its  long-term  effects.  If  we  view  it
 from  this  angle  we  shall  find  that  it  wit
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 ptove  economical,  Therefore,  these  things

 miy  also  be  taken  into  consideration.  Just

 now,  you  have  said  that  a  new  train  from

 Katihar  to  Barauni  is  being  introduced.  Io

 this  regard,  I  wou'd  like  to  request  that

 the  proposed  train  may  be  extended  upto

 Patna  as  Patna  is  the  capital  of  Bihar  and

 there  is  shortage  of  trains  from  Patna  to

 northero  Bihar.  If  this  train  is  ¢xtended

 upto  Patna,  it  will  reduce  the  difficulties  of

 the  people  traveling  from  Patna  to  north-

 ern  Bihar.  Capital  Express  was  inaugura-

 ted  by  our  late  Prime  Minister  Mrs.

 Indira  Gandhi.  The  people  had  high  hopes

 about  its  punctuality,  proper  running  and

 neat  and  clean  compartments.  This  train

 starts  from  Patna  in  time  but  it  is  not  une

 derstood  why  it  does  not  reach  Katihar  in

 time.

 17,02  hrs.

 [SHRI  SHARAD  DIGHE  ia  the

 Caair.]

 Its  compartments  are  so  dilapidated
 that  it  is  not  understood  why  they  are  not

 repaired.  I  would  request  to  pay  atten-

 tion  towazds  their  repair  and  proper  maint-

 enance.  Some  trains  have  diesel  ०  gines
 and  althougb  the  number  of  crew,  i.e.,
 Griver,  attendants  etc.  in  such  trains  is  the

 same  as  in  other  trains,  yet  instead  of  ten

 compartments  ०  ch  type  of  trai.  has  only
 four  or  five  compartments.  Therefore,
 because  of  the  paucity  of  space  in  the

 compartments,  the  passengers  travel  on  the

 roofs.  Many  times  passengers  are  left

 stranded  for  want  of  space,  but  the  expen-
 diture  incurred  by  railways  on  running  that

 train  is  full.  When  metre  gauge  lines

 were  converted  into  Broad  gauge  by  you,
 the  numbers  of  metre  gauge  trains  must

 have  been  reduced  and  compartments  be-

 come  surplus.  Even  if  these  compartments
 are  in  dilapidated  condition,  you  may
 attach  them  to  such  diesel  trains.  It  is

 Necessary  to  pay  attention  towards  this  as

 running  the  (rains  with  less  number  of  com-

 partments  is  not  economical.

 Qne  more  thing  |  want  toeay.  The
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 entire  requirement  of  railway  sparc-parts
 and  other  material  is  purchased  from  only
 big  factories  and  industries.  Small  scale
 industries  also  manufacture  such  material
 and  as  per  government’s  policy,  they  should
 also  be  encouraged.  On  a  few  ocasions,  I
 noticed  as  a  Chairman  of  R.C.C,,  and  if

 you  want  Ican  furnish  the  details,  that
 thers  are  some  companies,  which  do  not

 produce  anvthing,  they  have  no  factories  of
 their  own,  but  they  have  registered  theme
 selves  with  you.  They  just  purchase  the
 meterial  from  the  market,  supply  it  1०  the
 railways  and  earn  profit.  ह  would  like  to
 know  why  you  do  not  purchase  directly
 from  the  producers.  Today,  in  every  field,
 these  middle  men  are  being  avoided,  then
 why  are  they  being  encouraged  in  the  Rail-
 ways?  The  matter  should  be  locked  into.
 I  have  some  information  about  it  and  shall
 furnish  it  to  you.  One  more  thing  I  would
 like  to  say  is  that  there  is  a  lot  of  impro-
 vement  in  railway  catering,  and  your  work-
 ing.

 Now-a-days,  there  is  talk  of  the  intro-
 duction  of  double-decker  trains  to  cope
 with  the  rush  of  passengers  wherever  the
 need  will  be.  But  if  you  seen  in  North
 Bihar,  double-decker  trains  are  already
 there  because  for  want  of  the  space  in  the

 compartments,  people  travel  on  the  roofs.
 It  is  also  seen  now-a-days  that  if  not  half,
 at  least  one  third  of  the  total  Railway
 Budget  is  spent  on  the  expansion  of  railway
 in  four  big  cities,  i.e.,  Calcutta,  Bombay,
 Delhi  and  Madras.  These  four  metropoli-

 tan  cities  have  formed  a  sort  of  rectangle.
 Previously  it  was  also  suggested,  and  the

 Railways  had  taken  it  into  consideration,
 that  a  separate  Railway  department  should
 be  made  to  look  after  the  railways  in  these
 four  big  cities.  A  separate  Budget  allot-
 ment  should  be  made  to  this  department
 so  the  rest  of  the  Budget  could  be  spent
 for  railway  development  in  other  parts  of
 the  country.  The  railway  in  these  big  cities
 is  being  developed  at  the  cost  of  the  rest
 of  the  country  which  is  very  painful.  J

 hope  tbat  you  will  pay  atrention  towards
 these  points  during  your  tenure,  Because,
 the  bell  is  being  rung  again  and  again,  हैं
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 conclude  here  and  thank  you  and  hope  that

 Railway  functioning  will  improve  during

 your  tenure  and  this  trend  will  conti-

 nue.

 SHRI  K  D.  SULTANPURI  (Simla)  :

 Mr.  Chairman,  S'r,  in  the  first  instance  I

 would  like  to  thank  the  Railway  Minister

 for  presenting  a  balanced  Railway  Budget.

 Hon.  members  have  expressed  their  differ-

 ent  views  onthe  Budget.  I  come  from

 Himachal  Pradesh  and  Simlais  my  consti-

 tuency.  ।  have  seen  in  the  past  that

 whenever  some  Railway  Minister  talked

 about  new  railway  lines  in  Himachal  Pra-

 desh,  for  instance  Shri  Kamlapati  Tripathi,

 the  then  Railway  Minister,  he  gave  an

 assurance  in  his  speech  that  in  Himachal,

 new  railway  lines  would  be  laid  from

 Jagadari  to  Paonta  Saheb  and  from  Kalka

 to  Paruanu  and  that  survey  to  this  effect

 had  already  been  made.  Thcreafter,  we

 conveyed  this  good  news  to  our  people,  but

 till  today  no  work  has  been  started.  I

 would,  therefore,  like  to  appeal  to  hon.

 Minister  that  at  least  out  new  line  must  be

 laid  in  that  area  because  Nalagarh,  Parw-

 anv  and  Paonta  Saheb  areindustrial  areas.

 If  you  provide  railway  line  even  at  one

 place,  the  people  wil]  benefit  a  lot.

 A  proposal  has  also  been  sent  by

 Himachal  Pradesh  Government  to  the

 Railway  Ministry  for  layiog  of  Railway
 track  from  Nangal  to  Rampur.  It  is  nece-

 ssary,  because  all  hydro  electric  projects

 which  have  been  completed  or  are  on-going

 aremostly  in  the  interior  of  Himachal

 anditis  very  difficult  to  carry  heavy

 machinery  there.  The  provision  of  this

 railway  Jine  will  ease  the  matter  to  a  very
 large  extent.  The  State  Government  has  even

 agreed  to  bear  the  survey-expenses  and

 payment  of  compensation  for  the  land  80-

 quired  for  this  purpose.  Therefore,  I  urge
 the  hon.  Minister  that  an  immediate  arran-

 gement  shou'd  be  made  by  the  Railway
 Administration  to  lay  a  railway  track  from

 Nangal  to  Rampur  via  Bilaspur.  Our

 State  also  has  border  with  China.  This

 line  would  be  very  useful  to  carry  goods

 to  the  interiors  of  the  State  and  would
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 also  facilitate  transportation  of  heavy
 machinery  for  the  construction  of  various
 proposed  dams.

 I  had  said  it  ic  this  House  many  times
 before  that  a  railway  track  was  already
 there  from  Ropar  to  Nalagarh  in  1926.
 This  railway  track  was  built  by  the  British-
 ers  and  trains  were  being  run  on  it.  In

 1932,  that  line  wis  dismantled  but  the
 bare  track  still  exists.  This  line  was  laid
 to  transport  tbe  s'ones  from  Nalagarh,  tbe
 then  princely  state  aod  to  supply  it  to

 various  towns  upto  Patiala.  Later  on

 Praja  Mandal  movement  was  started  again-
 st  these  Rulers  and  this  was  the  reason
 that  this  railway  line  was  dismantled.  Io

 this  connection  I  had  received  a  reply  from
 the  then  Railway  Minister  Shri  Kamla  Pati

 Tripathi  that  as  the  said  railway  track  was

 dismantled  as  long  ago  as  1925  he  could

 not  take  any  action  inthe  matter.  I  shall

 again  request  that  a  survey  may  be  condu-
 cted  in  this  respect  and  an  estimate  drawn.
 If  this  track  is  laid,  the  people  of  Himach-

 al  will  be  much  benefited.

 The  members  of  Parliament  from  our
 Side  make  only  the  speeches  here  but  the
 Opposition  members  are  most  practical.
 When  they  were  in  power.  they  adjusted
 their  own  people  by  making  encroachments.
 1  cite  an  example.  In  my  area,  while  go-
 ing  from  Kaika  to  Simla,  one  will  find  that
 the  Jand  is  entirely  allotted  to  B.J.P.
 people  for  constructing  shops.  You  can

 enquire  into  the  matter,  No  allotment  of
 land  for  building  shops  has  been  made  to
 the  poor.

 In  our  bill  area,  the  trees  along  the
 railway  track  have  been  applied  deep  cuts
 with  a  view  tocollecting  resin.  The  roots
 of  these  frees  go  deep  into  the  railway
 track.  This  practice  should  be  stopped  so
 that  the  trees  andthe  railway  track  could
 be  protected.  Inthe  case  of  encroach-
 ment  of  land,  Officers  are  also  involved.  I]
 hope  that  our  hon.  Minister  will  pay  atten-
 tion  towards  it  because  whenever  he  takes
 up  apy  work  in  hand,  he  carries  out  comp-
 Jete  Post-mortam,
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 Our  problem  is  thatthe  land  allotted

 on  lease  by  the  Railway  to  the  poor  peop-

 le,  has  not  been  actually  allotted  to  them.

 You  please  look  into  the  matter  how  these

 fich  peoples  have  grabbed  that  land  for

 constructing  their  shops,  They  have  got

 20  shops  but  they  have  occupied  the  rail-

 way  land  in  an  authorised  way.  Those

 officers,  who  hive  leased  out  the  land

 should  be  punished.  40  enquiry

 should  be  conducted  into  al!  these  affa-

 irs.

 As  Shri  Baitha  Saheb  has  said,  all  the

 purchases  of  small  items  for  the  railways

 should  te  made  through  the  small!  scale

 industries.  The  Nahan  factory,  which  is

 located  in  our  area  and  which  used  to  sup-

 ply  items  to  railways,  is  lying  sick.  All

 the  public  undertakings  are  lying  sick  b2-

 cause  most  of  the  time,  the  workers  rem.

 ain  on  strike  and  do  not  work.  I  would

 like  to  submit  that  the  railways  at  least

 should  restore  the  practice  of  making  pur-

 chase  from  the  factories  which  are  public

 undertakings  80  that  the  factory  at  Nabhan

 which  is  very  old,  could  run  again.

 1  hope  you  wil!  continue  to  improve
 the  functioning  of  railways  and  bring  about

 tremendous  change  in  its  working  so  that

 there  is  a  fresh  awakening  in  the  country.
 1  hope  railway  department  will  make  pro-

 gress  under  ycur  and  Shri  Scindia  Sahib’s

 guidance  and  any  shortcoming  i  its  work-

 ing.  will  be  removed.

 With  these  words,  I  convey  my  congra-

 tulations  to  you.

 SHRI  PRABHAT  KUMAR  MISHRA

 (Janjgir)  :  Mr.  Chairman,  Sir,  ।  congratue
 Jate  the  hon.  Railway  Minister  for  the

 achievements  made  by  the  Indian  Railway
 and  support  the  Demand  for  Grants  for

 1986-87,

 Railways  play  an  important  role  for  the
 national  integration  and  development.  I
 hail  from  Bilaspur  district  of  Madhya  Pra-
 desh.  This  district  constitutes  tne  biggest
 8tea  Of  the  State  and  is  the  biggest  division
 Of  the  Railway  Zone,
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 You  wil!  be  surprised  to  know  that  the
 track-utilisation  in  the  Bilaspur  division  is
 the  highest  in  the  World.  The  Bilaspur
 division  has  contributed  45  per  cent  of  the
 total  reverue  to  the  Zonal  railway  last

 year.  This  division  contributes  one  fourth
 of  the  total  income  of  the  railways  in  the

 country.  This  region  is  a  big  one  where

 coal,  power  and  water  are  found  in  abun-
 dance.  The  N.T.P.C.  and  Korba  are  loca-
 ted  in  our  region.  Despite  all  these

 things,  this  area  is  backward  So  far  as  the

 railway  facilitiesare  concerned.  It  seems
 that  Madk¥a  Pradesh  has  got  the  railway
 lines  because  it  falls  enroute  from  Bombay
 to  Calcutta  or  Delhi  to  Madras.  Of  cour-
 Sse  some  trains  have  been  introduced  which
 show  that  some  altention  js  being  paid
 towards  Madhya  Pradesh.  But  the  nume
 ber  of  trains  is  less  from  the  point  of  view
 of  its  area,  its  development  and  the
 minerals  which  are  in  abundance  there.

 Sarguja  is  the  second  biggest  district  of
 India  from  the  point  of  view  of  population.

 Ambikapur  is  its  headquarter.  It  should  be
 linked  by  train.

 Bilsapur  station  was  constructed  in

 1890.  There  has  been  no  change  in  its

 condition  since  then.  It  should  be  impro-
 ved.  Survey  for  sailway  line  from  Bilaspur
 to  Mandia  was  conducted  in  1940  but  no
 consrruction  work  was  taken  up.  If  broad

 gauge  line  cannot  be  provided,  then,  at

 least,  metre  gauge  line  should  be  provided
 The  railway  line  is  important  from  the.

 point  of  mMulitary  movement  also.  So
 work  on  that  line  should  be  started
 soon.

 So  far  as  the  diesel  and  electric  trains
 are  concerned,  tbe  electrictrain  if  econo-
 mica]  than  the  dicse)  train.  Bilaspur  divi-
 sion  has  sufficient  powcr,  The  N.T.P.C.

 there  produces  sufficient  quantity  of  power.
 An  electric  train  should  be  run  from  Bilas-

 pur  to  Korba.  This  (rain  will  run  from

 the  mines  area  to  the  Bilaspur  headqu  irter

 for  the  benefit  of  the  miners,

 Shabdol  Shuttle  which  runs
 between .
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 Bilaspur  and  Shahdol  should  be  extended

 to  Korba.  Trains  going  towards  South

 should be  run  through  Raipur.  Facilities
 should  be  provided  in  Kalinga  and  Utkal

 Express  trains  which  link  Delhi  with  Har-

 yana,  U.P.,  Madhya  Pradesh  and  Orissa.

 ‘Members  of  Parliament  also  travel  ऑ  this

 train.  Firet  class  and  A.C.C.  coaches

 sbould  be  attached  to  these  trains.  If

 these  trains  are  converted  into  super  fast

 trains,  they  will  take  less  time  in  reaching
 their  destinations,  Chhattisgarh,  Express
 should  be  started  from  Raigarh  so  that  it

 may  cover  the  whole  of  Chhattisgarh  area,

 There  is  need  for  the  expansion  of

 Korba  railway  station,  Champa  is  the

 railway  headquarter  of  Korba,  The  quota
 for  reservation  1०  trains  like  Bombay—

 Howarh  or  Utkal  er  Kalinga  Express  runn-

 ing  from  this  station  should  be  increased

 as  tbe  number  of  passengers  travelling  from

 this  place  is  quite  high.  The  halt  station

 between  Champa  and  Korba  should  be

 made  a  full-fledged  station,  and  all  the,

 trains  should  stop  there  so  that  items  of

 daily  use  are  made  available  at  cheap  rates

 in  Korba.

 Special  attention  should  also  be  paid

 towards  railway-crossing  and  over-bridges.
 in  Jairamnagar  of  the  South-eastern  rail-

 way,  the  students  of  primary  and  middle

 schools  have  to  cross  railway  lines  for

 reaching  their  schools.  1  have  been  draw-

 ing  the  attention  of  the  regional  office  to-

 wards  it  countinuously  but  no  action  bas

 been  taken  so  far.

 The  agencies  like  booking  agencies  and

 other  agencies  of  the  Railway  should

 be  allotted  to  unemployed  graduates  and

 women.

 Housing  is  a  great  problem  before  the

 railway  employees.  Proper  attention

 should  be  paid  towards  it.  Just  as  at

 other  places  where  housing  problem  is

 being  solved  through  Housing  Cooperative

 Societies,  the  housing  problem  of  the  rail-

 way  employees  should  also  be  solved  by

 forming  cooperative  societies  at  places

 having  divisional  offices.

 MARCH  13,  1986
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 As  regards  corruption,  I  would  tell
 how  loss  is  caused  to  Railways.  At  Kotami
 Sonar  railway  station  in  our  area,  dates
 are  not  put  on  tickets  which  are  sold  from,
 there.  These  tickets  are  returned  to  the

 agent  who  sells  them  again.

 Similarly,  trains  are  stopped  at  outer

 signal  of  Raipur  and  coal  is  thrown  there
 from  the  engines.  The  Railway  suffer

 heavy  loss  from  this  pilferage  of  coal.  It  is

 well  known  that  this  is  in  the  knowledge  of
 the  Railways  and  the  Police.  No  action
 is  taken  in  spite  of  its  being  published  in

 the  newspapers.

 In  the  last,  J  would  like  to  touch  one

 point  more.  Unauthori.ed  hawkers  board
 the  trains  for  selling  goods.  It  causes
 inconvenience  and  insecurily  among  the
 passengers.  1  would  request  the  hon.
 Minister  not  to  allow  the  unauthorised
 hawkers  to  enter  the  trains  for  selling
 their  goods  so  that  the  passengers  may  fee]
 safe.

 With  these  words,  I  convey  my  thanks
 to  you  Sir,  and  congratulations  to  the  hon.
 Minister  for  Presenting  this  Budget.

 *SHRI  A.J.V.B.  MAHESHWARA  RAO
 (Amalapuram)  :'  Mr.  Chairman  Sir,  I  want
 to  thank  the  Hon.  Minister  for  Transport
 for  introducing  a  train  between  Waltair  and

 Ever  since  I  became  the
 Member  of  Parliament,  I  have  been  plead-
 ing  repeatedly  for  introducing  a  train  bet-
 ween  Waltair  and  New  Delhi.  I  am  happy
 that  a  train  has  now  been  introduced  from
 the  1st-April.  I  once  again  thank  the  Mini-
 ster  for  this  gesture.  But  Sir,  I  feel  that
 it  would  have  been  better  had  an  exclusive
 super  fast  train  from  Waltair  to  New  Delhi
 been  introduced.

 The  allocations  made  under  various
 Heads  are  a  bit  surprising.  For  mainte-
 pance  and  repairs  more  amount  has  been

 allocated  now.  Instead  of  repairing  the

 “The  speech  was  originally  delivered  -
 Telugu.
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 bogies  and  engines  and  putting  them  into

 operation,  it  is  better  if  new  bogies  and

 engines  are  manufactured  and  put  them  in

 use.  The  repaired  bogies  and  engines  go
 oat  of  order  immediately  and  again  they
 have  to  be  sent  for  repairs  once  again.  So

 instead  of  wasting  money  on  repairs,  _  it  is

 better  if  new  engines  and  hogies  are

 manufactured  and  put  into  operation.  So
 efforts  should  be  made  to  establish  new

 factories  for  manufacturing  coaches  and

 engines.  I  hope  the  Hon.  Minister  would

 take  note  of  this  suggestion.

 About  Rs.  1104  crores  are  going  to
 be  spent  on  Fue!  for  this  year.  The  world
 is  in  advanced  state  of  science  and  Techno-

 logy.  New  inventions  are  being  made

 everyday.  We,  on  our  part,  should  try  to
 introduce  latest  technology  in  running  the

 Railways.  If  new  methods  are  introduced
 we  can  bring  down  the  expenditure  on
 fuel  for  running  the  trains.

 Sir,  Steam  engines  are  in  operation
 even  today.  Steam  engines  are  being
 extensively  used  in  various  routes.  <A  lot
 of  coal  is  being  consumed  by  these  engines,
 if  the  Steam  engines  are  replaced  by  diesel

 engines  we  can  save  a  lot  of  coal  which
 tan  be  used  in  industries.  Many  industries
 in  the  country  are  suffering  for  want  of
 coal.  So  the  coal  conserved  by  utilising
 diese]  instead  of  coal  in  Railways,  we  can
 divert  that  coal  to  our  industries.  The
 coal  can  be  supplied  to  many  small  scale
 industries  to  boost  our  industria!  output.
 I  request  the  Hon.  Minister  to  consider
 the  suggestion  of  mine.

 Sir,  The  Minister  of  Transport  of
 Government  of  Andbra  Pradesh  had  addre-
 ssed  Several  letters  and  sent  memorandum
 to  the  Hon.  ‘Minister  of  Transport  of  the
 Central  Government  regarding  many  Dew
 railway  lines  But  no  action  has,  so  far
 been  taken  on  the  representations  made  by
 A.P.  Transport  Minister.  A  Survey  was

 vrdered  for  Kakinada  -  Kotipalli  line.
 Bat  survey  work  has  not  yet  been  taken
 Up.  The  population  -  twia  cities  of  Hy-
 derabad  ang  Secunderabad  has  been  increa-
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 sing  very  rapidly.  We  have  requested  the
 hon.  Minister  for  Transport  to  introduce  a
 circular  railway  to  meet  the  growing
 demands  of  commuters.  No  decision  has
 been  taken  so  far  to  introduce  circular
 Railway  for  the  twin  cities  of  Hyderabad
 and  Secunderabad.  J  hope  the  Hon.  Mini-
 ster  would  take  a  decision  in  this  regard
 soon.

 Sir,  there  are  level  crossings  at  BlJuru
 and  Nidadavolu  on  Vijayawada,  Rajamun-
 dry  National  highways.  Since  this  route
 happens  to  be  on  the  National  Highway,
 the  closure  of  gates  at  these  level  crossings
 are  causing  much  inconvenience  to  the
 road  traffic.  Hence  the  construction  of
 over  bridges  at  Nidadavolu,  Elurv  town
 and  at  Otloor  near  Eluru  town  is  very
 much  necessary.  Similarly  there  is  a  level
 crossing  at  Lalaguda  in  Secunderabad.  The
 gates  remain  closed  for  most  of  the  time
 dUe  to  the  running  of  local  trains  causing
 traffic  jam  always.  Hence  the  construc.
 tion  of  overbridge  at  Lalaguda  is  very
 necessary.  We  have  been  pleading  for
 these  over  bridges  since  a  long  time  and
 ह  hope  the  decision  to  construct  these  over-
 bridges  would  be  taken  up  early.

 The  number  of  people  travelling  from
 New  Delhi  towards  South  has  been  increas-
 ing  considerably.  In  view  of  this,  Rajdhani
 Express  should  be  introduced  between  New
 Delhi  and  Madras.

 It  is  hightime  to  introduce  computer
 system  for  efficient  handling  of  our  freight
 traffic.

 A  new  line  has  been  constructed  bet-
 ween  Bibinagar  and  Nadikudi.  I  request
 that  this  line  be  extended  upto  Nacherla.
 It  will  cut  short  the  distance  between
 coastal  areas  and  the  State  capital,  It  will
 help  the  people  of  coastal  districts  of  the
 state.

 All  the  Members  of  Parliament  hailing
 from  Andhra  Pradesh  have  been  persiste-
 ntly  demanding  for  the  electrification  of
 Vijayawada  ~~  Waltair  route.  Traffic  8
 dente  on  this  route.  To  meet  the  ever
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 increasing  number  of  passengers  it  is

 necessary  to  introduce  few  more  trains  on

 this  route.  I  hope  the  Hon.  Minister

 would  consider  this  request  positively.

 More  amount  has  been  allocated  under  :

 the  Miscellaneous  Head.  The  amount

 should  be  used  for  maintaining  and  keeping

 up  the  stations.  Many  of  our  Railway

 platforms  are  dirty  and  stinking.  This

 amount  should  be  utilised  properly  for

 maintaining  clealiness  in  our  stations.  The

 Government  should  watch  the  performarce
 of  station  Superintendents  and  see  that

 they  carry  on  their  jobwell.  If  it  is  done

 our  stations  will  be  clean  and  neat.

 Sir,  ।  conclude  my  speech  thanking

 you  for  giving  me  the  opprotunity  to

 speak.

 [Eng  lish]

 DR.  ४,  VENKATESH  (Kolar):  Mr.

 Chairman,  Sir,  first  of  all  ।  would  like  to

 say  that  the  Railway  Ministry  has  highly
 discriminated  the  South  as  a_  whole.

 Secondly,  particularly,  Karnataka  has  been

 ignored  very  much.  There  is  a  particular
 condition  of  railways  in  Karnataka.  It
 has  been  divided  into  four  segments.
 Whatever  be  the  amount  released  for  these

 segments,  it  is  utilised  by  the  different

 neighbouring  States.  Therefore,  I  strongly
 urge  upon  the  Minister  to  3ce  that  there
 is  a  separate  zone  for  Karnataka.  I  do
 not  know  why  he  is  keeping  quiet.  Other-

 wise  there  will  be  discrimination.

 Sir,  1  am  coming  from  Kolar  District

 of  Karnataka  State  which  is  a  l.ackward

 District.  Not  only  it  is  a  backward
 District  but  it  is  also  a  drought-prone
 District.  There  is  no  broad-guage  railway
 line  at  present.  Only  narrow-guage  railway-
 line  is  there.  That  narrow-guage  railway-
 line  is  also  an  Out-dated  one.  There  isa

 diesel-car  going  between  Bangarpet  and

 Bangalore,  which  is  an  out  dated  one.  I
 cannot  understand  why  the  Ministry  is
 not  comiag  forward  to  convert  this  out-
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 dated  diese]  car.  It  is  not  at  all  in  good

 working  condition.  It  may  be  because  of
 the  narrow-mindedness  of  the  Railway
 Ministry  towards  Karnataka  I  cannot

 understand  this.  They  should  convert  this

 natruw-guage  line  into  a  broad-guage  line

 thereby  enabling  the  backward  Districts
 to  come  forward  and  juin  the

 mainstream of  the  country.

 On  the  other  hand,  the  diesel  cars
 which  are  being  manufactured  in  the  Coach

 Factory  in  Karnataka  and  which  are  to  run
 in  Karnataka  have  been  taken  away  to

 Gwalior,  the  constituency  of  the  Minister
 of  State  in  the  Department  of  Railways.
 This  is  highly  discriminatory.  This  is  noth-

 ing  but  giving  a  step-motherly  treatment  to
 Karnataka.

 The  Minister’s  popular  words  are  that
 ‘‘due  to  financial  constraintsਂ  they  cannot
 do  this  or  they  cannot  do  that.  As  far  as
 the  railway  line  between  Madras  and
 Bangalore  is  concerned,  whether  it  is  con-
 version  or  electrification,  it  will  be  done
 from  Madras  just  upto  the  border  of  Kar-
 nataka  and  it  will  not  be  done  in  Karna-
 taka.  From  Bombay  side  also  the  same
 thing  is  happening:  upto  the  Karnataka
 border  the  work  will  stop.  The  financial  >
 constrajnts  will  come  in  their  way!  This  ः

 is  highly  discriminatory  which  the  People
 of  Karnataka  will  not  tolerate.  The  peo-
 ple  of  Karnataka  have  told  us  that  there
 will  be  an  upsurge  throughout  Karnataka
 if  this  continues.  I  am  warning  the  Mini-
 ttry:  if  the  Ministry  continues  to  act  like
 this,  then  there  will  be  a  ‘law  and  order
 problem  throughout  Karnataka.  For  how
 long  will  the  people  of  Karnataka  keep
 quiet?  Therefore,  Iam  urging  upon  the
 hon,  Minister  that  he  should  not

 continue
 having  this  step-motherly  attitude  towards
 Karnataka.  The  Minister  may  give  his
 usual  answer  that  the  Karnataka  people
 have  got  the  Wheel  &  Axle  Plant  and  the
 Coach  Factory.  Iam  asking  him  for  rat
 way  network  for  Karnataka.  What  has  be
 done  for  providing  the  railway  network

 श
 The  railway  network  ion  Karnataka  is  -
 ligible.
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 The  popular  words  of  ‘financial  cons-

 traints’  are  being  used  by  the  Minister

 again  and  again.  He  should  understand

 that  the  people  of  Karnataka  are  put  to

 hardship  in  the  matter  of  diect  travel

 between  Bangalore  and  Delhi.  There is
 not  a  single  train  running  exclusively  bet.

 ween  Bangalore  and  Delhi.  Even  after  so

 many  years  since  independence,  they  have

 not  come  forward  to  provide  an  exclusive

 train  between  Bangalore  and  Delhi  for  the

 people  of  Karnataka.  He  may  not  provide

 big  projects  for  Karnataka,  but  Ict  him

 give  at  least  this  facility  to  the  people  of

 Karnataka.

 I  hav2  another’  request  to  make.  My

 constituency  has  got  a  narrow  gauge  con-

 necting  our  district  headquarters,  Kolar

 District,  to  Bangarpet.  The  distance  is

 only  ten  kilometres.  The  hon.  Minister  is

 leaving  the  House.  He  is  not  bothered
 about  my  constituency,  This  is  the  atti-

 tude,  Sir.  He  was  here  when  other  hon.
 Members  were  speiking.  -Now  he  is  leav-

 ing,  thereby  ignoring  the  people  of  Karna-

 taka.  This  is  highly  objectionable.  I  am

 bringing  it  to  your  kind  notice.

 As  I  was  saying,  it  is  hardly  ten  kile-
 metres  between  Kolar  and  Bangarpet.  It  is

 -  narrow  gauge.  Let  at  least  cooversion  of

 this  line  into  broad  gauge  be  included  in

 this  Budget.  This  is  the  minimum  that

 I  am  asking  from  tde  Minister.  By  that,

 the  district  headquarters  of  my  district

 will  get  connected  to  the  mainstream  of

 the  country  and  it  will  be  like  opening  a

 gateway  towards  progress.

 I  again  urge  on  the  Minister  not  to

 adopt  a  discriminatory  attitude  towards  the

 people  of  Karnataka.  If  this  continues,  a
 law  and  order  problem  will  be  created  in

 Karnateka  and  he  will  be  held  responsible  if

 any  untoward  incident  takes  place  there.

 SHRI  SHANTARAM  NAIK  (Panaji)  :

 Like  my  colleague  who  preceded  me,  I  am

 also  .at  a  loss  aot  to  fad  the  hos.  Railway

 Minister  to  listen  to  the  speech,  Of

 Suppl.  D.  G.  (Rivs)  -
 1985-86  ard  Demands
 for  Excess  Grants
 (Riys)  1983-84

 course,  it  is  not  physically  possible  for  a
 Minister  to  keep  on  sitting  all  the  time
 and  take  note  of  all  the  points  made  here.
 I  would  like  to  make  a  suggestion  that  the
 hon.  Minister  may  put  all  our  speeches
 into  a  computer  and  rost  the  things  and
 see  what  he  can  do  in  respect  of  those
 things,

 I  will  be  very  brief.  I  now  come  to
 my  points.  As  far  as  Goa  is  concerned,
 we  bave  got  air,  rail,  sea  and  road  traffic
 throughout.  Thousands  of  people  come
 to  that  place  daily  as  tourists.  It  isa
 wonderful  place  and  it  is  well  known  for
 its  international  tourist  traffic.

 In  such  circumstances  not  having  a
 proper  railway  is  a  thing  which  isa
 blemish.  At  present  if  one  wants  to  go  to
 Goa,  he  has  to  goto  Miraj  via  Bombay
 and  take  another  train  to  go  to  Goa.  That
 is  also  a  marrow  guage.  Therefore,  प
 would  like  to  request  the  Hon.  Minister  to
 see  that  as  far  as  possible  the  broad  gauge
 survey  with  respect  of  Goa  is  done  -  early
 as  possible.

 I  will  just  take  him  to  Para-9  of  his

 speech  in  which  he  has  said.

 “*A  survey  from  Mangalore  to  Udipi
 has  been  completed.  Further  survey
 beyond  Udipi  towards  Madgaon  from

 the  northern  end  progress.”

 ।  think  taere  is  some  mistake,  It  is
 not  Roba,  it  should  be  Londa,  if  ।  am

 correct.  Otherwise I  will  be  at  a.  great
 loss  because  ir  it  is  not  Londa,  I  will  not
 be  getting  my  line.  That  may  be  consi-e

 dered.

 He  will  always  say  thet  there  is  congas

 traint  of  funds.  But  I  would  like  to  say  that

 Goa  became  liberated  in  1961.  We  have

 missed  two  Five  Year  Plans.  So,  the

 entize  amount  of  the  earlier  Five  Weary

 Plans  must  be  made  available  to  ys,
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 We  also  know  that  there  isto  a  large

 extent  corruption  going  on  in  Railways.

 ।  know  that  you  are  taking  due  steps.  ।

 think  normally  what is  being  done  is  to

 take  some  sort  of  minor  punitive  action.

 I  would  suggest  that  a  machinery  be  6518-

 blished  to  take  action  under  Prevention  of

 Corruption  Act,  It  involves  a

 simple  procedure  whereby  a  small  squad

 can  catch  persons  red-handed  and  problems

 can  be  solved.  If  these  things  are  done

 for  which  big  machinery  is  not  required,

 with  a  small  squad  of  railways  corruption

 can  be  curbed.

 As  far  as  other  prosecutions  are  con-

 Serned.  in  Page—20  of  the  ‘Review  of  the

 cafety  Performanceਂ  it  has  been  said

 that  :

 ‘accidents  are  never  caused  delibera-

 tely.  Railway,  however,  attach  great

 importance  to  exemplary  punitive

 action  a6  ainst  those  held  responsible

 for  acciderts.  During  1984-85,  51

 employees  were  removed  from  service

 and  908.0  staff  were  awarded  other

 punishments.”

 If  they  are  given  light  punishment,  no

 purpose  will  be  served.

 With  respect  to  railway  safety  there  is

 a  10-point  programme  of  action.  If  this

 programme,  which  js  developed  by  you,  is

 implemented  fully,  then  there  will  be  a

 very  good  result.

 Lastly,  ।  would  like  to  suggest  that

 88  far  as  the  railway  timings  are  concerned,

 the  announcement  on  the  TV  must  be

 made  accurately.  Supposing  a  train  from

 Pune  is  coming  to  Delhi,  then  it  is

 announced  on  the  TV  that  :

 ।  Translation]

 Jhelum  Express  from  Pune  to  New

 Delhi  is  likely  to  reach  today  at  its  fixed

 time.
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 Even  the  fixed  timings  of  the  arrival  of

 trains  are  not  given.  This  is  not  fair.  It
 has  to  be  announced  clearly  whether  it  is

 going  to  reach  in  time  Or  not.

 [Translation]

 ‘SHRI  KALI  PRASAD  PANDEY
 (Gopalganj)  :  Mr.  Chairman.  Sir.  ।  support
 the  Demands  for  Grants  of  Railways  for
 1986-87.  In  this  conrection  I  would  lke
 to  give  some  suggestions.  Every  Member

 speaks  only  on  one  aspect  that  the  railway
 problem  of  their  area  is  the  problem  of
 the  country  and  I  also  want  that  it  should
 be  solved  at  the  carlist.  But  I  would  like
 to  ask  the  reasons  due  to  which  the

 projects  of  1984-85  or  earlier  to  that
 could  not  be  completed  in  time  while  new
 projects  were  takenin  hand.  Whatis  the
 justification  of  taking  up  pew  projects
 when  the  earlier  ones  have  not  yet  been
 completed?  Raiways  have  a  direct  bear.
 ing  on  the  development  and  the  economy
 of  the  country.  You  can  see  that  people
 have  occupied  vacant  land  around  railway
 stations  10  an  unauthorised  way  and  have
 built  shops  there.  If  the  railways  build
 shops  on  that  vacant  Jand  and  rent  them

 out,
 then  it  would  have  fetched  good

 income  to  railways.

 Corruptions  and  malpractices  are
 rampant  in  railways.  Unless  the  system

 of
 GRP  is  done  away  with,  the  corruption

 in  the  railways  cannot  be  eradicated,  It  ig
 good  that  the  students  have  been  given
 concessions  in  fare.  But  such  persons
 have  also  been  issued  railway  passes  who
 do  not  deserve  them.  They  have  got  the
 passes  by  wrodg  means.  On  the  other

 band,
 ।  had  written  a  letter  to  you  regard-

 ing  issuing  railway  passes  to  freedom
 fighters  and  the  editors  of  newspapers  and
 journals  but  I  got  the  reply  that  it  was
 under  the  consideration  of  the  Railway
 Ministry.  Passes  already  issued  to  undesira-
 ble  elements  inadvertently  or  otherwise
 should  be  withdrawn  and  the  freedom  figh-
 ters  and  editors  should  be  iss

 passes,

 ued  railway

 pf
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 *SHRI  R.  JBEVARATHINAM

 (Arakkonam) :  Mr.  Chairman,  Sir,  while

 ह  extend  my  support  to  the  Demands

 for  Grants  of  the  Railways  for  1986-87,  I

 wish  to  make  a  few  suggestions.

 In  the  Southern  Railway  having  6722

 kms,  of  Railway  track,  Tamil  Nadu  has

 the  longest  length  of  Metre  Gauge  track  to

 the  extent  of  3725  kms.  It  is  not  possi-

 ble  to  convert  MG  track  into  BG  track

 due  to  paucity  of  funds.  But  at  least  the

 MG  track  should  be  neglected  as  it  is

 beine  done  now.  While  on  Broad  Gauge

 we  have  2273.0  diesel  engines  and  1233

 electric  engines,  on  MG  track  we  bave

 only  541  diesel  engines  and  20  electric

 engines.  This  means  that  an  MG  _  track

 we  have  more  number  of  steam  engines.

 This  means  that  regular  supply  of  coal  bas

 to  be  ensured.  For  Southern  Railway  the

 Coal  bas  to  com:  from  northern  States.

 This  leads  on  many  occasions  to  inordinate

 delay  with  the  consequence  of  stopping

 passenger  trains  and  goods  trams  in  Tamil

 Nadu  and  Karnataka.  The  goods  traffic  is

 affected  causing  heavy  loss  of  revenue  to

 the  States-of  Tamil  Nadu  and  Karnataka.

 I  demand  that  more  number  of  diesel

 engines  and  electric  engines  should  be

 supplied  to  MG  track,  particularly  diesel

 engines.  I  regret  to  say  that  according  to

 the  statistics  furnished  in  the  Budget

 papers  the  dicsel  and  electiic  engines  for

 MG  track,  passenger  coaches  and  goods

 wagons  for  MG  track  are  not  being

 manufactured  at  all.  This  is  doing
 tice  to  MG  track.

 In  Arakkonam  we  have  a  very  big

 railway  workshop  with  more  than  cnough

 infrastructures  facilities.  This  workshop

 at  Arakkonam  should be  expanded  for

 maoufacturing  MG  wagons.

 In  Arakkonam  we  have  20,000  railway

 workers  who  do  not  have  adequate  housing

 facilities,  From  the  British  days  Arakko-

 nam  is  known  as  the  Railway  town.  I

 *  [16  Speech  was  originally  delivered

 in  Tamil,
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 suggest  that  Railwaymen  Housing  Finance

 Corporation  should  be  started  immc<diately
 and  the  railway  workers  should  be  given
 loans  for  construction  of  houses.  The

 Railway  will  never  be  able  to  give  housing
 facilities  fot  all  the  16  lakhs  of  railway.
 men.  But  the  Railways  have  plenty  of
 land  with  them,  which  is  presently  under
 unlawful  occupation  at  many  places.  With
 the  loans  from  Railwaymen  Housing
 Finance  Corporation,  the  failwaymen
 should  be  permilted  to  construct  houses  on
 these  railway  lands.  This  will  go  a  1008
 wayto  enthuse  the  railway  emp'oyees.
 The  PAC  of  this  House  had  some  years
 ago  presented  a  full  report  about  the  land
 availability  with  the  Railways.  This  must
 be  looked  into  by  the  Railway  Minister  and
 the  needful  be  done.

 The  Railway  yard  at  Arakkonam

 requires  expansion  as  Arakkonam  is  the

 junction  in  its  real  sense  having  railway
 fines  in  all  directions,

 On  12.3.1986  the  Congress—-I  M.Ps
 from  Tamil  had  a  meeting  in  the  Parlia-
 ment  House  and  a  resolution  was  passed  in
 this  meeting.  A  copy  of  this  Resolution  is

 being  submitted  to  the  Transport  Ministry.
 The  contents  of  this  Resolution  are  that
 the  Electric  train  which  is  now  running
 between  Madras  and  Arakkonam  should
 be  extended  to  Katpadi  as  there  is  already
 electric  track  upto  Katpadi.  I  suggest
 that  before  the  close  of  the  Budget  Session
 the  Transport  Minister  should  come  to
 Arakkonam  and  flag  off  this  electric  train

 upto  Katpadi.  With  these  words  I  conclude

 my  speech.

 SHRI  RAM  PUJAN  PATEL  (Phul-

 pur)  :  Mr.  Chairman,  Sir,  I  am  grateful  to

 you  for  giving  me  aD  opportunity  to  speak
 in  the  Demands  for  Grants  of  the
 Railways.  ।  also  thank  the  hon.  Railway
 Minister  who  has  done  a  commendable  job
 and  have  brought  about  a  remarkable

 chaoge  10  the  railways.

 He  has  brought  about  a  vast  improve»
 ment  with  regard  to  punctuality  in  the

 running  of  trains  which  was  in  disarray  for
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 sometime  past.  ।  submit  that  more  atten-
 tion  needs  to  be  paid  to  punctuality,

 protection  and  safety  of  trains,  If  trsins
 run  on  time,  it  inculcates  good  feelings

 among  the  people.  The  passenger  tfains
 remain  filthy.  You  musttry  to  improve
 situation.  The  goods  transported  through
 goods  trains  are  also  pilfered.  Attention

 to  it  should  also  be  paid,

 Today,  many  gingmen  are  working  for
 the  last  5  to  7  years,  but  their  services  are
 not  being  regularised.  #  requist  that  their
 services  should  de

 regularised,

 1  want  to  draw  your  attention  to

 Phaphamau  railway  junction  which  falls  in

 my  constituency,  Phulpur.  Ganga  Gomti
 train  which  runs  upto  Lucknow  does  not

 step  there.  Keeping  in  view  the  convenie-
 nee  of  the  public,  this  train  should  stop
 there.  The  pilgrims  throng  Phaphamau
 thrice  a  month  for  talking  a  holy  dip  in
 in  the  Ganga  river  as  €  result  of  which  the
 station  remains  crowded.  There  is  a  need
 for  the  extension  of  the  waiting  room  and
 the  construction  of  an  over-bridge  on  the
 road  on  northern  side  of  the  station,  be-
 cause  the  railway  level  crossing  remains
 closed  for  hours  together  and  the  traffic  is
 blocked.

 There  is  a  railway  crossing  No.  24-c
 on  Allahabad-Varanasi  railway  line  which
 is  located  near  Uggarsainpur  railway
 station.  A  railway  employee  should  be
 posted  there  too  to  man  it.

 Sarju  Express  which  runs  between
 Allahabad  and  Faizabad  must  be  given
 stoppages  at  Seveeth  and  Dayalpur  railway
 Stations.  You  have  issued  orders  for  its
 Stoppage  at  Seveeth  with  effect  from
 1.4.86  and I  thank  you  for  that,  but  I

 request  you  kindly  to  issue  orders  for
 giving  ita  stoppage  at  Dayalpur  station
 aswell.  This  area  is  backward.

 A  large  chunk  of  land  alongside  the
 railway  line  is  lying  waste.  According  to
 the  Gavernment  order,  tree  plantation
 is  going  On  there.  My  request  is  that  the
 wees  which  yield  fuelwood  should  be
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 Planted  on  that  land.  Today,  fuelwood
 is  Selling  at  Rs,  30  to  35  per  mound  due
 to  which  the  people  are  facing  a  Jot  of
 difficulty.  Therefore,  more  and  more  fuele
 wood  (rees  should  be  grown  there.  Plant.
 ing  big  trees  on  that  land  is  very  harmful
 because  such  trees  when  uprooted  in  the
 storm  would  fall  on  the  railway  track  and
 would  block  traffic.

 An  intercity  train  runs  between  Allahabad
 and  Varanasi.  There  is  an  area  named
 Handia  Down  Area  in  Phulpur  constituency
 where  a  lot  of  carpet-weaving  work  js
 done.  It  is  a  trade  centre.  The  people
 face  a  lot  of  difficulty  to  reach  this  area.
 I  request  that  keeping  in  view  the  conveni«
 ence  of  the  public,  arrangement  may  be
 made  to  give  stoppage  to  Inter-City  Train
 there,

 The  selection  of  Assistant  Station
 Masters  is  done  by  the  Railway  Service
 Commission.  The  boys  pass  the  examina-
 tion  but  they  fail  in  practical  and  as  a
 result  thereof  they  do  not  get  any  job.  So
 much  bungling  is  going  on  the  practical
 examination  there  that  those  who  offer
 bribe  are  passed.  The  boys  who  get
 2  to  3  years’  training  as  A.S.M.  but  fail  in
 practical  examination  are  rendered  jobless,
 Also,  they  are  rendered  unfit  for  employ-
 ment  elsewhere.  Sir,  you  can  well

 imagine  their  plight.  You  have  a  very
 good  reputation  among  the  people.  I  shall
 request  you  that  should  such  a  situation
 arise,  these  persons  should  be  absorbed  in
 clerical  grade  by  changing  their  category,
 so  that  they  are  not  rendered  jobless  and
 their  confidence  in  the  Government  is  not
 shaken.

 With  these  words,  I  support  the  De
 mands  for  Grants.

 [English]

 SHRI  K,  RAMACHANDRA  REDDY
 (Hindupuc):  Before  the  hon.  Railway
 Minister  speaks,  I  have  a  request  to  make,
 and  a  number  of  other  hon.  Members
 have  given  cut  motions  on  the  Demandé
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 of  Railways.  Can  we  not  have  an  oppo-

 rtunity  to  speak  on  the  cut  motions?  Five

 minutes  each.

 MR,  CHAIRMAN:  That  does  not

 mean  that  you  are  entitled  to  speak.

 Everybody  has  spoken  now  and  they  must

 have  spoken  on  those  points  also.

 SHRI  K.  RAMACHANDRA  REDDY  :

 I  want  to  mention  certain  matters  perta’-

 ning  to  my  constituency,  my  area  specia-

 Ny.

 MR.  CHAIR  AAN  :  It  is  not  done...

 (Invarruptions).

 SHRI  VAKKOM  PURUSHOTHAMAN:

 Second  Member  of  your  party  has  also

 spoken  without  any  time...  Jnterruptions).

 SHRI  K.  RAMACHANDRA  REDDY  :

 Have  1  got  the  right  to  speak  or  not  under

 the  sules?

 MR.  CHAIRMAN :  1  am  told  that

 this  is  not  the  practice.  Everybody  who

 moves  his  cut  motions  is  not  allowed  to

 speak  necessary.

 Now,  the  hon.  Minister.

 THE  MINISTER  OF  TRANSPORT

 (SHRI  BANSI  LAL):  Sir,  1  am  indeed  grate- -
 ful  to  the  Members  for  their  active  partici-

 pation  and  constructive  suggestions.  Many

 hon.  members  have  given  their  spontaneous

 support  and  appteciation  of  the  Railways’

 performance,  assure  the  House  that  the

 encouraging  words  which  they  have  spoken
 will  greatly  inspire  and  spur  the  entire  fam.

 ily  to  the  railwaymen  to  take  the  Railway

 furtber  along  the  road  of  higher  producti-

 vity  and  efficiency.

 Sir,  the  discussions  on  the  Demands  for

 Grants  once  againshowed  the  concern  of

 the  hon.  members  in  improving  the  passen-

 ger  services,  modernisation  of  the  railway

 system,  allocation  of  more  funds  for  new

 lines,  gauge  conversions,  metropolitan  pro-

 jects,  etc,  Sir,  ।  have  generally  covered

 these  aspects  in  my  earlier  speeches  but

 reply  to
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 looking  to  the  concern  of  the  hon.  members
 I  will  again  briefly  touch  upon  them,

 Sir,  there  have  been  several  demands  to
 iotroduce  more  number  of  passenger  ser-
 vices.  As  ।  have  already  explained  in  mv

 the  Discussion  on  the  Railway
 Budget,  despite  the  shortage  of  resources
 and  requirement  of  additional  capacity  for

 freight  traffic,  some  new  trains  are  going
 to  be  introduced.  Iwill  once  again  like
 to  bring  to  the  notice  of  this  House  that  a

 project  for  manufacture  of  additional

 passenger  coaches  which  has  already  been
 sanctioned  and  which  will  be  going  एला
 Stream  within  a  period  of  two  years  will
 provide  us  with  a  large  number  of  coaches

 making  it  easier  for  us  to  introduce  addi-
 tional  number  of  passenger  trains.  Sir,
 more  than  the  introduction  of  new  trains,
 our  concern  is  to  see  that  whatever  trains
 we  run,  they  should  be  punctual  and  safe.
 We  are  also  keen  to  8ee  that  the  coaches

 provided  are  kept  in  neat  and  clean  condi-
 tion  and  the  railway  passengers  are  provi-
 ded  with  hygienic  food  and  potable  drink-

 ing  water.  Sir,  asf  have  menticned  be-

 fore,  we  are  laying  great  emphasis  on

 quickening  the  pace  of  rehabilitation  of
 track,  rolling  stock  and  other  equipment
 to  reduce  the  incidence  of  their  failure
 and  to  improve  safety.  As  the  House  is

 already  aware,  the  nuinber  of  train  acci-
 dents  are  on  the  decline  and  1  assure  the
 hon,  members  that  we  will  try  our  best  to
 maintain  this  trend,

 Sir,  several  hon.  members  have  deman-
 ded  higher  allo'ments  for  new  lines,  8210
 conversions,  metropolitan  transpor!  projects,
 etc.  The  Railways  have  been  allotted  an
 amount  of  Rs.  12,334  crores  for  the  Sev-
 enth  Plan  out  of  which  Ks,  2,050  crares
 have  been  allotted  in  the  current  year  and
 for  the  next  year  an  amount  of  Rs,  2,650
 crores  has  been  allotted,

 Sir, ।  wish  to  explain  to  the  House
 that  this  total  investment  is  to  be  distribue
 ted  amongst  various  Plan  hesds  such  as
 new

 lines,  gauge  conversions,  dcublings,
 computerisation,  rolling  stock,  track  refi.
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 wals,  electrification,  workshops,  etc.  As
 the  House  is  aware,  out  of  the  total  outlay
 of  Rs.  2,650  crores  proposed  for  the  next

 year,  Rs,  1,250  crores  have  been  earmark-
 ed  for  renewal  and  replacement  of  track,
 rolling  stock  and  other  over-aged  assets.
 This  leaves  us  with  only  Rs.  1,400  crores,
 which  have  to  be  distributed  among  vari-
 ous  developmental  works.  Funds  have  to
 be  allocated  for  rolling  stock,  traffic,  faci-

 lities,  etc.  which  are  essential  to  lift  the

 projected  increased  growth  of  traffic.  There
 is  then  a  need  to  modernise  our  workshops
 with  a  view  to  improve  the  availability  and

 reliability  of  the  Rolling  Stock.  Expcndi-
 ture  on  elecirification,  computerisation,
 allocation  for  staff  quarters  and  amenities
 for  staff  are  other  areas  which  take  away
 quite  a  good  share  of  rhe  Plan  outlay.  We

 have,  therefore,  been  able  to  provide  only
 an  amount  of  Rs.  100  crores  for  new  lines
 and  Rs.  50  crores  for  gauge  conversions  in

 1986-87.  Fos  the  Seventh  Plan  asa
 whole,  the  allocation  for  New  Lines  is  Rs.
 350  crores  and  for  gauge  conversions  Rs.
 150  crores.  As  against  these  allocations,
 outlays  required  to  complete  the  already
 On-going  projects  of  new  lines  and  gauge
 conversions  are  Rs,  1,500  crores  and  Rs,
 700  crores  respectively.  Thus  many  of

 these  works  would  remain  incomplete  even
 at  the  end  of  the  Seventh  Plan.  [am  sure
 the  Hon’ble  Members  will  now  appreciate
 our  difficulty  in  acceding  to  the  requests
 for  constructing  more  new  lines  and  under.

 taking  gauge  conversion  works.  Our  anx-

 jety  is  to  first  complete  the  on-going

 works,

 Sir,  lookiag  to  the  prolific  growth  of
 commuter  traffic  in  the  Metropolitan  areas
 and  other  important  ciiies,  Lam  one  with
 the  HouSe  that  something  has  to  be  done

 speedily  to  increase  the  pace  of  develop-
 ment  of  Metropolitan  Transport  Projects.
 These  projects  are  highly  capital  intensive,
 The  Caicutta  Metropoltian  Transport  Pro-
 9७६  will  atone  cost  more  than  Rs,  900
 crores,  Sir,  though  the  plan  allocation
 tor  the  Metropolitan  Projects  has,  over  the

 Years,  been  successively  raised,  the  amount
 @uowed  1s  ४114  fac  below  the  requirements.
 1016  y¢ar  Ra.  -  crores  have  been  pro~
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 vided  for  all  the  Metropolitan  projects  put
 together.  Of  this,  Rs.  34  crores  have  been
 allocated  to  the  Calcutta  Metropolitan
 Transport  Project  alone  and  the  remaining
 Rs.  6  crores  have  been  distributed  among
 the  rest.  Sir,  it  should  be  quite  clear  with
 the  limited  resources  available,  no  single
 agency  will  be  ina  position  to  undertake
 any  meaningful  planning  and  programming
 of  metropolitan  transport  development.  To
 my  mind,  no  option  is  available  except
 that  the  various  agencies  join  together  and
 fund  these  projects.  The  agencies  which
 could  actively  participate  in  this  regard  are
 the  regional  development  authorities,  the
 State  Governments,  the  municipal  bodies
 and  the  large  employers.  For  instance,
 inthe  construction  of  Mankhurd-Belapur
 Link,  Maharashtra  Gove:  nment  proposes
 to  float  bonds  through  CIDCO  so  as  to
 finance  part  of  the  cost  of  this  project.
 Similar  arrangements  could  be  put  in  mo-
 tion  for  the  other  rapid  transit  systems,
 The  matter  is  being  pursued  with  the
 Ministry  of  Urban  Development,  the  nodal
 ministry  in  this  regard,  to  give  a  shape  to
 this  new  approach.

 Some  Hon’ble  Members  of  the  House
 have  expressed  concern  atthe  proposed
 import  of  some  rolling  stock  by  the  Indian
 Railways,  I  shall  explain  the  Position  ina
 greater  detail,

 The  electric  locomotive  currently  man-
 ufactured  at  Chittaranyan  Locomotive
 Works  is  of  1960  vintage.  [t  is  nec  essary
 to  upgrade  the  horse  power  and  technology
 of  electric  locomotives  to  meet  the  future
 traffic  needs.

 MR.  CHAIRMAN  :  The  time  will  have
 to  be  extended  to  complete  the  items.  Ie
 it  the  wish  of  the  House  to  exceed  the  time
 lim  it?

 THE  MINISTER  OF  STATE  IN  THE
 DEPARTMENT  OF  PARLIAMENTARY
 AFFAIRS  (SHRI  GHULAM  NABI
 AZAD)  :  We  will  finish  the  reply.

 SHRI  AMAL  DATTA:  This  is
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 detailed  speech  and  contains  so  many  points
 which  have  not  been  raised  at  all.

 (Interruptions)

 MR.  CHAIRMAN:  Let  the  Minister

 may  go  on  his  way.

 SHRI  BANSI  LAL:  For  this  purpose,
 a  limited  number  of  only  18  electric  foco-
 motives  is  being  imported  to  keep  the  fore-

 ian  exchange  requirement  to  the  minimum.
 After  field  trials,  the  most  suitable  techno-

 logy  will  be  imported  into  the  country  for
 the  indigencus  manufacture  of  the  future

 6,000  horse  power  electric  locomotive.

 18.00  brs.

 The  diese]  locomotive  being  manufac-
 tured  in  Diese!  Locomotive  Works  is  of

 2,600  horse  power,  and  is  of  1960-design,
 In  order  to  realise  the  benefits  of  higher
 fuel  efficiency,  bigh  availability  for  traffic

 use,  easy  mainténance  and  high  service

 reliability,  it  is  proposed  to  import  50
 Jocomotives  so  that  technology  transfer  for

 manufacturing  4,000  horse  power  diesel
 locomotive  can  take  place.

 The  coaches  being  manufactured  in
 I.C.F,  are  based  on  a  technology  which
 was  obtained  in  1950s.  In  order  to  acquire
 capability  for  building  modern  high  speed
 light  weight  coaches  with  latest  features  in
 suspension,  braking,  train  lighting,  air-

 conditioning,  corrosion  prevention  and
 improved  passenger  comfort,  60  modern
 coaches  are  proposed  to  be  imported  on

 technology  transfer  basis.  To  start  with,
 manufacture  to  the  improved  design  will
 be  undertaken  at  the  Kapurthala  Coach

 Factory,  and  subsequently  10  LC.F.

 There  is  no  proposal  for  importing
 wagons,  but  in  order  to  meet  the  challenge
 of  the  future  traffic.  Indian  Railways  are

 looking  for  a  better  bogie  for  use  on  goods
 wagons  which  should  have  features  of
 higher  service  reliability,  easy  maintenance
 and  reduced  rail/wheel  wear.  With  this

 ia  view,  a  small  number  of  1,800  freight
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 arc  proposed  to  be  imported  for  extensive
 tests  before  a  final  selection  is  made.  The
 House  will  thus  appreciate  that  this  import
 ‘Programme  is  only  with  the  sole  purpose  to
 improve  the  quality  of  our  rolling  stock
 for  furture  indigenous  manufacture.

 Sir,  as  the  House  is  aware,  on  the
 Indian  Railways,  major  use  of  computers
 has  been  identified  in  the  areas  of  freight
 Operations  and  passenger  reser  vations,
 Computerisation  of  railway  passenger  reser-
 vations  has  been  planned  in  a  big  way.
 The  scheme  is  already  under  implementa-
 tion  in  Delhi  area.  Plans  have  also  been
 drawn  up  for  a  phase-wise  introduction  of
 computerised  passenger  reservations  in
 other  metropolitan  cities  in  the  Seventh
 Plan  priod.  The  computerisation  of  rese«
 rvations  in  New'Delhi  has  been  welcomed
 by  the  travelling  public  as  it  has  considera.
 bly  reduced  the  queueing  time  and  resulted
 in  better  wait-list_  management,

 The  freight  management  System  will
 Provide  continuous  monitoring  of  wagons
 and  locomotives,  and  is  expected  to  result
 in  about  20%  better  utilisation,  It  will
 also  bring  about  a  marked  improvement in  the  quality  of  service  to  the  rail  users
 As  the  full  implementation  of  the  freight information  system  is  likely  to  take  a  few
 years,  it  is  planned  to  instal  microprocege sors  in  the  yards,  terminals  and  contro]
 offices  1०  improve  the  wagon  utilisation  op

 the  system.

 Sir,  Railway  Budget  for  1986-87  pro-
 poses  only  small  increases  in  some  Passen-~
 ger  fares.  In  my  reply  to  the  discussion
 on  63.1986,  I  had  explained  that  the
 Proposed  changes  iu  passenger  fares  would
 yield  an  additional  revenue  of  Rs.  76
 crores.  Out  of  this  Rs.  7  crores  will  be
 used  to  make  up  for  full  dividend  Payment,
 and  the  remaining  surplus  of  Rs.  6.9  crores
 will  be  necessary  to  service  the  works  of
 passenger  amenities,  staff  welfare  and  some
 other  operating  improvements  which  are
 chargeable  to  Development  Fund,  Sir,
 there  could  be  several  ways  to  create  this
 Surplus,  Our  anxiety,  however,  was  to



 479  Res.  res  Third  Report
 of  Rly.  Convention  Com.,
 क,  G.  (Riys)  1986-87,

 {Shri  Bansi  Lal]

 see  that  the  changes  in  tariff  do  not  hurt
 the  common  man  or  result  in  inflationary
 pressures,  howsoever  small  they  might

 be.
 Accordingly,  we  did  not  touch  the  freight
 and  have  proposed  to  secure  this  surplus
 through  modest  incresses  in  some

 pasten-
 ger  fares.  Sir,  hese  also,  we  were  cauti-
 ous  to  see  that  most  of  the  passengers  do
 not  have  to  bear  burden  even  on  account
 of  this  modest  increase.  While,  therefore,
 formulating  the  Budget  proposals,  we  have

 exempted  Second  Class  passengers  trave-
 Hing  by  ordinery  trains,  and

 the  monthly
 season  ticket  ho'ders.  I  may  bring  to

 the
 notice  of  the  hOn.  Members  that  the

 in-
 crease  in  respect  of  Second  Class  Mail
 and  Express  passengers  upto  250  Kms.  has
 been  kept  at  7.5%  aad  beyond  250  Kms.
 at  5%.  Sir,  I  wish  to  mention

 here  that
 -the  bisic  fare  structure  on  the  Rail  ways  js

 telescopic  and  the  impact  of
 increase  gets

 progressively  reduced  as  the  distance  incre.
 ases,

 As  a  result  of  the  telescopic  structure,
 even  after  the  increase  in  fares,  second

 class  Express  fare  per  passenger  per  km.

 will  be  ”  paise on  100  kms.,  7.6  paise
 on  1000  kms.,  6.3  paise  on  2000

 kms,
 and  5.8  paise  on  3000  kms.  Taking
 specific  pairs  of  poinis,  the

 increases
 would

 be  Rs,  4  per  ticket  from  Delhi  to  Patoa  or

 Nagpur,  Rs.  5  per  ticket  from  Delhi  to

 Bombay  or  Howrah  or
 Secunderabad  and

 Rs.  6  per  ticket  from  Delhi  to  Guwahati
 or  Madras.

 Some  Hon'ble  Members  have  raised

 ‘the  poiat  that  the  required  surplus  could
 also  have  been  achieved  through  economies

 and  without  recourse  to  the  proposed

 jocrease  in  passenger  fares.  ।  wish
 to

 iaform  the  House  that
 next  yeat  the  Rail-

 ways  will,  from  their  internal  resources,  be

 financing  the  annual  p'an  to  the  level  of

 Rs.  1370  crores  compared  to  Rs  1061

 crores  in  the  current
 year  -.

 an  increase
 of  Rs.  309  crores.  Looking  at

 this  as
 well

 as.  the  iacrease  in  the  dividend  liability

 from,  Rs.  520  crores  in  the  current  year  to

 Rs.  $90  crores  in  the  budgeted  year,  only

 Ba.  76  crores  are  proposed  to  be  raised
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 through  increase  in  passenger  fares  and
 the  balance  the  Raitways  will  be  meeting
 through  earnings  from  additional  traffiz
 and  internal  economies,  |  am  sure  the
 House  will  appreciate  the  tremendous
 efforts  proposed  to  be  made  by  the  Rail-
 ways  for  better  management  of  manpower and  other  resources.

 Sir,  as  I  had  informed  the  House
 during  the  Budget  Speech,  there  has  been
 increased  activity  in  apprehending  ticket-
 less  travellers.  In  order  to  minimise  this
 evil,  we  are  Propoting  stringent  punish-
 ment  for  ticketless  travel  and  Onauthorised
 hawking  on  the  trains  and  stations  in  the Bil)  for  revision  of  Indian  Railways  Act
 that  we  shall  be  bringing  before  the  House
 Soon.

 The  Railways  are  fully  conscious  of  the
 Deed  for  the  elimination  of  corruption.  In
 Order  to  avoid  harassment  to  the  public
 aod  prevent  leakage  of  revenue,  the  meae
 sures  which  we  have  recently  int  ensified  are:

 (i)  Checks  (including  surprise  checks
 and  raids)  at  important  Booking
 Offices/Reservation  Offices,  Parcel
 Offices,  Goods  Sheds  and  on  some
 trains,

 (ii)  Suprise  checks  to  identify  mal-
 Practices  like  overloading  of
 wagons,  mie-declaration  and  uader-
 weighment  of  consignments.

 (iii)  Specia!  checks  during  the  Sum-
 mer  and  Pooja  Holidays  at  impor- tant  Reservation  Offices  aad  popu- lar  trains.

 (iv)  Formation  of  decoy  teams  to
 trap  and  catch  the  Corrupt  ele.
 ments  red  handed.

 Although  there  is  much  to  be  done,  I would  like  to  assure  the  House  that  ever
 since  the  new  Government  took  over,  we have  taken  ateps  to  greatly  enhance  activi. ties  of  the  Vigilance  Organisation  on  tne
 Railways,  resulting  in  apprehension  of
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 about  600  railway  staff  and  I1  touts.

 More  significantly,  the  Jevel  of  action

 against  delinquent  officials  has  been  shar-

 ply  stepped  up.  For  example,  oumber  of

 staff  suspended  and  the  number  of  staff

 taken  up  for  major  penalty  in  1985  has

 been  higher  than  the  previOus  year  by
 around  78  per  cent  and  160  per  cent  res-

 pectively.  Besides  doing  prompt  investi-

 gation  of  complaints,  checks  on  high  value

 tenders/contracts,  quality  of  materials/

 work,  store  depots,  auctions  of  scrap  and

 disproportionate  agsest,  were  also  intensi-

 fied,  with  good  results  in  nabbing  corrupt
 officiais.

 The  tempo  wil]  kept  up  in  the  future
 and  it  will  be  my  constant  effort  to  see
 that  corruption  is  eradicated  from  the

 Railways.

 Two  hon.  members  from  the  opposition
 pointed  out  about  the  discrimination  in
 their  States.

 desh  and  one  from  Karnataka.  None  of
 the  States  was  ever  discriminated  against
 the  Central  Government.  In  Andhra
 Pradesh,  the  House  may  recall  that  in  my
 reply  to  the  General  Discussion  on  Rail-

 way  Budget  on  6.3.85,  I  bad  mentioned
 that  out  of  the  tota)  outlay  of  Rs.  100
 crores  for  new  lines  and  Rs.  50  crores  for

 gauge  conversion  in  1986-87,  funds  propo-
 eed  for  works  located  in  Andhra  Pradesh

 Bre  new  lines—Rs.  11.85  crores  and  gauge
 conversion—-Rs.  5  crores,  About  54  kms.

 of  new  line  is  expected  to  be  commissioned
 in  1986-87.  So,  there  is  no  question  of

 any  discrimination  against  any  State.

 The  major  ‘‘New  Carriage  Repair  Shop
 for  BG  Coaches”’is  being  set  up  at  Tirupa-
 thi  at  an  anticipated  cost  of  Rs.  40  crores.

 So,  there  is  no  question  of  ignoring
 Andhra  Pradesh,  and  then  Andhra  Pradesh

 is  going  to  have  a  very  big  steel  plant.
 Even  if  it  is  discrimination,  ।  do  not  know

 what  will  be  the  appreciation,

 ‘And,  one  hon.  Member  ftom  Karna-

 taka  mentioned  about  discrimination  again-

 One  was  from  Andhra  Pra-

 Suppl.  2,  G.  (Rlys)  482
 1985-86  and  Demands

 for  Excess  Grants

 (Rlys)  1983-84

 st  Karnataka.  I  would  like  to  point  out  here
 that  in  my  Budget  Speech  also  I  mentioned
 about  the  whee!  and  axle  plant  worth  abo-
 ut  Rs.  146  crores  that  was  established  at

 Bangalore  very  recently.

 And,  an  Inland  Container  Depot  at  a
 cost  of  Rs.  4  crores  was  established  at

 Bangalore  very  recently,

 If  this  is  the  state  of  affairs  then,  God
 knows  what  will  happen  to  such  pleaders  of
 the  State.

 Again,  a  few  years  ago  in  1983.0  anoth-
 er  major  project  of  Bangalore-Guntakal
 gauge  cOnversion  was  completed  at  a  cost
 of  Rs.  53  crores  in  Karnataka.  And  they
 talk  about  discrimination.  Ask  them  what

 they  want.

 MR.  CHAIRMAN ;  ।  shall  now  put
 the  Resolution  re  :  approval  of  recommen-
 dations  made  in  the  Third  Report  of  the
 Railway  Convention  Committee,  1985;
 moved  by  Shri  Bansi  Lal  to  the  vote  of  the
 House.

 The  question  is  -

 “That  this  House  approves  the  recom-
 mendation  made  in  paragraphs  10  to  13
 15  and  16  contained  in  the  Third  RKe-

 port  of  the  Railway  Conventioa  Comm-
 ittee,  1985,  appointed  to  review  the
 rate  of  dividend  payable  by  the  railway
 undertaking  to  General  Revenues  as
 well  as  other  ancillary  matters  in  conn:
 ection  with  the  railway  finance  and  gene-
 ral  finance,  which  was  presented  to  Par«
 liament  on  the  21st  February,  1986.”

 The  motion  was  adopted.

 MR.  CHAIRMAN  :  The  Resolution  is

 adopted.

 A  number  of  cut  motions  have  been
 moved  by  Members  to  the  Demands  for
 Grants  (Railways)  for  1986-87.  Shall  ।

 put  all  the  cut  motions  to  the  vote  of  the
 House  together  or  does  any  hon.  Member

 want  any  particular  cut  motion  to  be  put

 separately?
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 SHRI  AMAL  DATTA  :  Separately.  thousund  rupees.  I  think  that  this.is  very

 MR.  CHAIRMAN  :  Does  any  hon.

 Member  want  aty  cut  motion  to  be  put  to

 vote  separately?

 No  speeches.  I  will  put  them  to  vote

 separately.  That  is  all.

 SHRI  K.  RAMACHANDRA  REDDY :
 I  want  to  move  my  cut  motion  Nos:  73  to

 74,  Let  them  be  put  to  vote  separately.
 Also  No.  86.

 MR.  CHAIRMAN  :  ।  will  put  them  to

 the  vote  of  the  House  separately.

 SHRI  K.  RAMACHANDRA  REDDY  :

 I  will  just  speak  for  two  minutes  on

 that.

 AN  HON.  MEMBER  :  No,  no.

 SHRI  BASUDEB  ACHARIA:  Why
 not?  It  is  the  right  of  every  member  to

 speak.

 AN  HON.  MEMBER  :  He  cannot  spe-

 ak.

 SHRI  BASUDEB  ACHARIA:  Mr.

 Chairman,  please  allow  him  to  speak,

 SHRI  K.  RAMACHANDRA  REDDY  :

 I  would  like  to  speak  for  two  minutes  only.
 In  Kadiri  Taluk,  of  Anantapur  district,
 there  is  necessity  for  a  railway  1६४८)  cross-

 ing  between  Tanakal  and  Mulakala  Cheru-

 vu  and  there  are  some  villages  like  Bisanvari-

 Pali  to  the  eastern  side  of  the  line.  People

 who  have  to  go  to  those  villages,  they  have

 to  go  to  the  main  road  which  is  to  the

 west.  1  had  been  agitating  for  the  opening
 of  a  railway  level  gate  at  that  point  These

 villages  are  marooned  in  the  rainy  season

 sometimes  and  on  the  other  side  there  is  a

 river.  They  have  to  go  there  for  agricul-

 tural  operations,  to  go  to  the  market  and

 there  is  no  other  road,  or  line  for  them,

 When  the  matter  was  taken  up  with  the

 Railway  department  they  told  me  that  the

 villages  bad  to  bear  the  cost  of  the  gate.

 That  will  be  about  twenty  to
 twentythreg

 pre-posterous.  How  can  five  or  six  villa»
 ges  bear  the  cost  of  the  gate  which  will  be
 about  twentyfive  thousand  rupees?  If
 there  is  any  such  policy  in  the  Railway
 department,  I  would  like  it  to  be  reviewed.
 How  can  such  facilities  be  provided to  such
 villages  otherwise?

 Then  coming  to  my  cut  motion  No.  74,
 we  wanted  a  new  railway  station  at  Balasa-
 Mudram  between  Tanaka}  and  Mulakala
 Cheruvu.  In  the  absence  of  a  station,
 villagers  have  to  walk  four  to  five  miles.
 I  therefore,  wanted  a  new  railway  station
 to  be  provided  at  Balasamudram  between
 Tanaka]  and  Mulakala  Cheruvu.

 1  request  the  hon.  Railway  Minister  to
 consider  these  two  requests.

 SHRI  BANSI
 LAL:  I  do  not  commit

 anything.

 MR.  CHAIRMAN :  ।  shall  now  put
 Cut  Motions  Nos.  73  to  86,  93  to  112,
 143.0  to  160  and  198  to  217  moved  by
 Shri  K.  Ramachandra  Reddy  to  the  vote  of
 the  House.

 Cut  Motions  Nos.  73  ७  86,  95  to  112,
 143  10  160  and  198  ७  217  were  put

 and  negatived.

 MR,  CHAIRMAN :  Now,  J  shail  put
 rest  of  the  cut  motions  to  the  vate  of  the
 House.

 Cut  Motions  Nos.  ।  to  66,  a  -  94,
 164,  170,  226,  227,  234  0249,  974
 to  285,  31  -  306,  ”  ”0  ”  and
 368  to  377  were  put  and  negatived

 MR.  CHAIRMAN :  । shall  now  put
 the  Demands  for  Grants  (Railways)  for
 1986-87  to  vote.

 The  question  is:-—

 “‘That  the  respective  sums  not  exeeed-

 ing  the  amounts  shown  in  the
 column  of  the  Order  Paper  be  granted
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 to  the  President  of  India  out  of  the

 Consolidated  Fund  of  India,  to  defray

 the  charges  that  will  come  in  the  course

 of  payment  during  the  year  ending  the

 81st  day  of  March,  1987,  in  respect  of

 the  heads  of  demands  entered  in  the

 second  column  thereof  against  Demand

 Nos.  1  to  16.”

 The  motion  was  adopted.

 MR.  CHAIRMAN  :  ।  shall  now  put  the

 Supplementary  Demands  for  Grants  (Rail-

 ways)  for  1985-86  to  vote.

 The  question  is:—~—

 “phat  the  respective  supplementary

 sums  pot  exceeding  the  amounts  shown

 in  the  third  column  of  the  Order  Paper

 be  granted  to  the  President  of  India

 out  of  ihe  Consolidated  Fund  of  Jndia

 to  defray  the  charges  that  will  come  in

 course  of  payment  during  the  year  end-

 ing  the  31st  day  of  March,  1886,  in

 respect  of  the  heads  of  Demands  ente-

 red  in  the  second  column  thereof—

 Demands  Nos.  1  and  3  to  16.”

 The  motion  was  adopted.

 MR.  CHAIRMAN  :  ।
 shall  now  put

 the  Demands  for  Excess  Grants  (Railways)

 for  1983-84  to  vote.

 The  question  is  :

 ‘rat  the  respective  excess  sums  not

 exceeding  the  amounts  shown  in  the

 third  column  of  the  Order  Paper  be

 granted  to  the  President  of  India  out

 of  the  Consolidated  Fund  of  India  to

 make  good  the  excess  00  the  respective

 grants  during  the  year  ended  on  the

 31st  day  of  March;  1984,  in  respect  of

 the  following  Demands  entered  in  the

 second  column  thereof—Demands  Nos.

 4,  9,  10  and  13.”

 The  morion  was  adopted.
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 THE  MINISTER  OF  TRANSPORT
 (SHRI  BANSI  LAL):  1  beg  to  move  for
 leave  to  introduce  a  Bill  to  authories  pay-
 ment  and  appropriation  of  certain  sums
 from  and  out  of  the  Consolidated  Fund.  of
 India  for  the  services  of  the  financial  year
 1986-87  for  the  purposes  of  Railways.

 MR.  CHAIRMAN  ;  The  question  is  :

 “That  leave  be  granted  to  introduce  a
 Bill  to  authorise  payment  and  appro.
 priation  of  Certain  sums  from  and  out
 of  the  Consoliduted  Fund  of  India  for
 the  rervices  of  the  financial  year
 1986-87  for  the  purposes  of  Rail-

 waysਂ

 The  motion  was  adopted.

 SHRI  BANSI  LAL  :  Sir,  I  introdude**
 the  Bill.

 SHRI  BANSI  LAL  :  Sir,

 movet

 1  beg  to

 ‘That  the  Bill  to  authorise  payment
 and  appropriation  of  certain  sums  from
 and  out  of  the  Consolidated  Fund  of
 India  for  the  services  of  the  Snancial

 year  1986-87  for  the  purpose  of  Rail-

 ways,  be  taken  into  consideration,”

 MR.  CHAIRMAN  :  The  question  js  :

 ‘That  the  Bill  to  authorise  payment
 ee
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